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BEFORE THE HON’BLE NATIONAL GREEN TRIBUNAL
PRINCIPAL BENCH AT NEW DELHI

ORIGINAL APPLICATION NO. 209/2022

Megh Singh & Others
Applicant

Versus
State of Rajasthan & Ors.

Respondent

REPLY CUM COMPLIANCE REPORT OF THE HON’BLE
TRIBUNAL ORDER DATED 22.08.2022 ON BEHALF OF RAJASTHAN
STATE POLLUTION CONTROL BOARD

MAY IT PLEASE THIS HON’BLE TRIBUNAL.:

The humble answering-respondent most respectfully submit this reply cum

compliance report as under:-

That the Hon’ble Tribunal by order dated 22.08.2022 has directed, inter-alia as

follows;=

“22. The Department of Mines and Geology, Rajasthan and State PCB are under
statutory obligations fto take all requisite measures to prevent and abate
environmental pollution/degradation independent of and even before giving of
any directions and passing of any order by this Tribunal or any other Court and,
therefore, the Director, Department of Mines and Geology, Rajasthan and State
PCB must enquire into the factual position regarding compliance with consent
conditions and environmental norms in the present case and take appropriate
remedial action to prevent and abate environmental pollution/degradation by
Jollowing due process of law. Report regarding Action Taken/To Be Taken with
specific timelines be also filed by them within one month at judicial-ngt@gov.in
preferably in the form of searchable PDF/OCR Supported PDF and not in the
Jorm of Image PDF.

23. Notice alongwith the copies of the application and report of the Joint
Committee and documents attached therewith be issued to the Secretary, MoEF &
CC, Government of India, State of Rajasthan through Chief Secretary,
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Government of Rajasthan, District Collector, Churu and 42 mining lessees and 51
stone crushers requiring them fto file their response/reply to the allegations made
in the application/observations made in the report of the Joint Committee and
compliance with consent conditions and environmental norms within one month
at judicial-ngt@gov.inpreferably in the form of searchable PDF/OCR Supported
PDF and not in the form of Image PDF.”

That in compliance of the directions passed by the Hon’ble Tribunal, the answering
respondent inspected the mining leases and stone crushers located at Randhisar Hill,
Tehsil Sujangarh, District Churu on 12.09.2022 along with the official of
Department of Mines & Geology. The photo copy of the joint inspection report is

annexed herewith and marked as Annexure-A/1.

That the mining department has cancelled the 40 mining leases out of the total 42
mining leases, cancellation of remaining 02 mining leases is under process at the
level of Mines department. The photo copy of the mining lease cancellation order
for one of such mining lease, issued by the Department of Mines & Geology is

annexed herewith and marked as Annexure-A/2,

That the State Board on the basis of cancellation of mining leases reported by the
Department of Mines & Geology has initiated process for revocation of consent to

operate and closure directions to the 40 mining leases.

That the joint committee constituted by this Hon’ble Tribunal by order dated
22.04.2022, in its report found 19 mining leases operational out of the total 42
leases. In this regard, it is submitted that all those 19 mining lease were inspected by
the State pollution control Board and Department of Mines & Geologyon
12.09.2022 and were found non-operational. The photo copy of the detailed

inspection reports of 19 mining leases are annexed herewith and marked as

Annexure-A/3 (Coll.).

That at Randhisar hill 51 stone crushers were located out of which 06 were found
dismantled. The SPCB and Department of Mines & Geologyjointly inspected all the
45 stone crushers on 12.09.2022, all the stone crushers are having valid consent to
operate. The photo copy of the detailed joint inspection report of 45 stone crushers
is annexed herewith and marked as Anmexure-A/4 (Coll.). However, the State
Board has initiated process for imposition of environment compensation against 08
stone crushers, which were not having adequate pollution control measures as per

environmental norms.
@i



That during the course of inspection adequate plantation was not observed in 07
stone crushers. The State Board has issued show cause notice to 07 crushers for
intended revocation of consent to operate. The photo copy of the show cause notices
to 07 stone crushers are annexed herewith and marked as Annexure-A/S
(Coll.).The stone crusher operators have submitted reply to the show cause notice,
stating that they have carried out additional plantation and also submitted
photographs in this regard. The photo copy of the reply submitted by the stone
crusher operators are annexed herewith and marked as Annexure-A/6 (Coll.).

That the State Board has carried out ambient air quality monitoring of 44 stone
crushers on date 08/09/2022, 09/09/2022, 12/09/2022, 13/09/2022 and 14/09/2022,
01 stone crusher was under maintenance. The ambient air monitoring results of 20
stone crushers were found exceeding the permissible limits. The State Board has
issued show cause notice on date 20/09/2022 to all such 20 stone crushers for
intended revocation of consent to operate. The photo copy of the ambient air
monitoring results and show cause notices to 20 stone crushers are annexed
herewith and marked as Annexure-A/7 (Coll.).

Prayer

It is, therefore, most humbly prayed that in view of submission made herein
above the reply cum compliance report on behalf of Rajasthan State Pollution

Control Board may kindly be taken on record.

(Savita)
Wﬂﬂﬂ Oﬂieer,
Rajasthan State Pollution Control
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F 0A.2
]9 OPERATIO 09{2022 {MEG" SINGH & ORS. Vs STATE oF RI\JAS’”‘IAN & ORS) ]
KANER) MINING LEA

NAL(BE
L OII:IIEEACANCELLA’I‘ION ORDER BY S.M.E. BI
= ) R HILL, TEHSIL- SUIANGARII, DlS'l'Rl(."I'— cHURU
_ —ndance Address

. A LT A = -.
| b . i "- 4
| M/s M U nit 1D _‘NM_O.____ o, e
" m Villuge- Randhisar. rehsil-
? 101/77 Sujangarh, District- Churu /
dhisar, Tehsil- /-}/:E/,/

[ ——g
2 | M

/s Loka Bandu $ i -

e - a Village- Ran

omani 27320 13/78 s:;i:ﬁ;nrh, District- Churu
il village- -
K harsa No. 343, Village™ = C
Randhisar, Po.-Dhatri, Tchsr - j =

3 M/s Munshi )
e 7 1530 Su}angurh. District Churt
331505
Randhisar, Tehsil- q i f.

_..-—-—v——"_'__-_--
: R village-
M/s Khiya Ram 27745 lﬁii?;;)ld S:rj:fgmh‘ e et
Kh raNo—634f344 Villa.gc- _
n Dhatri, Via- q - ) O

Randhisar, Po-
I- Sujangarh,

5 .
M/s Jhumarmal 27361 161/90 Parihara, Tehsil- St
District- Churt (Raj) 331505
andhisar, Po-Dhatri, / 2/

|
Village- R :
M/s Rajendra Panwar S/o Via-Parihara, Tehsil-
Aaidan 27326 162/90 Sujangarh District- Churtl
(Raj) 331505
Randhisar, Po-Dhatri, } 3 } (%

_—————-_-__-_-
Village-

(P T ey
M/s Ambika Stone Ballast aiih Via-Parihara, Tehsil-
Suppliers 27325 8 Sujangarh, District- Churu
(Raj) 331505 _________Z__-———
. Village- Randhisar. Tehsil- .
M/s Banwari Lal ) 27341 40/87 Sujangarh, District- Churu_|. ) )
MJs Megha Ram S/o Sh. Village- Randhisar, Tehsil- ) e
Roopa Ram Jat 27738 41/78 Sujangarh, District- Churu 9 )
M/s AMBIKA STONE Village- Randhisar, Tehsil- Q
CRUSHING INDUSTRIES. 92836 49/83 Sujangarh, District- Churu [ L0
M/s Jain Stone Crushing Village- Randhisar, Tehsil- _
Works -1l 27336 50/79 Sujangarh, District- Churu 'Q ’ ol D)-—
. RAMDEVRA BAS,
M/s Vinod Kumar Bangarwa 86175 53/78 PARIHARA, CHURU 9‘2 9 p? L,/
M/s Shanti Devi W/o Dola Village- Randhisar Tehsil- 9 -
27365 ! -
Ram Khateek 68/78 Sujangarh, District- Churu S "? G
) Village- Randhisar, Tehsil- (
M/s Joga Ram Ragar 27342 71/83 5 ! =
_____-————;g—-——'_'_g_____-________-————-—"______;____——- SUJangarh, District- Churu 09'3 Q S"
: Village- Randhisar, Po-Dhatri,
M/s Shankar Lal S/o Ganesh 2k 7377 Via-Parihara, Tehsil- QQ i J O
Ram Sujangarh, District- Churu
| MJs Punia Ballast Suppli (Raj) 331575
s Punia Ballast Suppliers RAMDEV
16 82868 7478 RA BAS,
16 ] muNo.ngE Festmims. | S=9Z
17 M/s Radheshyam 27752 74/82 Village- Randhisar, Tehsil-
S—— Sujangarh, District- Churu 3 7 = 3 Lf
18 Mohan Lal Sharma 27681 76/83 Village- Randhisar, Tehsil- | - ]
Sujangarh, District- Churu ? 5=3 é
M/s Satya Narayan Poonia 27335 92/78 Tilak Nagar Jat Hostal ke
samne Bikaner 3 :‘j . j S/
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INSPECTION REPORT IN COMPLIANCE TO NGT ORDER DATED 22/08/2022 IN
" 2 UR1 IN COMPLIANCE TO NGT ORDER DATED 22/08/2022 IN

THE MATTER OF O.A. 209/2022

~ (Under Sq Section 24 of the Air Ar Act, 1981 and Under Section 10 of EP Act, 1986)

a. Name of the Mining Lease | M, Mamta Devi |

ML No.- 101/1977
Vlllagn. Randhisar, Tehsil- Sulangarh
District- Churu

I b. Address of the Mining Lease

¢. Area of the Mining Lease 0.3600hect.

|| d. Mobile 9414984232
__2 | Date of Inspection - 1 2—09/2022 ]
3 | Type of Industry Mines R | )
|4 Status of the Mining Lease Cancelled — ]

CTO was issued for the production ca capacity of
72649 TPA which stands valid til131.05.2026

| 5 | Status of consent under Air Act, 1981 In reference to cancellation order issued by
SME Bikaner vide letter no 1932
dated09.09.2022 , recommendation for
| revocation of CTO has been forwarded to
| RSPCB Head Office Jaipur.

Status of Consent to operate Conditions found during the inspection at the site:

' S.No. Description of required compliance Observation |
l Whether water sprinkling was found | Lease was found non-operational during inspection
carried out at critical points prone to air | due to cancellation of mining lease,
pollution. . - =
2. Status of Overburden No overburden found
3 Whether adequate plantation was found | Inadequate plantation _ . [l
L at the site _Mmilﬁmmm m%um
4 Status of Wire Fencing/Permanent Wall | Permanent wall found at outer side of {he mining
| lease area
5 Status of Lease Pillars Lease pillars were found at the time of inspection
6 Status of Rainwater harvesting structure | No rainwater harvesting structure found at the site |
available at the site ‘
| 1

e @W’
%:::’( 5\:;5_: Eg}‘ikhdmlj /’H}? )k‘ M/lwd
@ ) ﬁTﬁE

dee
M(;rﬁ, LM Nl

sy )



Lpnglt‘hde' 74.5071 9,4‘, g

‘Elevation: 344.52+12 m, "g =

{Accuracy: 10.6m
Time: 09-12-2022 13;
iNote: 101/77 -~

Photographs of M.L. NO. 101/1977




INSPECTION REPORT IN COMPLIANCE TO NGT ORDER DATED 22/08/2022 IN
THE MATTER OF O.A. 209/2022

(Under Section 24 of the Air Act, 1981 and Under Section 10 of EP Act. 1986)
Sh. Ashwini kumarsain

ML No.- 13/1978

| Village- Randhisar, Tehsil- Sujangarh
District- Churu

a. Name of the Mining Lease

| | b. Address of the Mining Lease

| | ¢. Area of the Mining Lease 0.3500hect. N
d. Mobile 9462000003

2 | Date of Inspection 12_. /09/2022 (R
3 | Type of Industry - Mines 1
|4 | Statws of the Mining Lease - | Cancelled - |
CTO was issued for the production capacity of |
114400 TPA which stands valid till28.02,2023 |

5 | Status of consent under Air Act, 1981 In reference to cancellation order issued by

| SME Bikaner vide. letter no 1862

dated09.09.2022 , recommendation for

revocation of CTO has been forwarded to |
RSPCB Head Office Jaipur. |

Status of Consent to operate Conditions found durinp the inspection at the site:

i S.No. | Description of required compliance Observation
(1 Whether water sprinkling was found | Lease was found non-operational during inspection
carried out at critical points prone to air | due to cancellation of mining lease.
pollution. - |
2. Status of Overburden No overburden found ’
3 Whether adequate plantation was found | Inadequate plantation
at the site G e mmﬁ.ﬂmbﬂ-_
4 Status of Wire Fencing/Permanent Wall | Wire fencing found at outer side of the n ining lease
area
5 Status of Lease Pillars Lease pillars were found at the time of inspection
6 Status of Rainwater harvesting structure | No rainwater harvesting structure found at the site
available at the site
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Photographs of M.L. NO. 13/1978




INSPECTION REPORT IN COMPLIANCE TO NGT ORDER DATED 22/08/2022 IN
THE MATTER OF 0.A. 2092022

o [LIllchSe::tfnn_l-'l ufll_I_w Air Act, I_lI'E_I and Under Seetion 10 of EP Act, 1986)

| Name of the Mining Lease [ M/S Jal Ma Stone

| —_— = . { ML No-151980 |
| 1| b. Address of the Mining Lease Village- Randhisar, Tehsil- Sujangarh
Distriet- Churw

_c._AE_np_flh-:: EHE!_IL'BS_E___ - 0.5000hect. e

|| d. Mobile - _rmsssasss
| Date of Inspection i =

— i JE
== — e e = - _1&___:{]9.’2{12_2 = = = S

|3 | Type of Industry I Mines o . __J
I | Cancelled

CTO was issued for the production capacity of

|
| Status o the Mining Lease
|
[ 101470 TPA which stands valid til131.05.2026

[ '. | ‘
| 3 | Status of consent under Air Act, 198] | In reference to cancellation order issued by
[ | | SME Bikaner vide letter no 1918 dated
| 09.09.2022 , recommendation for revocation |
| ‘ of CTO has been forwarded to RSPCB Head
Office Jaipur.

Status of Consent to operate Conditions found during the inspection at the site:

!ENT [ Description of rﬂg_irnd compliance B |_Dh;\1‘li__gn_

[ ] Whether water sprinkling was found | Lease was found non-operational duri_ng Ep?c'iia
| carried out at critical points prone to air | due to cancellation of mining lease,
| jpolltion. = 00000000 el
| 2 Status of Overburden ] Mo overburden found
- _ . - . - - .- - 0
| 3 Whether adequate plantation was found = Approx, 74

at the site ‘ Adequate plantation

Status of Wire Fencing/Permanent Wall Wim_ﬁl?ﬂg found at entry point ﬂﬂhﬁinin_g '

lease area

'|
| SN —
| Lease pillars were found at the time of 'Lnspcctiunj

|5 | Status of Lease Pillars
| |
6 Status of Rainwater harvesting structure | No rainwater harvesting structure found at the site ‘
available at the site

|
—‘fé(:‘l"-( AG ?a;lh-'ﬂ‘tc ‘LJ ”"%ﬁaﬂ“‘ :
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Photographs of M.L. NO. 15/1980




INSPECTION REPORT IN COMPLIANCE TO NGT ORDER DATED 22/08/2022 IN

THE MATTER OF O.A. 209/2022

(Under Section 24 of the Air Act, 1981 and Under Section 10 of EP Act, 1986)
Sh. Khiya ram

ML No.- 16/1999

Village- Randhisar, Tehsil- Sujangarh |
District- Churu _

T

a. Name of the Mining Lease

b. Address of the Mining Lease

|
i
—

|
|1
e e
| c. Area of the Mining Lease 0.6000heclt.
’_ d. Mobile 9116792787
2| Date of Inspection 12 10972022
| 3 | Type of Industry Mines B
4 | Status of the Mining Lease Cancelled

CTO was issued for the production capacity of |
| 135720 TPA which stands valid 1i1130.04.2026

—

In reference to cancellation order issued by

| 5 | Status of consent under Air Act, 1981
SME Bikaner vide letter no 1905
| dated09.09.2022 , recommendation for

revocation of CTO has been forwarded to
RSPCB Head Office Jaipur.

Status of Consent to operate Conditions found durine the inspection at the site:

S.No. | Description of required compliance ] Observation

] Whether water sprinkling was found | Lease was found non-operational during :nspeclmn
carried out at critical points prone to air | due to cancellation of mining lease.
pollution,

2. Status of Overburden No overburden found

3 Whether adequate plantation was found | Approx 40
at the site Inadequate plantation

4| Status of Wire Fencing/Permanent Wall | Wire fencing found at outer side of the mining lease |
ared

5 Status of Lease Pillars | Lease pillars were found at the time of inspection |

6 Status of Rainwater harvesting structure | No rainwater harvesting structure found at the site
available at the site

25—
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Photographs of M.L. NO. 16/1999




INSPECTION REPORT IN COMPLIANCE TO NGT ORDER DATED 22/08/2022 IN
THE MATTER OF 0.A. 209/2022

(Under Section 24 of the Air Act, 1981 and Under Section 10 of EP Act, 1986)

| a. Name of the Mining Lease

M/sAmbey Mines and minerals, Randhisar
ML No.- 161/1990

b. Address of the Mining Lease

Village- Randhisar, Tehsil- Sujangarh
District- Chury -

c. Area of the Minjpg]ﬁa_s_q )
d. Mobile

| 0.2800hect,
9610360022

—

(%]

Date of Inspection

) 2—/09/2022

3 | Type of Industry Mines -
| 4 | Status of the Mining Lease Cancelled )
[ CTO was issued for the production capacity of

5 | Status of consent under Air Act, 1981

51012 TPA which stands valid till31-05-2026

In reference to cancellation order issued by
SME Bikaner vide letter no1911 dated 09- ‘
09-2022 , recommendation for revocation of
CTO has been forwarded to RSPCB Head J

Office Jaipur.

Status of Consent to operate Conditions found during the inspection at the site:

al the site

Inadequate plantation

| S.No. | Description of required compliance | Observation
1 Whether water sprinkling was found | Lease was found non-operational during inspection |
| carried out at critical points prone to air | due to cancellation of mining lease.
| pollution.
12, Status of Overburden No overburden found
|
\! 3 Whether adequate plantation was found | Approx. 15

Status of Wire Fencing/Permanent Wall

N

Wire fencing found at entry point side of the mining

lease area

il

Status of Lease Pillars

Lease pillars were found at the time of 'i'ﬁspectinr_\

| Status of Rainwater harvesting structure
available at the site

R

No rainwater harvesting structure found at the site
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INSPECTION REPORT IN COMPLIANCE TO NGT ORDER DATED 22/08/2022 IN
THE MATTER OF O.A. 209/2022

(Under Section 24 of the Air Act, 1981 and Under Section 10 of EP Act, 1986)

. . Sh. Ralendra Panwar
a. Name of the Mining Lease ML No.- 162/1990

| = T ¥ r - h - q -
1 | b. Address of the Mining Lease Village- Randhisar, Tehsil- Sujangarh

- District- Churu
c. Area of the Mining Lease 0.4800hect. |
| d. Mobile | - 9414402266 | SR
2 | Date of Inspection | |2 /05/2022 ;
' 3 | Type of Industry Mines .
-}_4 Status of the Mining Lease Cancelled - _
' CTO was issued for the production capacity of
95043 TPA which stands valid till 30.06.2027
5 | Status of consent under Air Act, 1981 In reference to cancellation order issued by

! SME Bikaner vide letter no 1876 dated
09.09.2022 , recommendation for revocation

‘ ‘ of CTO has been forwarded to RSPCB Head
Office Jaipur.

Status of Consent to operate Conditions found during the inspection at the site:

['g.“Nu. Description of i'equii'ea_ ;:nm-pﬁﬁnce [ Observation
|1 Whether water sprinkling was found | Lease was found non-aperational during mspecllc-n
carried out at critical points prone to air | due to cancellation of mining lease.
[ _| pollution.
| 2. Status of Overburden No overburden found
3 Whether adequate plantation was found | Approx. 80
at the site Adequate plantation
+ Status of Wire Fencing/Permanent Wall | Wire fencing found at outer sn:ie of the mining lease
area
5 Status of Lease Pillars ‘Lease pillars were found at the time of inspection
6 Status of Rainwater harvesting structure | No rainwater harvesting structure found at the site
available at the site .
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INSPECTION REPORT IN COMPLIANCE TO NGT ORDER DATED 22/(8/2022 IN
THE MATTER OF O.A. 209/2022

(Um:ier Seclmn 24 ol'thc Air Act, I98| and Under Section 10 of EP Act, 1986)

a, Name of the Mining Lease

M/sAmbika Stone Balast Suppliers
ML No.- 36/1986

B

b. Address of the Mining Lease

Vlllage- Randhisar, Tehsil- SUJangarh
| District- Churu

c. Area of Mining lease

0.5523Hectare

| d. Mobile No.

| 9414402070

"

Date of Inspection

1092022

| Type of Industry
Status of Mining lease:

| | a2

5 | Status of consent under Air Act, 1981

| ‘Mines
Cancelled )
CTO was issued for the production capacity of
106836 TPA which stands valid till30.09.2027

In reference to cancellation order issued by
SME Bikaner vide letter no 1939
dated09.09.2022 , recommendation for
revocation of CTO has been forwarded to |

RSPCB Head Office Jaipur,

Status of Consent to operate Conditions found during the inspection at the site:

| S.No. | Description of required compliance Observation
1 Whether water sprinkling was found | Lease was found non-operational during inspection
carried out at critical points prone to air | due to cancellation of mining lease.
pollution.
2. Status of Overburden No overburden found I
3 Whether adequate plantation was found | Approx- 80
at the site Adequate plantation
4 Status of Wire Fencing/Permanent Wall | Wire fencing found at entry point of the mining
lease area
5 | Status of Lease Pillars Lease pillars were found at the time of inspection
6 Status of Rainwater harvesting structure | No rainwater harvesting structure found at the site
available at the site
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INSPECTION REPORT IN COMPLIANCE TO NGT ORDER DATED 22/08/2022 IN
THE MATTER OF O.A. 209/2022

[Under Section 24 1 of the Air Act, 1'-2'8] and Under Scction 10 of EP Act, 1986)

I .N fth s
a, Name of the Mining Lease '\[L'\m--llh'lg'ﬁ'?

| Village- Randhisar, Tehsil- Sujangarh

’T.Addr:ss of the Mining Lease

i i ) | District- Churu - -
| c. Area of the Mining Lease IJ '“SH'ILIJ - -
| d. Mobile - _l 9s60315171 |
2 | Date of Inspection 2 92022 ]
| 3 | Typeof Industry Mines
" 4 [ Stas of the MmmgL_ea__l_sc_— - Cancelled

| CTO was issued for the production capacity of |
| | 106836 TPA which stands valid til131.10.2023 |
I

| 5 | Status of consent under Air Act, 1981 In reference to eancellation order issued by
L SME Bikaner vide leiter no 1967 dated
I 09.09.2022 , recommendation for revocation
I of CTO has been forwarded to RSPCB Head |
Office Jaipur. ]

|
L

Status of Consent to operate Conditions found during the inspection at the site:

| S.No. Description of required compliance | Observation
[ Whether water sprinkling was found | Lease was “found non-operational during Lnspectlun
carried out at critical points prone to air | due to cancellation of mining lease.
pollution. ] I o 3 o |
2. Status of Overburden | No overburden found
3 Whether adequate plantation was found & Inadequate plantation T 3 &
- at the site : im_ﬂﬂnaﬂ'ahmn_rmmmﬁ,&dl
4 Status of Wire Fencing/Permanent Wall | No Wire fencing found at outer side of the’ mining
\ lease area
I_S Status of Lease Pillars Lease pillars were found at the time of inspection
F | Status of Rainwater harvesting structure | No rainwater Iia_n-'ﬁﬁng structure found at the site
available at the site
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INSPECTION REPORT IN COMPLIANCE TO NGT ORDER DATED 22/08/2022 IN
THE MATTER OF O.A. 209/2022

(Under Section 24 of the Air Act, 1981 and Under Section 10 of EP Act, 1986)

| Sh. Megha ram '
a. Name of the Mining Lease | ML l\?—- 41/1978

— — _T """__' w i - =1 Qi
I | b. Address of the Mining Lease | E:L'{‘r‘ﬁ gf]'l‘l‘:ﬂ“‘"r‘ Tels)-Suwngerh
c. Area of the Mining Lease 0.4000hect.
| d. Mobile 9982499834
| 2 | Date of Inspection 19 0972022 |
_3 | Type of Industry Mines
4 | Status of the Mmlnz Lease | Cancelled
CTO was issued for the production capacity of
80121 TPA which stands valid til130.04.2026
5 | Status of consent under Air Act, 1981 | In reference to cancellation order issued by
SME Bikaner vide letter no 1883
dated09.09.2022 , recommendation for
revocation of CTO has been forwarded to

| RSPCB Head Office Jaipur. |

Status of Consent to operate Conditions found during the inspection at the site:

R -

S.No. | Deseription of required compliance [ Observation
1 Whether water sprinkling was found | Lease was found non-nperatmnal during mspecuon
carried cut at critical points prone to air | due to cancellation of mining lease.
pollution.
2. Status of Overburden No overburden found
3 Whether adequate plantation was found | Inadequate plantation _—
at the site Zomp F. L MEL' =
4 Status of Wire Fencing/Permanent Wall | Wire fencing found at outer side of the ining lease
area
s | Status of Lease Pillars Lease pillars were found at the time ﬂ'f;'inspectinn
6 Status of Rainwater harvesting structure | No rainwater harvesting structure found at the site
available al the site
L
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INS

PECTION REPORT IN COMPLIANCE TO NGT ORDER DATED 22/08/2022 IN

=N RLTORTIN COMPLIANCE TO NGT ORDER DATED 22/08/2022 IN

THE MATTER OF 0.A. 209/2022

(Undcr Gcctmn "’4 4 of the  Alir z’u.l 1981 and Under Section 10 of EP Act, i986]

a, Name of the Mining Lease

I | b. Address of the Mining Lease

Sh. RamvatarKhatik

_| ML No.- 49/1983

Village- Randhisar, Tehsil- Sujangarh
_Distriet- Churu

¢. Area of the Mining Lease 0.2000hcet.
d. Mobile 9784401481 o 1
2 | Date of Inspection 12 0972022 [

| 3 | Type of Industry Mines i
| 4| Status of the Mining Lease Cancelled
| CTO was issued for the production capacity of |
. 40107 TPA which stands valid ti1129.02.2028
5

Status of consent under Air Act, 198]

In reference to cancellation order issued by
SME Bikaner vide leiter no 1973 dated
09.09.2022, recommendation for revocation |
of CTO has been forwarded to RSPCB Head
Office Jaipur.

Status of Consent to operate Conditions found during the inspection at the site:

S.No.

Description of required compliance

Observation

Whether water sprinkling was found
carried out at critical points prone to air
pollution,

Lease was found non-operational during inspection
due to cancellation of mining lease.

Status of Overburden

| No overburden found

Whether adequate plantation was found
at the site

Approx. 47
Adequate plantation

Status of Wire Fencing/Permanent Wall

Wire fencing found at outer side of the mining lease |
darca |

Status of Lease Pillars

Lease pillars were found at the time of inspection f

Status of Rainwalter harvesting structure
available at the site

No rainwater harvesting structure found at the site
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INSPECTI

ON REPORT IN COMPLIANCE TO NGT ORDER DATED 22/08/2022 IN

Aol BLTION REPORT IN COMPLIANCE TO NGT ORDER DATED 22/08/2022 IN
THE MATTER OF O.A. 209/2022

a.

b.

{Under Section 24 of the Air Act, 1981 and Under Section 10 of EP Act, 1986)

Name of the Mining Lease

M/sJain Stone Crushing-ll
ML No.- 50/1979

Address of the Mining Lease

Village- Randhisar, Tehsil- Sujangarh
District- Churu

| €. Area of the Mining Lease 0.2700hect.
d. Mabile 9414536593
2 | Date of Inspection )2 /09/2022
3 | Tvpe of Industry Mines B
4 | Status of the Mining Lease Cancelled
CTO was issued for the production capacity of
51012 TPA which stands valid till31.05.2026
5 | Status of consent under Air Act, 1981 In reference to cancellation order issued by

SME Bikaner vide letter no 1898 dated
09.09.2022, recommendation for revocation
of CTO has been forwarded to RSPCB Head

Office Jaipur.

Status of Consent to operate Conditions found during the inspection at the site:

available at the site

S.No. | Description of required compliance Observation
1 Whether water sprinkling was found | Lease was found non-operational during inspection
carried out at critical points prone to air | due to cancellation of mining lease.
pollution. - |
2. Status of Overburden No overburden found l
3 Whether adequate plantation was found | Inadequate pla}latiqn .
at the site sz_fjuﬁﬂmn_'n.!mummﬁﬁ_ﬁmbs‘
4 Status of Wire Fencing/Permanent Wall | Wire fencing found at outer side of the mihing lease
area
5 Status of Lease Pillars Lease pillars were found at the time of inspection
6 Status of Rainwater harvesting structure | No rainwater harvesting structure found at the site |
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INSPECTION REPORT IN COMPLIANCE TO NGT ORDER DATED 22/08/2022 IN

THE MATTER OF O.A. 209/2022

__{_Under $El:ti0r| 24 of the Air Act, 1981

and Under Section 10 of EP Act, 1986)

| a, Name of the Mining Lease

Sh. Vinod Kumar Bangarwa 1
ML No.- 53/1978

I | b. Address of the Mining Lease

Village- Randhisar, Tehsil- Sujangarh
District- Churu

| c. Area of the Mining Lease | 0.2550hect.
|'d. Mobile 9549253529 )
2 | Date of Inspection | 12 109/2022 )
3 | Type of Industry Mines
4 | Status of the Mining Lease Cancelled B

5 | Status of consent under Air Act, 1981

| CTO was issued for the production capacity of
51012 TPA which stands valid il131.03.2027

In reference to cancellation order issued by
SME Bikaner vide letter no 1925 dated
09.09.2022 , recommendation for revocation
of CTO has been forwarded to RSPCB Head
Office Jaipur, ;

Status of Consent to operate Conditions found during the inspection at the site:

|

| S.No. | Description of required compliance Observation j

1 Whether water sprinkling was found | Lease was found non-operational during inspection

carried out at critical points prone to air | due to cancellation of mining lease. ‘
pollution. I

2 Status of Overburden No overburden found ‘

3 Whether adequate plantation was found | Approx. 30 '

at the site Inadequate plantation |

4 Status of Wire Fencing/Permanent Wall | Wire fencing found at outer side of the mining lease

area ‘

|

5 [ Status of Lease Pillars Lease pillars were found at the time of inspection ‘

6 Status of Rainwater harvesting structure | No rainwater harvesting structure found at the site |

» available at the site
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INSPECTION REPORT IN COMPLIANCE TO NGT ORDER DATED 22/08/2022 IN
THE MATTER OF O.A. 209/2022

(Under Section 24 of the Air Act, 1981 and Under Section 10 of EP Act, 1986)

| a. Name of the Mining Lease | Smt, Shant] Devi
ML No.- 68/1978

Village- Randhisar, Tehsil- Sujangarh
District- Churu

I | b. Address of the Mining Lease

| ' c. Area of the Mining Lease . | 0.2150heet,
| d.Mobile 9414086482

2| Date of Inspection |12 /092022

3 | Tvpe of Industiry Mines ' B )
| 4 | Status of the Mining Lease Cancelled o

CTO was issued for the production capacity of
\ | 40107 TPA which stands valid till31.05.2026

3 | Status of consent under Air Act, 1981 In reference to cancellation order issued by
| SME Bikaner vide letter no 2002 dated
| 09.09.2022, recommendation for revocation
| of CTO has been forwarded to RSPCB Head |
il Office Jaipur. J

Status of Consent to operate Conditions found during the inspection at the site:

' S.No. Description of required compliance | Observation
1 Whether water sprinkling was found | Lease was found non-operational during inspection
carried out at critical points prone to air | due to cancellation of mining lease.
L | pollution. |
| 2. Status of Overburden ‘ No overburden found
E! ' Whem?adéﬁharc plantation was found Approx 50 o
| ‘ at the site Adequate plantation
4 | Status of Wire Fencing/Permanent Wall | No fencing was found at outer side of the mining
lease area
5 Status of Lease Pillars Lease pillars were found at the 1imemh3pcclinn
|! S — -
6 Status of Rainwater harvesting structure | No rainwater harvesting structure found at the site
\ available at the site
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Photographs of M.L. NO. 68/1978

Latitude: 27.893789 . -
" Longitude: 74.508293 it
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INSPECTION REPORT IN COMPLIANCE TO NGT ORDER DATED 22/08/2022 IN

THE MATTER OF O.A. 209/2022
(Under Section 24 of the Air Act. 1981 and Under Section 10 of EP Act, 1986)

a. Name of the Mining Lease

Sh. Mangtu Ram B ]|

ML No.- 71/1983

—

I | b. Address of the Mining Lease

Village- Randhisar. Tehsil- Sufﬁngarh
District- Churu

c. Area of the Mining Lease 0.2616hect.
d. Mobile | 9829453036
2 | Date of Inspection Iz /09/2022
3 | Type of Industry Mines
4 | Status of the Mining Lease Cancelled

| 5 | Status of consent under Air Act, 1981

CTO was issued for the production capacity of
51012 TPA which stands valid till31.05.2026

In reference to cancellation order issued by
SME Bikaner vide letter no 1988 dated
09.09.2022 , recommendation for revocation
of CTO has been forwarded to RSPCB Head
Office Jaipur.

Status of Consent to operate Conditions found during the inspection at the site:

S.No. | Description of required compliance

Observation

1 Whether water sprinkling was found
carried out at critical points prone to air
_pollution.

Status of Overburden

b

Whether adequate plantation was found

Tad

" | No overburden found

Lease was found non-operational during inspection
due to cancellation of mining lease.

Inadequate plantation

=

. at the site S Mfﬂmﬁﬂwnmaw
4 Status of Wire Fencing/Permanent Wall | Permanent wall found at outer side of thy mining
lease area
5 | Status of Lease Pillars Lease pillars were found at the time of inspeclinr;_
6 " Status of Rainwater harvesting structure | No rainwater harvesting structure found at the site

available at the site
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INSPECTION REPORT IN COMPLIANCE TO NGT ORDER DATED 22!03!11]22 IN

THE MATTER OF O.A. 209/2022

(Under Section 24 of the Air Act. ]98_| and Under Section 10 of EP Act, 1986)

a. Name of the Mining Lease

Sh. Shankar lal
ML No.- 73/1977

‘ | | b. Address of the Mining Lease

Village- Randhisar, Tehsil- Sujangarh
District- Churu

c. Area of the Mining Lease

0.1575hect.

d. Mobile | 9079723750
2 | Date of Inspection 12_ /09/2022
’73 Type of Industry Mines |
4 | Status of the Mining Lease Cancelled ] ]

5 | Status of consent under Air Act, 1981

CTO was issued for the production capacity of
30154 TPA which stands valid til131.05.2023

In reference to cancellation order issmed by
SME Bikaner vide letter no 1855 dated
09.09.2022 , recommendation for revocation
of CTO has been forwarded to RSPCB Head
Office Jaipur,

Status of Consent to operate Conditions found during the inspection at the site:

S.No. | Description of required compliance Observation
I Wht?[h&]’ water Fprinkling was found | Lease was found non-operational during inspection
carried out at critical points prone to air | due to cancellation of mining lease.
pollution. .
2. Status of Overburden No overburden found o
- |
3 Whether adequate plantation was found | Approx 10
at the site Inadequate plantation
1 Status of Wire Fencing/Permanent Wall | Wire fencing found at outer side of the mining lease
drea
5 Status of Lease Pillars | Lease pillars were found at the time of inspection
6 Status of Rainwater harvesting structure | No rainwater harvesting structure found at the site
| available at the site
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Photographs of M.L. NO. 73-1977
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INSPECTION REPORT IN COMPLIANCE TO NGT ORDER DATED 22/08/2022 IN
THE MATTER OF O.A. 209/2022

gllndcr Section 24 of the Air Act, 1981 and Under Section 10 of EI Act, 1986)

| M/sPuniya Blast Supplier
| ML No.- 74/1978

| & Name of the Mining Lease

T e — Miiiiig Ligass | Village- Randhisar, Tehsil- Sujangarh
R } District- Churu
€. Area of the Mining Lease 0,491 6heet
| To8 Dl !
L d. Mobile ) i | 9413361914
2 | Date of Inspection 12— 108/2022
| 3 | Type of Industry ! Mines
4 Status of the Mining Lease Cancelled
| CTO was issued for the production capacity of
| | 101470 TPA which stands vahid till31.08.2026
|
5 | Status of consent under Air Act, 1981 In reference to cancellation order Issued by
' SME Bikaner vide letter no 1890 dated
| [ 09.09,2022 , recommendation for revocation
( of CTO has been forwarded to RSPCB Head
=== —— N o _|OlﬁceJajpu5

Status of Consent to operate Conditions found during the inspection at the site:

_S.No. | Dtscrjgt_iu_uirﬁ.ﬂgi_re_d_cumpllana j Observation ]
[ Wht;lher water sprinkling was found | Lease was found non-operational during inspection
| carried out at critical points prone 1o air | due to cancellation of mining lease.

| :
- poluser, _ - [
I 2, Alt Status of Overburden _l_No overburden found -
N I | e |
|3 I—Whethcr adequate plantation was found | Approx, 40
| & at the sile | Inadequate plantation
4 | Status of Wire Fencingf[";ﬂ;ent Wall Wﬁfm_ch?found at e;tryEﬂnl side of the ;ninTn-g .
| | lcase area
| | -
CRRE T T e il v o e o S i
| 5 Status of Lease Pillars Lease pillars were found at the time of inspection
| |
| 6 | Status of Rainwater harvesting structure | No rainwaler harvesting structure found at the site

available al the site
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INSPECTION REPORT IN COMPLIANCE TO NGT ORDER DATED 22/08/2022 IN
THE MATTER OF O.A. 209/2022

(Under Section 24 of the Air Act. 1981 and Under Section 10 of EP Act, 1986)
| Sh. Radheshyam

a. Name of the Mining Lease
ML No.- 74/1982 ]
1 | b. Address of the Mining Lease Village- Randhisar, Tehsil- Sujangarh
| - | District- Churw o
c. Area of the Mining Lease ~ l05000hect. '
‘ d. Mobile _ ) 9660914399
2 | Date of Inspection - G _‘fu@z_ B - —
3 | Type of Industry B Mines - __ - |
4 | Status of the Mining Lease | Cancelled 1
CTO was issued for the pmductmn capacity of |
| 127270 TPA which stands valid till 31.07.2027 |
| _
5 | Status of consent under Air Act, 1981 In reference to cancellation order issued hy
SME Bikaner vide letter no 1959 dated
09.09.2022 , recommendation for revocation
of CTO has been forwarded to RSPCB Head ‘

Office Jaipur. B

Status of Consent to operate Conditions found during the inspection at the site:

"S.No. | Description of required compliance Observation

| 1 Whether water sprinkling was found | Lease was found non- operauonal during inspection

! carried out at critical points prone to air | dueto cancellation of mining lease.

| pollution. N

| Z: Status of Overburden No overburden found

|
3 Whether adequate plantation was found | Inadequate plantation, L

| |atthesite ?Jha,ﬂwﬁlam\_fm%anm.lﬂﬁw
4 Status of Wire Fencing/Permanent Wall | Wire fencing found at outer side of the minirg lease

arca |

5 Status of Lease Pillars Lease pillars were found at the time of inspection

6 Status of Rainwater harvesting structure | No rainwater harvesting structure found at the site
available at the site
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INSPECTION REPORT IN COMPLIANCE TO NGT ORDER DATED 22/08/2022 IN
et T AR T AN LUMPLIANCE TONGT ORDER DATED 22/08/2022 IN
THE MATTER OF O.A. 209/2022

_(Under Section 24 of the Air Act, 1981 and Under Section 10 of EP Act, 1986)

| Sh. Tarachand - 1
a, Name of the Mining L. + 1AmEha _
W ML No.- 76/1983 |

I | b. Address of the Mining Lease V?ila.gc- Randhisar, Tehsil- Sujangarh
P ) | District- Chura o _J
‘ c. Area of the Mining Lease 0.4500hect. |
d. Mobile 9166867021 ]
2 | Date of Inspection ) N 2____;09,":@3@ - ) _4'
3 | Type of Industry Mines T ' B

|4 | Status of the Mining Lease _ Cancelled

| CTO was issued for the production capacity of
90753 TPA which stands valid 1il130.04.2023

——

5 | Status of consent under Air Act, 1981 In reference to cancellation order issued by |
SME Bikaner vide letter no 1870 |
dated09.09.2022 , recommendation for
‘ revocation of CTO has been forwarded t0|
L RSPCB Head Office Jaipur.

Status of Consent to operate Conditions found during the inspection at the site:

S.No. | Description of required compliance Observation =
1 Whether water sprinkling was found | Lease was found non-operational during inspection
- carried out at critical points prone to air | due to cancellation of mining lease. |
. pollution. | |
2 Status of Overburden No overburden found '
I
3 Whether adequate plantation was found Inadequate plantation

at the site | Zand ¢ Romlahen nied. qmmulﬁig_au.
4 Status of Wire Fencing/Permanent Wall W|re fencing found at outer side of the mdning Ieas_‘

5 Status of Lease Pillars Lease pillars were found at the time of inspection |

6 Status of Rainwater harvesting structure | No rainwater harvesting structure found at the site
available at the site
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INSPECTION REPORT IN COMPLIANCE TO NGT ORDER DATED 22/08/2022 IN
THE MATTER OF O.A. 209/2022

(Under Section 24 of the Air Act, 1981 and Under Section 10 of EP Act, 1986)

a. Name of the Mining Lease

b. Address of the Mining Lease

c. Area of the Mining Lease

Sh. Babulal pooniya

ML No.- 92/1978 -
Village- Randhisar, Tehsil- Sujangarh
Distriet- Churu
0.4500hect,

d. Mobile 9413693134
2 | Date of Inspection __)Z,_Eﬂt!ﬂ -
"3 [ Type of Indusiry Mines A
' 4 | Status of the Mining Lease Canccllrd ) B ]

|5 | Status of consent under Air Act, 1981

CTO was issued for the production capacity of
‘ 80121 TPA which stands valid 1il130.09.2022 ‘

In reference to cancellation order issued by
SME Bikaner vide letter no 1995 dated
‘ 09.09.2022 , recommendation for revocation |
of CTO has been forwarded to RSPCB Head

l Office Jaipur. N

Status of Consent to operate Conditions found during the inspection at the site:

S.No. | Description of required compliance Observation |
1 Whether water sprinkling was found | Lease was found non-operational during inspection
| carried out at critical points prone to air | due to cancellation of mining lease.
pollution.
2. Status of Overburden No overburden found
3 Whether adequate plantation was found | Approx. 40 |
at the site Inadequate plantation
4 Status of Wire Fencing/Permanent Wall | Wire fencing found at outer side of the mining lease ‘
area

Status of Lease Pillars

Lease pillars were found at the time of inspection

Status of Rainwater harvesting structure
available at the site

No rainwater harvesting structure found at the site
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NGT O.A, 20972022 (MEGH SINGI & ORS. Vs STATE

Annexure A/4

OF RAJASTHAN & ORS,)

INDEX OF
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Amar Grit Udyog

L

Angira Stone

1 STONE CRUSHERS LOC ATED A

28049

{ ress
Khasra No.- 343
Village- Randhisar, Tehsil-
Sujangarh, District- Churu_

Khasra No.- 924/31, 926/641
Village- Randhisar, Tehsil-
Sujangarh, District- Churu

Anjani Crusher Udyog

42808

Khasra No.- 653/404 (New
1022/724) Village- Randhisar,
Tehsil- Sujangarh, District-
Churu

ok RO B

 Tehsil

Sujangarh

I RANDIHISAR HILL, TEHSIL- SUJANGARH, DISTRICT- CHURU

Distriet.

Churu

Sujangarh Churu

Sujangarh Churu

n Page No.
| —7

-1

|9~ 30

Annapurna Stone Crusher

48310

Khasra No.- 640/344,
Village- Randhisar, Tehsil-
Sujangarh, District- Churu

Sujangarh Churu

2|~ 43

Ashirwad Stone Crusher

48724

Khasra No.- 406 (New
1022/724) Village- Randhisar,
Tehsil- Sujangarh, District-
Churu

Sujangarh Churu

450

Ashopa Ind

29864

Khasra No.- 79
Village- Randhisar, Tehsil-
Sujangarh, District- Churu

Sujangarh Churu

51 -57

Bagri Bajari Udyog

36002

Khasra No.- 841
Village- Randhisar, Tehsil-
Sujangarh, District- Churu

Sujangarh Churu

8- 67

Bhagwati Stone Crushing Ind

52208

Khasra No.- 367
Village- Randhisar, Tehsil-
Sujangarh, District- Churu

Sujangarh Churu

68="149

Bhairav Grit Udyog

38123

Khasra No.- 639/344
Village- Randhisar, Tehsil-
Sujangarh, District- Churu

Sujangarh Churu

75~ 87

10

Bhawani Grit Udyog

41370

Khasra No.- 376 (New Khasra

No. 736/376) Village:

Randhisar, Tehsil- Sujangarh,
District- Churu

Sujangarh Churu

835- 12

Choudhary Infra

102282

Khasra No.- 920/643 and
1098/644 Village- Randhisar,
Tehsil- Sujangarh, District-
Churu

Sujangarh Churu

9y~ loYy

Choudhary Stone Crusher

81848

Khasra No.- 837/830
Village- Randhisar, Tehsil-
Sujangarh, District- Churu

Sujangarh Churu

[o5 — (69

G.S. Stone Crusher

28044

Khasra No.- 591/348
Village- Randhisar, Tehsil-
Sujangarh, District- Churu

Sujangarh Churu

[to -[2)

Ganpati Stone Crushing Industries

450

Khasra No.- 653/404
Village- Randhisar, Tehsil-
Sujangarh, District- Churu

Sujangarh Churu

j22 ~13]

Godara Stone Crusher

20609

Khasra No.- 751/615
Village- Randhisar, Tehsil-
Sujangarh, District- Churu

Sujangarh Churu

122 - 139

Gurukripa Stone Crusher

80963

Khasra No.- 29
Village- Randhisar, Tehsil-
Sujangarh, District- Churu

Sujangarh Churu

|40~ 152

Hari Om Grit Udyog

44113

Khasra No.- 922/919
Village- Randhisar, Tehsil-

Sujangarh Churu

Sujangarh, District- Churu

|53~ 162~
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Hari Om Stone Crusher

36709

Khasra No - 901/894
Village- Randhisar, Tehsil-
Sujangarh, District- Churu

Sujuangarh

19

Harsawal Stone Crushing Industries

28059

Khasra No.- Villoge
Randhisar, Tehsil- Sujangarh,
District- Churu

Sujungarh

20

J.S.C. Works

28050

Khasra No.- 343
Village- Randhisar, Tehsil-
Sujangarh, District- Churu

Sujangarh

Churu /( = Lo
(huru

Churu

21

Jai Jagdamba Stone Crushing
Industries

48277

Khasra No.- 344
Village- Randhisar, Tehsil-
Sujangarh, District- Churu

Sujangarh

Churu

22

Jai Shree Ram Industry

30282

Khasra No.- 321
Village- Randhisar, Tehsil-
Sujangarh, District- Churu

Sujangarh

Churu

23

Jain Stone Crushing Works

47215

Khasra No.- 364
Village- Randhisar, Tehsil-
Sujangarh, District- Churu

Sujangarh

Churu

24

Keshav Grit Udyog

29865

Khasra No.- 376 (New Kh No
706/376) Village- Randhisar,
Tehsil- Sujangarh, District-
Churu

Sujangarh

Churu

25

Krishna Naresh Kanhiya Industries

12324

Khasra No.- 800/790, 827/791
Village- Randhisar, Tehsil-
Sujangarh, District- Churu

Sujangarh

Sl -~ 220

Churu

26

M/s Hari Om Crusher Udyog (Old-
Anjani Stone Crusher)

20858

Khasra No.- 320 (New
Khasara no. 1011/602)
Village- Randhisar, Tehsil-
Sujangarh, District- Churu

Sujangarh

22| — 23¢

Churu

27

M/s Maa Durga Stone Crushing
Industries

29906

Khasra No.- 648/374
Village- Randhisar, Tehsil-
Sujangarh, District- Churu

Sujangarh

Giws | 23] ~232¢

28

Mahalaxmi Crusher Udyog

48445

Khasra No.- 577/315
(750/577) Village- Randhisar,
Tehsil- Sujangarh, District-
Churu

Sujangarh

227-2%7

Churu

29

Maruti Mangal Stone Ind.

456

Khasra No.- 347
Village- Randhisar, Tehsil-
Sujangarh, District- Churu

Sujangarh

Churu

248 - 257

30

Mateshwari Stone Crusher

28055

Khasra No.- 801/700
Village- Randhisar, Tehsil-
Sujangarh, District- Churu

Sujangarh

Churu

285 B3-2¢Y

31

Om Grit Udyog

37321

Khasra No.- 867/28
Village- Randhisar, Tehsil-
Sujangarh, District- Churu

Sujangarh

Churu

R -2713

32

Partap Singh

8074

Khasra No.- 699/373
Village- Randhisar, Tehsil-
Sujangarh, District- Churu

Sujangarh

G [Ty ~

197

Pashupati Nath Stone Crusher

28057

Khasra No.- 648/374
Village- Randhisar, Tehsil-
Sujangarh, District- Churu

Sujangarh

Y

Churu o ~ 9

9
= @

34

R.K. Crushing Udyog

30281

Khasra No.- 653/404 (New
Khasra No. 695/404)
Village- Randhisar, Tehsil-
Sujangarh, District- Churu

Sujangarh

@ar > &
Chuu X 9b — S

R.K. Industry

25860

Khasra No - 738/374
Village- Randhisar, Tehsil-
Sujangarh, District- Churu

Sujangarh

Churu

Randhisar Stone Crushing Industries

29862

Khasra No.- 319
Village- Randhisar, Tehsil-
Sujangarh, District- Churu

Sujangarh

Churu

L= T "
-.?""-‘*‘ ot -

SN |




37

Shree Balaji Stone Supplier

458

Khasra No.- 375
Village- Randhisar, Tehsil-
Sujangarh, District- Churu

Sujangarh

Churu

Ra8~32¢

33

Shree Maa Devi Crushing Industries

30968

Khasra No.- 671179
Villoge- Randhisar, Tehsil-
Sujangarh, District- Churu

Sujangarh

Churu

237~ ZY4

Shri Devi Ind.

28060

Khasra No.- 373
Village- Randhisar, Tehsil-
Sujangarh, District- Churu

Sujangarh

Churu

Ly 252

——l

40

Shri ganesh grit ugyog

43901

Khasra No.- 367
Village- Randhisar, Tehsil-
Sujangarh, District- Churu

Sujangarh

Churu

2€2~358

41

Shri Jagdamba Stone Crusher

22041

Khasra No.- 536/319
Village- Randhisar, Tehsil-
Sujangarh, District- Churu

Sujangarh

Churu

239~ 377

42

Shri Krishna Stone Dust Udhyog

47173

Khasra No.- 938/918
Village- Randhisar, Tehsil-
Sujangarh, District- Churu

Sujangarh

Churu

27~ KL FA

43

Shri Maa Veshno Devi Stone Crusher

82833

Khasra No.- 834/833
Village- Randhisar, Tehsil-
Sujangarh, District- Churu

Sujangarh

Churu

3¢ 7 — 393

Shri Shakti Stone Crushing Industries

22039

Khasra No.- 367
Village- Randhisar, Tehsil-
Sujangarh, District- Churu

Sujangarh

Churu

SS9y~ Yoy

45

Uma Grit Udyog

11531

Khasra No.- 376
Village- Randhisar, Tehsil-
Sujangarh, District- Churu

Sujangarh

Churu

oS~ Y12+

T




INSPECTION REPORT

(Under Section
T - M/s Amar Grit Udyog

(Unit 1D- 28049)

. Name of the Industry

Village- Randhisar
Tehsil- Sujangarh

| | h. Address of the Industry
District- Churu

2 | Date of Inspection

7 | Operational/ Non-operational/ Closed/ Any | Operational
other

3 | Type of Industry

4 | Nature of Industry Air Polluting

5 | Size of Industry: Large/ Medium/ Small Small o .
Category of Industry: Red/ Orange/ Green/ :

6 =i ’ - Oriinge

24 of [he Air Acl. I'-)RI and Under Section 10 of EP Acl. 1986)

2

- T Khasra No. 343 LLM'I_&. [jgm;'“%q_@

C ]Z-mul - I =

d TdMobile - [ 9413361814 -

: |L1L|_‘|lﬂt. o & S =
T J 2 109/2022

Stone Crushing unit ] = B

Others |
Status of Operation during inspection: Nt
n-Operational

' CTO was issued for the production capacity

' of 100 TPD stone grit which is valid till

31/12/2022.

8 | Status of consent under Air Act, 1981

Details of Plant & Machinery: -

' S.No. | Machinery Description
Primary Jaw Crusher-&|
| 2 B Sc::'qndury Jaw Crusher- pgj—
Bajri/ Dust Plant-pgp
2 Vibratory Screen Yad _
3 ot shwmtat Water Tankers / Borewell
| - |
4 | DG set (if any) Yes / No
1 I Yes. then capacity KVA

Status of Pollution Control Measures found during the inspection at the site:

. S.No. | | Description - p T i i
I of non- compliance | Observation
‘ | _ " Whether Jaw crusher was found covered”? Coveted /
‘ ‘ Uncovered

Partially Covered

I
/



covered”?

B, W hether Vibratory Sereen was found covered”?

Whether granulator or secondary jaw crusher was found

_‘ T 0 Now, of Sides were found covered. |

_ aj=Nos. of Sides were tuuml;?mcrud ‘
Top was found wseevered red ‘
_,-’_‘

Covered /

Lincovered
n A
| Nos. of Sides were found covered.
Nos. ol Sides were found uncovered.

_P;_l‘i'lilu.TCD"El‘l‘d

Top was lound uncovered / covered.

|

| Covered / Partially Covered  /
Uncovered

O ﬂ Nos. ol Sides were found covered.
Nos. of Sides were found uncovered.

3 Whether Chakki/Dust Machine was found covered?

Top was found uncovered / covered. |
Covered /

Partially Covered /
Uncovered
'| N A \
Nos, of Sides were found covered. |
Nos. of Sides were lound uncovered.

Top was found uncovered  / covered.
A : _ | L
: Whether mechanical chute was provided with the drop | Yes / Nuo

point of dust conveyor”! |
. A y = !
I Whether water sturagv facility has storage faciliy of | Yes / No ‘

atledst 3000%res! |
e = _— N et = !
3 Whether hard surface path/muroom road was provided in | Yes ! No J |

' the premises? [

h * Whether there is provision of regular cleaning and wetting | Yes / No
ol the eround within the premises? Flexible pipe for sprinkling provided? Yes |
' / No ‘
. | |
I"lantation | I”".l?j‘_"“-’L ] —_ S |
| Trees | 12 Nos. | 300 m2 | |
| '\-.,\.\L\ | 20 Nos. | oo m2]||
Planted | l |
Saplings | | \
-
To+uf area’ ¥00 ""-‘ |
o - : - L‘_’f ﬂd _;
i b W hether wind breaking wall is provided? Yes / \
¥ Wliethe I1|E1d?_f§!’1l1u unit was demarcated?

, Nos. of sides were found |




| demarcated

[ 10| Whether water sprinklers were provided at lhustrﬂlegicﬁ -

' locations:
I | Jaw Crusher
| | Ji -
| Inlet Y/ No
: Outlet | Yes L—"/ No
| Secondary jaw crusher/Granulator
' | Inlet Yes / No
| | Outlet “es VA / No
| | Outlet of vibratory screen Yes / No
| |
f J F ar ™ . . | /... s
‘ 11| Whether Sign Board (including name. address, product and | Yes / No
| production capacity) is provided?

>
L ':“;?'E %kﬂ\’\h__

’fﬂ% Q-S / w R
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M/s Amar Grit Udyog

il g

iEI_evatlurs: (
Accuracy: 4. :
me: 12-09-202212:12
iNote:amar .~




M/s Amar Grit Udyog

Longitude:

Elevation: 348.49+100 m
Accuracy: 3.3 m

ime; 12-09-2022 12:11

Note: amar

| Longitude: 74.509437
|Elevation: 346.48+100 m
|Accuracy: 4.5 m

Time: 12-09-207

MNote: amar,




M/s Amar Grit Udyog




M/s Amar Grit Udyog

*Latitude: 27895636
:Longitude: 74.509636
*Elevation: 348.49+100 n
tAccuracy: 4.7 '
£Time: 12-0¢




INSPECTION REPORT

IUnder ‘Sectmn 24 01 the Air Act. 1981 and Under Section 10) of EP Act, 1986)

. | \!.fs \nglr.l Stones
a. Name of the Industry 37977)

-
| Khasra No. 924/31, 926/64]

| Village- Randhisar ) ¢ e %
I |' b. Address of the Industry Tehsil- Sujangarh C & o k.

District- Churu

¢. E-mail - B 1
| d. Mobile 9462475991 B )
e. Telephone - B B
2 | Date of Inspection I3 (0922022 !
3 | Type of [ndustry Stone Crushing unit B
4 | Nature of Industry |_Air Polluting -
3 _| Size of Industry: Large/ Medium/ Small Small - .
Categ f Ind
6 Olh::ﬁ:m of Industry: Red/ Orange/ Green/ Orange |
Status  of  Operation during inspection:
7 | Operational/  Non-operational/ Closed/ Any | Operational i Non-Operational
other
CTO was issued for the production capacity
of 10,000 CFT/ Dav stone grit which is valid
8 | Status ol consent under Air Act, 1981 till 31/05/2023.
| |

Details of Plant & Machinery: -

| S. No. Machinery Description ]
Primary Jaw Crusher- @l
_ | Secondary Jaw Crusher- o)
! Jaw Crusher Bajri/ Dust Plant- 0)
2 Vibratory Screen o1, W N —
. Water Tunkers / Borewel]
3 Source of water
I.
4 DG set (if any) Yo / No
If Yes. then capacity KVA .

Status of Pollution Control Measures found during the inspection at the site:

5.No. | Description of non- compliance Observation
| Whether Jaw crusher was found covered? | Covered «~ / Partially Covered 7/
| Uncovered

— e




2.1 Whether granulator or secondary jaw crusher was found

covered!

51_4 Nos. of Sides were found covered.
p\L—_ Nos, of Sides were found uncovered.
Top was found umeovered  / covered. _—,

Covered  / Partially Covered /
Uncovered
oM Nos. of Sides were found covered.

Wy~ Nos. of Sides were found uncovered.
Top was found vreevercd covered. —

i W hiether Vibratory Sereen was tound covered!

L)
.JJI

Covered v / Partially Covered  /
Uncovered ‘

OH Nos. of Sides were found covered. |
N W Nos. of Sides were found uncovered.

W hether Chakki/Dust Machine was found covered?

Top was found umrcovered : covered. \_—4

|
Covered * / Partially Covered /|
Uncovered "

05 Nos. of Sides werce found covered.
Nos. of Sides were found uncovered. |

Top was found ureevered /  covered. L—
3 Whether mechanical chute was provided with the drop | Yes / No
point of dust conveyor? it
4 Whether water storage facility has storage facility of | Yes / No |
atleast 3000%ires? "
= W hether hard surface path/muroom road was provided in | Yes / No
the premises? = o
|
6 Whether there is provision of regular cleaning and wetting | Yes “ No T

of the ground within the premises?

Flexible pipe for sprinkling provided? Yes
/ No

Plantation

~ Whether wind Iﬁ'tukinglﬁl is pn?i:lml.‘.’ o

Approx. : —— S -
Trees U0 Nos. [ 1000 m2 |

Newly . WNos. ']_ﬁo mh2°
Planted $ Od\J
Saplings J

Total Wy ;| 3SOC M
3; / No




9

. Whether boundary of the unit was demarcated?

Nos. of sides were lound |
demarcated

10 Whether water sprinklers were provided at the strategic
- | locations:
Jaw Crusher
Inlet Yes b/ No
Outlet Yes v/ No
Secondary jaw crusher/Granulator \%"'6
Inlet Yes b= 4 No
Outlet ) Yes v No
Outlet of vibratory screen Yes — / No
11 Whether Sign Board (including name, address. product and | Yes / No
production capacity) is provided? i
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M/s Angira Stones




M/s Angira Stones
-




M/s Angira Stones
—




M/s Angira Stones




M/s Angira Stones




M/s Angira Stones

‘Note: angira




M/s Angira Stones




M/s Angira Stones

<Ly o

g-l._amude: 27.897448
Longitude: 74.500805
Elevation: 344 47+100 m
Accuracy. 3.4 m
Time: 12-09-2022 15:39
Note: angira




INSPECTION REPORT
. (Under Section 24 of the Air Act, l':}«'ﬁ_l and Under Section 10 of EP Act, |U86G)
- - M/s Anjani Crusher Udyog
i a. Name of the Industry (Unit T1- 42808)
| ——
I Khasra No. 653/404 (New 1022/724) ‘

! i b. Address of the Industry Tehs
|

TE-muH
d. Mobile

Village- Rundhisar

B 0414092733

(Lond. com-2539)

il- Sujangarh

| District- Churu

e. Telephone

)2 /0912022

Details of Plant & Machinery: -

2 | Date of Inspection
3 | Type of Industry Stone Crushing unit el
4 | Nature of Industry | Air Polluting i
5 | Size of Industry: Large/ Medium/ Small Small
Category of Industry: Red/ Orange/ Green/ )
6 Others Orange
Status of Operation during inspection:
7 | Operational/ Non-operational/ Closed/ Any Cfperationat / Nnri})pétional
other |
CTO was issued for the production capacity
of 500 TPD stone grit_which is valid till
8 | Status of consent under Air Act, 1981 31/07/2023.

S. No. Machinery Description ]
Primary Jaw Crusher- g | |
: _ Secondary Jaw Crusher-© |
1 Jaw Crusher Bajri/ Dust Plant- ol
2 Vibratory Screen ol, 34 o o
3 Source of water WII[CIMEI‘S ! —BereweH |
4 DG set (if any) e/ 3]
L Il Yos theseapacity RVA™

Status of Pollution Control Measures found during the insp

ection at the site:

S.No. | Descri ption of non- compliance

 Observgsion

I | Whether Jaw crusher was found covered?

Cowzf-’d /



" DA Nos. of Sides were found covered.

' ZenB  Nos. of Sides were found unco ered.
Top was found sacevered— / coy ed.

+ ———— + —_— -
Whether granulator or secondary jaw crusher wis found (.‘UE't‘l‘Ef / Partiatty-€overed /

(AL N.'l‘k".l !

04  Nos. of Sides were found covered.
219 Nos. of Sides were [ound uncoygred.
Top was found wheavered  / coveped. .

W hether \'ihrulm:y Sereen was found covered? - ('twﬁ'{; / PartinHyCovered /|
Uncovered
04 Nos. of Sides were found covered.
ZanB  Nos. of Sides were found uncoyefed.
Top was found uncoversd— /  covefed.
| T T A
Whether Chakki/Dust Machine was found covered? (‘U;tﬂ'd ! ~Partirty-Covered /

04 Nos. of Sides were found covered.
| ZemB  Nos. of Sides were found uncovered.
| Top was found uncovered ' covered.

-3
Whether mechanical chute was provided with the drop y/ N
poimt of dust conveyor!?
A

vl

' \\-’Iwillur_huund_ur) of the unit was demarcated? D4 Nos. of sides were found

Whether water storage facility has storage facility of ‘% [ e——Dlo—
atleast 3000litres?
. — r— - + = /q
Whether hard surface path/murcom road was provided in | Y|/( | —er—
| the premises”!
Whether there is provision of regular cleaning and wetting | Yey [ —Dle=
of the ground within the premises? Flexible pipe for sprinkling provided? Yes
~ | Plantation | Approx. o .
| | Trees \ 20D Nos. Sob m"2
Newly Nos, [2.0006 m™2

Planted %0
Saplings |

Tota( ares . 500 M~

]

Whether wind breaking wall is pru':'iduu.l'.’

b



demarcated

10 | Whether walé?sprinklnrs were provided at the ;slrellugit'_

locations:
| Jaw Crusher
Inlet
Outlet
‘ Secondary jaw crusher/Granulator
Inlet
Outlet
Qutlet of vibratory screen

|

11 Whether Sign Board (including name, address, product and | Yg

| production capacity) is provided?

QS SK

i
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M/s Anjani Crusher Udyog




M/s Anjani Crusher Udyog




M/s Anjani Crusher Udyog

s




M/s Anjani Crusher Udyog




M/s Anjani Crusher Udyog




‘Latitude: 27.891754
‘Longitude: 74.510478
'Elevation: 331.89410 m
Accuracy:3.1 m

' Time: 12-00-2022 11:27
Note: anjani

M/s Anjani Crusher Udyog




M/s Anjani Crusher Udyog




M/s Anjani Crusher Udyog




INSPECTION REPORT

(Under Section 24 of the Air Act. 1981 and Under Su;l'mn 1O of EP Acl. Jf)}-‘.ﬁ_p

a. Name of the Industry

E—

| M/s Annapurna Stone Crusher
(Unit TD- 48310)

1| b. Address of the Industry

¢. E-mail
d. Mobhile

‘. Khasra No, 640/344 (Lond. Con.
Village- Randhisar
Tehsil- Sujangarh
District- Churu

|
- 6S45w)

' 8001239366

e. Telephone

=

19_ 192022

other

2 | Date of Inspection
3 | Type of Industry | Stone Crushing unit ) i
4 | Nature of Industry | Air Polluting _
S5 | Size of Industry: Large/ Medium/ Small | Small
. . s ' i

6 Categc_Jr_V of Industry: Red/ Orange/ Grcf.nf| Siitie

Others E

Status  of  Operation during  inspection:
7 ‘ Operational/  Non-operational/ Closed/ Any | Operational / Non-Operational

8 | Status of consent under Ajr Act, 1981

L

Details of Plant & Machinery: -

| CTO was issued for the production capacity

of 800 TPD stone grit which is valid til]
31/10/2023,

—_——

Status of Pollution Control Measures found during the

S. No. | Machinery | Description ]

Primary Jaw Crusher- owme 1

| T CHiiher | Ec{a_‘rflxu.{i;u‘_\'l J|':1W Crusher- Taw
ari/ Dust Plant- .
| UL et oW gy machine

2| Vibratory Screen s I
3 St 6E ater Water Tankers / Borewell =
4 DG set (if any) | *‘.\-\‘. / \h’"

I Yes, then capacity

inspection at the sife:

Description of non- compliance

| | Whether Jaw crusher was found covered?

—_—

- Obsepvation
Co¥ered /

Partially Covered

| Uncovered

i
/



~

1

P

b

T S
: o o4 Nos. of Sides were found covered. |

L Nos. of Sides were found uncm'crcd_l.
Top was found omeoversd uts;t_:red,

W hether granulator or secondary jaw crusher was lound

coveraed?

Whether Vibratory Sereen was found covered”

- — |
Covered / Partially Covered  /
Uncovered

OY Nos. of Sides were found covered.
nJiL-  Nos. of Sides were found unc?jed.
d.

Top was found #peevered  / cover
Covered / Partially Covered  /
Uncovered

4 Ol_-i Nos. of Sides were found covered.

A= _Nos. of Sides were found uncovered.

Top was found uacexered /  covered.
T Whetl — " =
Whether Chakki/Dust Machine was found covered? Covered / Partially Covered /
Uncovered

oy Nos. of Sides were found covered.
pIL.  Nos. of Sides were found uncovered.

Top was found uncovered /  covered.

- = ST ‘v/

Whether mechanical chute was provided with the drop | Yes / No

point ol dust conveyor?!

Whether water storage facility has swrage facility of | Yes \_—/ No

atleast 30001res?
“Whether hard surface path/muroom road was provided in | Yes L— / No

the premises’

e — — l__f'\
W hether there is provision of regular cleaning and wetting | Yes / No

o the ground within the premises?

Flexible pipe for sprinkling provided? Yes
/ No

Plantution

Approx.
Trees & Nos.| YOO mr2 )
Newly Nos. m”2

| Planted 3 o 2250
Saplings |

Tobed Wrea 2.5 mas

| . Rasquals.
W hether wind breaking wall is provided? Yes / No

o

W hether boundary ot the uint was demarcated?

oYy Nos.

of sides were found




demarcited

I
ﬁﬁ Whether water sprinklers were provided at the strategic
locations:
Jaw Crusher it
Inlet | Yies /
Outlet | Yes L [/
Secondary jaw crusher/Granulator
Inlet ‘r"{{ﬂ /
Outlet Yesem™ /
Outlet of vibratory screen | Yesu— /
11 Whether Sign Board (including name, address, product and ‘ Vs /
production capacity) is provided?

Ny
No

No
,\'l!
N

Q%(c‘/ 3%:_7;;% )

/ exetis anV L

o C ree
/,,,S;q M -*c'ﬁda:;:

A -



M/s Annapurna Stone Crusher




M/s Annapurna Stone Crusher




M/s Annapurna Stone Crusher




M/s Annapurna Stone Crusher

o S
‘Latitude: 27.89359
lLongitude: 74.510235
“Elevation: 335482100 m
‘Accuracy:3.5m

Timei 12-09-2022 17:49
Note:annapurna




M/s Annapurna Stone Crusher

"Accuracy: 3.8 m
Time: 12-09-2022 11:49
gNote:annapuma =~

. 4 8}
‘Elevation: 334.48£100 m
{Accuracy: 4.4 m
{Time; 12-00-2022 11:48
licsepammRaInS.




M/s Annapurna Stone Crusher




M/s Annapurna Stone Crusher




M/s Annapurna Stone Crusher




M/s Annapurna Stone Crusher

- Sl

|
ki




INSPECTION REPORT

!Uncler Section 24 of the Air Act. 1981 and Under Section 10 of EP Act. 1986)

a. Name of the Industry

' M/s Ashirwad Stone Crusher
(Unit ID- 48724)

1 | b. Address of the Industry

Villige- Randhisar
ehsil- Sujangirh

c. E-mail

d. Mobile

Ton02713

e. Telephone

C12-/092022

; Khisra No. 06 (New 1022/724) (LM W - 5&&.}0—)
~ 0.33 3’-5"“
District- Churu At 7{|D'I(.

2 | Date of Inspection
3 | Type of Industry Stone Crushing unit
4 | Nature of Industry _Air Polluting -
5 | Size of Industry: Large/ Medium/ Small | Small
6 - Category of Industry: Red/ Orange/ Green/ \ e
| Others =
Status of Operation during inspection: s
7 | Operational/ Non-operational/ Closed/ Anv  Opcerational / Non-Operational
| other
' |
| CTO was issued for the production capacity
ol 300 TPD stone grit which is valid till
8 | Status of consent under Air Act, 1981 21/07/2023.

Details of Plant & Machinery: -

|_S. No. Machinery ) Dcscriplihn

Primary Jaw Crusher- ©|
Secondary Jaw Crusher- 9

L | Jaw Crusher ‘ Bajri/ Dust Plant- g
2 | Vibratory Screen oL\
| ] Wiater Tankeps ! Borewell
3 Source of water
. . —
4| DG set(if any) | e No
. I Yes, then capacity KVA

Status of Pollution Control Measures found during the inspection at the site:

| S8.No. | Description of non- compliance ) [ (}I)sugatinr_l _
|1 Whether Jaw erusher was found covered? Covered / Partially Covered

Lncovered




u|
(]

W iether granulator or secondary jaw crusher was found

covered?!

W hether Vibratory Sereen was found covered!

/

{ rered
Nos. of Sides werc found covered.

Sides were found uncovered.
/ ca\}"red'

0
miL— Nos. of
Top was found uncovered

et ]
Covered Partially Covered /
Uncovered

oy ___Nos. of Sides were found covered.

i Nos.of Sides were [ound uncovered.
Top was found wneovered /1 covered. -

Covered / Partially Covered  /

Uncovered

OY  Nos. of Sides werc found covered.
Nos. of Sides were found uncovered.

Top was found uneovered /  covered.L—
o S— - 1 .‘-r_.--""
23 Whether Chakki/Dust Machine was found covered? Covered / Partially Covered [/
Uncovered
_0Y__ Nos. of Sides were found covered.
Nos. of Sides were found uncovered.
Top was found uneovered  / ccstL_m:l_
3 Whether mechanical chute was prm'idcd with the drop Yeo ! No |
point of dust conveyor?
] Whether water storage facility has storage fucility of | Yes / No
atleast 30001itres?
e i
3 Whether hard surface path/muroom road wis provided in | Yes / No
the premises? .
moramn veow) [Provielesy
6 Whether there is provision of regular cleaning and wetting | Yes 7 No
of the ground within the premises? Flexible pipe for sprinkling provided? Yes
/ No '
[
7 Plamtation - Approx.
| Trees 0% Nos.| £06 mm2
Newly 2.5 Nos. EA8— wmi
Planted 5
| Saplings
Toted Uneq ! p2( m—
— s ~ — e )
5 Whether wind breaking wall is provided? Yes / No E :

Whether boundary of the unit was demircated !

1
__QQ_' Nos. of sides were found




l \ _ - \ demarcated

10 | Whether water sprinklers were provided at the strategic

locations:
Jaw Crusher
| Inlet '\t:/ / "4_”
Outlet | Yoo / NG
| Secondary jaw crusher/Granulator .
= Inlet Yesh—" / \"
Outlet Yes L/ ! ,\hl‘
| OQutlet of vibratory screen | Yesy "/ o

|
| I i I e
M1 | Whether Sign Board (including name. address. praduct and | Yes e N
| | production capacity) is provided?

e tff%\fm ) W"ﬂw

/f&'ﬁ"m

W ;‘iﬂ “
\V’;’kﬁl ‘v‘
of



M/s Ashirwad Stone Crusher




M/s Ashirwad Stone Crusher

b _f"_f'! . e A
Latitude: 27.893297

Longitude: 74.511198
Elevation: 333.00+3.00 m
Accuracy: 5.00 m ,
Time: 12-09-2022 12:28:10
Note: Ashirwad :



M/s Ashirwad Stone Crusher

\.-m\ \\“\\

J




INSPECTION REPORT

(Under Section 24 of the Air Act, 1981 and Under Scction 10 of EP Act, 1986)
M/s Ashopa Ind

d. Name of the Industry (Unit TD- 29864)
o . K!msr;l,_\ii'a_?—lj ( Lood. cow. 4 L2 ;D'B,,L\Jﬂ-j
Village- Randhisar w "
1 b. Address of the Industry | Tehsil- Sujangarh = 37150 ‘

District- Churu
|

c. E-mail - o
d. Mobile
e. Telephone

1 10972022

2 | Date of Inspection
| —
3 | Type of Industry Stone Crushing unit
4 | Nature of Industry | Air Polluting -
5 | Size of Industry: Large/ Medium/ Small | Small -
Category of Industry: Red/ Orange/ Green/ |
6 Others £ Orange B
Status  of  Operation during  inspection: N
7| Operativnal/ Non-operational/  Closed/ Any | Operational ' Non-Operational |
other ) -
CTO was issued for the production capacity
'of 20 TPD stone grit which_is valid till
8 | Status of consent under Air Act. 1981 28/02/2023.

Details of Plant & Machinery: -

S. No. | Machinery Description - ]
' Primary Jaw Crusher-o | <|
i Vo i | Secondary Jaw Crusher- @ )
4 e Bajri/ Dust Plant- pu__
2 | Vibratory Screen - ol, igliviiniing _ ]
3 Source of water tisr Ll ) sl
—
4 DG set (if any) Yes / No
| If Yes. then capacity KVA ol

Status of Pollution Control Measures found during the inspection at the site:

| S.No. Description of non- compliance I Observation — o
| Whether Jaw crusher was found covered? | Covered V—"/ Partially Covered /
| Uncovered —|




covered!
.

Z W hether granulator or secondary juw crusher was 1‘uu|u.I<?

e —

Nos. of Sides were found covered. ‘
des were found uncovered.
covered.

[~

“N1L_Nos of Si
Top was found uaeevescd /

I S—
Covired !

IR
Partially Covered /)
Uncovered

Nos. of Sides were found covered.
1L~ Nos. of Sides were found uncovered.
Top was found naesvered  / covered.

T Whether Vibratory Screen wis found covered?

L]

~
¥

|

Whether L'I'm“kkifDusl ‘Machine wirs found cu\-'m_‘a.._"d'.’

Nﬂ:

Covered ~/  Partially Covered /
| Uncovered
oM Nos. of Sides weic found covered.

Nos, of Sides were found uncovered.

Top was found waeovered [ covered.
“Covered ! Partially Covered  /
Uncovered

Nos. of Sides were found covered.
Nos. of Sides were found uncovered.

"~ Whether there is provis

[ atleast 30000tres?

the premises”’

| of the ground within the premises?

ion of regular cleaning and wetling

Top was found uncovered /  covered.

Whether mechanical chute was provided with the drop | Yes / No

" puint of dust conveyor? . il

" Whether water storage facility has storage facility of | Yes / No
"
W hether hard surface path/muroom road was provided in | Yes / No ]

—
Yes ™ !/ No

Flexible pipe for sprinkling provided? Yes |
/ No

Plantation

~ Whether wind breaking wall is pﬁiuicd'.’

T | Yes / No anﬂa?@;

Approx. B B ]
Trees 15 Nu_x._]_ 3FS m*2
Newly 26 Nos m”2
Planted soo ‘

| Saplings

™




9" T Whether boundary of the unit was demarcated? D.l_'.'}_ — Nos.
’ demarcated
10 Whether water sprinklers were provided at the strategic
locations:
Jaw Crusher
Inlet e :}» / Nb
Outlet e / No
Secondary jaw crusher/Granulator
Y » .
Inlet Vi, / 0
Outlet s Y I Yo
Qutlet of vibratory screen et / Yo
| W
v
11 Whether Sign Board (including name. address, product and ;5\ / No
production capacity) is provided? o 5

of sides were {ound




M/s Ashopa Ind




M/s Ashopa Ind




M/s Ashopa Ind




M/s Ashopa Ind

Latitude: 27.887 |
Longitude: 74.5( -
‘Elevation: 348. 33::3.00 m
Accuracy:5.00 m

Time: 12-09-2022 14 18: 39




M/s Ashopa Ind




INSPECTION REPORT

(Under Section 24 of the Air Act. 1981 and Under Section 10 of FP Act. 1986)

- | M/s Bagri Bajari Udvog (Unit 1D- 36002)
a. Name of the Industry s : it S .
T * Khistit No 8 2
SRS gnd com- 262 AW
Village- Randhisar
| b. Address of the Industry Tehsil- Sujangarh
District- Churu
¢. E-mail - - - __ o
d. Mobile 9414632697 —
e. Telephone [ = -
i i 109/2022
2 | Date of Inspection P
_“:—hi":._p-:. of [ndustry i Stmw_—(_illshin: unit
4 | Nature of Industry | Air Polluting -
5 | Size of Industry: Large/ Medium/ Small Small S
Category of Industry: Red/ Orange/ Green/
6 4 Orange
Others = o - _ i
Staws of Operation during inspection: P i
7 | Operational/  Non-operational/ Closed/ Any = Qperational / Non-Operational
other - -
CTO was issued for the production capacity
of 100 TPD stone _grit which is valid (il
8 | Status ol consent under Air Act, 1981 C31/01/2024

Details of Plant & Machinery: -

S. No. Machinery | - --i&{'l'ipﬁt}ll
Primary Taw Crusher- )
i Jaw Crush secondary Jaw Crusher- gy
LUBNER - Bajri/ Dust Plant- gy
I ]
2 | Vibratory Screen 00, Gy :
| faytiag - - oy ! e »
3 T | W ;I‘[L/ILIT]I\t rs i Borewell
- | — =
4 | DG set (if any) S/ No
L | WY es thencapaciny. KVA

Status of Pollution Control Measures found during the inspection at the site:

| S.No. | Description of non- compliance Observation
1 Whether Jaw crusher was found covered? Covered V" /

Partially Covered
Uncovered




e

& ]

b

i)

1

| oYy Nos. of Sides were found covered. |

Nt Nos. of Sides were found uncovered.
Top was found uncovered /  covered.

Whether granulator or secondary juw crusher was found

covered?

"Covered / Partially Covered /

Uncovered

OM  Nos. of Sides were found covered.
AL Nos. of Sides were found uncovered.
Top was found uncoxered 7/ covered.

—

Whether Vibratory Scereen was found covered?

Covered / Partially Covered  /

Uncovered

oY  Nos. of Sides were found covered.
Nos. of Sides were found uncovered,

Top was found uncovered /  covered.

Whether Chakki/Dust Machine was tound covered”?

Covered " [ Partially Covered /|

Uncovered

QH Nos. of Sides were found covered.
pN1 L. Nos. of Sides were found uncovered.

Top was found unceovered /  covered.

Whether mechanical chute wis provided with the drop

pott ol dust conveyor?

Yes -~ / No

Whether water storage facility has storage  facility of

atleast 30000 res”?

' Yes W o No

Whether hard surface path/muroom road was provided in

the premises?

Yes v No

Whether there is provision of regular cleaning and wetting

of the ground within the prenmises?

Yesnn” / No
Flexible pipe for sprinkling provided? Yes
/ No

Plantation

- Whether wind breaking wall is provided?

Whether houndary ol the upit was demurcated?

Approx.
Trees Nos. | @FS m*2 |
Newly Nos. | 625 m"2
Planted
Saplings |
Total toem ! 1500 m2
Yes / No .
oM Nos. of sides were found |




[ denareated

—_— =S S |
10 * | Whether water sprinklers were provided at the strategic
locations:
Jaw Crusher
Inlet Yes
Outlet Yoo
Secondary jaw crusher/Granulator ‘4‘4
Inlet Yose—— /
. Outlet Yese~ /
Outlet of vibratory screen ‘ Yesu" |

- |
11| Whether Sign Board (including name. address, product and = Yos p—
production capacity) is provided? S

A (i
ﬁw QS'\"‘?E %\CG«‘*\&) )'\
: \ W“’K
,—!"'J . ,ﬂyb rj u M ME %
M

rn.’bq
(o

J’Q/

NI
Niv

No
No
No



M/s Bagri Bajari Udyog




M/s Bagri Bajari Udyog




M/s Bagri Bajari Udyog




M/s Bagri Bajari Udyog




M/s Bagri Bajari Udyog




M/s Bagri Bajari Udyog




Udyog
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M/s Bagri B




INSPECTION REPORT

(Under Section 24 of the Air Act. 1981 and Under Section 10 ol EP Act, 1986)

a. Name of the Industry

M/s Bhagwati Stone L'l'n.'--hihg Ind

(Unit TD- 52208)

I b. Address of the Industry

Khasra No, 367 ( Lomd. Cemw. ’labb*}) !

Village- Randhisar
Tehsil- Sujangarh
District- Churu

c. E-mail

d. Mobile
e. Telephone

COUTYATIRTIY

12 w022

other

8 | Status o! consent under Air Act. 1981

2 | Date of Inspection

3 | Type of Industry Stone Crushing unit ——

4 | Nature of Industry Air Polluting

5 | Size of Industry: Large/ Medium/ Small Small |

6 Category of Industry: Red/ Orange/ Green/ e |
Others N ]
Status  of Operation during inspection:

7 | Operational/ Non-operational/ Closed/ Any Operational / N:}}r-‘('fp't;‘?nlinn:ll

CTO was issued for the production capuacity

of 400 TPD stone grit which is valid till

Details of Plant & Machinery: -

S. No. Machinery i ~ Description
Primary Jaw Crusher- 0 |
Secondary Jaw Crusher- @)
l Taw Crusher Bajri/ Dust Plant- 9
2 | Vibratory Screen O, yaa
. Witter Tankers / Borewell
3 | Source of water . T
4 | DG set (if any) Yes / K_—
KV A

If Yes. then capacily

Status of Pollution Control Measures found during the inspection at the site:

| S.No. | Description of non- compliance

|

Ohservation

Whether Jaw crusher was found covered?

Covered™

L'ncovered

/

Partially Covered

I



B 2 B < \ V' Nos. of Sides were found covered, [

| S]] " Sides { uncovered.
| = _Nﬁs. of Sides were found I.]CU ered ‘
Top was found sneevered / covered.

MWoliethe !-'['illlul:lmlrl' sL'L';HNIHI'.\ Juw crushier was found Cu;l:rt‘d o Partially Covered ﬂ
i L | Uncovered

‘ oY Nos. of Sides were found covered.
e Nos. of Sides were found uncovered.
Top was found waeevered /  covered.
& —
Covered / Partially Covered  /
Uncovered

Whether Vibratory Sereen wais [ound covered”?

oy Nos. of Sides were found covered.
N L~ Nos. of Sides were found uncovered.
Top was found waeovered /[ covered.
"

Whether Chakki/Dust Machine was found covered? Covered / Partially Covered /
Uncovered
oy Nos. of Sides were found covered.

puir.Nos. of Sides were found uncovered.
Top was found uneevered /  covered.

- s —— — k-
W hiether mechanical ¢hute was provided with the drop | Yes / No
pornt ol dust conveyor?

s

S\ hether water storage f';_ncﬁilg.' s storage I'.luln}'- of | Yes / No
atleast 30000res! ‘

Whether hard st rTuce path/muroom road was provided in [L‘:’S}‘_ / No

the premises! |

W hether there i:ﬁﬁi\i.:u 0l 1C-gulu|' cleaning and wetting | Yes / No
ol the ground within the prentises? | Flexible pipe for sprinkling provided? Y
/ No
| |
Plantation o - ' Approx. B ) .
| | Trees [ 15 Nos.| 34§ m"2
Newly | 55 Nos. mA2 |
‘ | Planted 1375~
Saplings |
Toked Qnew' | F§0 -
) B = 2 " Adsquald
W hether wind breaking wall is provided! Yes / No L

|

|
|

T\ ether houndary of the unit was demareated” /U_-L‘L Nos. of sides were found |




' Whether water sprinklers were provided at the strategic |

l demareated

10
locations: |
Jaw Crusher e
| Inlet Yes /
| Outlet (3
| Secondary jaw crusher/Granulator
| ] | Inlet | Yes L /
Outlet \I‘C\w /
Outlet of vibratory screen ‘ Yes |~/
. I
1T | Whether Sign Board (including name, address. product and | Yes
| production capacity) is provided?

Nao
No

No
Nio
No

=%~
M GI‘GE ?a'w\CawﬂL)

Yo

3D



M/s Bhagwati Stone Crushing Ind




M/s Bhagwati Stone Crushing Ind




M/s Bhagwati Stone Crushing Ind

L
——NoteCam @i0S




M/s Bhagwati Stone Crushing Ind




M/s Bhagwati Stone Crushing Ind




M/s Bhagwati Stone Crushing Ind




M/s Bhagwati Stone Crushing Ind

btecam @ ios



M/s Bhagwati Stone Crushing Ind

Latitude: 27.892069
Longitude: 74.510133 = '
[Elevation: 336.55+3.00

'Accuracy: 5.00 m 8
Time: 12-09-2022 12:39:16
Note: Bhagwati stone crushe



M/s Bhagwati Stone Crushing Ind




M/s Bhagwati Stone Crushing Ind




M/s Bhagwati Stone Crushing Ind

Time: 12-09-2022 12
Note: Bhagwati stone




M/s Bhagwati Stone Crushing Ind




M/s Bhagwati Stone Crushing Ind

5.0
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M/s Bhagwati Stone Crushing Ind

=

_-m.'fl'-'ni. [H i
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M/s Bhagwati Stone Crushing Ind




M/s Bhagwati Stone Crushing Ind

2 |f, erpl SRR W=
P

).l"

Accuracy: 5.00
Time: 12-09-
L&qtq:___Bhagw_ati__ .




M/s Bhagwati Stone Crushing Ind

Elevation: 33
Accuracy: 5.
Time: 12-09.
Note: Bha




M/s Bhagwati Stone Crushing Ind

NoteCam @ iOS




M/s Bhagwati Stone Crushing Ind

Elevation: 3311530
Accuracy: 5.00 m

Time: 12-09-2022 12:
Note: Bhagwati ston s \\ NoteCam @ iOS




M/s Bhagwati Stone Crushing Ind




M/s Bhagwati Stone Crushing Ind

NoteCam @ iOS



M/s Bhagwati Stone Crushing Ind
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INSPECTION REPORT

(Under ch%iEn ._?4 of the f\l_r ACL TORT and Under Section 10 of LI Act, 1986
M/S Bhairay Grit Udyop
. Nume of the Industry (Unit ID- 38123)

TRl No. P70 Loml, Caay - COAAE

Villige- Rapdhisar ( s» :’3
I | b, Address of the Industry Tehsil- Sujangarh |
Distriet- Churo

¢ E-punl . N |-
d. .'\’1”11”5'

| e 'l'clcph:m;

2 | Date ol Inspection 1L moi2022

3| Type of Industry

| Stone Croshing unit.

4 Nilllll’t.‘lil-hldlj‘_iil_}‘_ il Aar Pollutine o
5 | Size of Industry: Large/ Medium/ Small LSl ‘ - N
|(.‘;|lr:gnn ol Industry: Ruﬁ_(')r;nngd"("‘.Eu:r _” N
Others IRES
|hl.|ttls of Operation during u_-.-:;w‘nun ' —
7 |U[w|.|t|--n.-1]:’ Non-operational/  Closed/ Any  Operational / Non-Operational
other : _ . -
CTO was issued for the production capacity |
of _100_TIrD_stone_grit_which is valid till |
8 | Status of consent under Air Act, 1981 J0/06/2024, |

5. No Machinery - | |h--.|.‘r'i||lim|
| T Promaey Tow Crusher ol
: soc ot ey b st b,

| Jaw Crusher B i i q
4 [ \-”‘I.II”T'_\ Screen 0' / m

I . ' Woater Tankers f Borewell
i Sourree of water

w
4 DG oset (it any) Y e N
I Yoo then CApac Ity KVA

Status of Pollution Control Measures found during the inspection at the sife:

N No, |-’h'wripli_n|_| of non- compliance o D hserzation

Whether Jaw crusher was found covered Condred Partially € oxvered
I neovered



W hether gr;_mulutnr ar secondary jaw crusher wis found

l
wi '-\llLl

I ———

ey Nos. of Sides were found covered.
ML Nos. of Sides were found uncovered.
Top was found uneoverad  / wed.

Covered / Partinlly Covered  /
Uncovered
G Nos. of Sides were found covered.

- Nos. ol Sides were found uncovered.

14

W hether Vibratory Sereen was found covered'!

Whether ChakKi/Dust Machin

e was Tound covered”?

Top was found oneovered  / covered.
\-__-"
Covered / Partially Covered /
Uncovered
| _OY  Nos. of Sides were found covered.
L= Nos. of Sides were found El;pvercd.
Top was found umeevered  /  covered.
§
" Covered / Partially Covered /
Uncovered

8Y Nos. of Sides were found covered.
nJJL- Nos. of Sides were found uncovered.

Top was found whesvered /| covi¥ed.
s i 1 1 A__ _-—_ o T e ‘-'.--
. \\hL[hLI: mechanical chute was provided with the drop | Yes / No
point of dust conveyor? l
T e [acilit =
+ Whether water storage facility has storase fucilite of ‘n\’;:s / No
atleast 3000litres? ) :
s o v
3 Whether hard surface path/muroom roud was provided in | Yes / No
tie preniises?! . '
| MoYom ~oad  Pyo v olig/
. S — - ; L
f Whether there is provision of regular cleaning and wetting | Yes / No
- ofthe ground within the premises? Flexible pipe for sprinkling provided? YY¥s |
5 ! S
/' No ) )
Plantation i - - Approx.
| | Trees U0 Nos. [1866
Newly Nos. | Q35" m"2 |
Nos. 12
Planted 35
Saplings
Toted aren ' |EHE M-
s . . : ‘V/ BA
Whether wind breaking wall i~ provided? Yes / No E




 — .
SR . 1
ol sides were ool

N

i

iy
N
N
N

Whether
I boy; ol : 3
Wdary of unit wig demarcategy - OLJ
r-ﬁ_‘____. Faleimirented
e
ether water o Spri o !
nkll:r\ were rovide T
lOCdlmn " Provided at the s, e
Jaw Crusher |
Inlet e
Outlet ¥ i
Secondary ju crusher/Granulator
Inler Yea_ -
Outlet | Yesy_—
Outlet of vibratory screen | Yes_—
|———___———-____':_
11 Whether Sign Board (including name,

| production capacity) is provided?

-

TZJI g&’ZAVM Cg’rfn._ r‘m\’amL ) }&

?E‘w

address, product :md-h'es

A

e

‘ndr

g S“ﬂl\

m

Jek

No |

R, RSP

nadauy



M/s Bhairav Grit Udyog

<P /
Latituds 27 804486
_Longiue=: 74 510927
*Elevation: 357 484100 m
‘Accyuracy 34m

Trre 12-00-2022 11 7
hlr:te. bhallau

Latitude: 27 294498
Longitude 74 5109 -
Elevation 33% 43+100m.
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{Longitude: 74 516312
tElevation: 338 43108 m
Actumoy 41 m
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iNote: I:rhmrai-

~Lalﬂuﬂe ";'.Bﬁ-lhﬂﬁ
Longriude 4. 510905
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tAccuiacy 74 m
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M/s Bhairav Grit Udyog




atitude. 27.894122
ongitude; 74.51 nai1s
jevatinn: 334 484100 m
Accuracy 3 8m
Time. 12-09-2022 11:56
Nots: bhairay

de, 74 5102684
ion. 324 482100 m
12-09-2022 1155

M/s Bhairav Grit Udyog

Powered by NoteCam




M/s Bhairav Grit Udyog

ACCUTaLy 4.1 m .
e 12-092022 11:55
Mote; blisiray -

Powered by NoteCam

Latitude: 27 293857
fLongitude; 74509967
iElevation: 330 48+100m
phecuracy 11.0m

Time: 12%2022 11:55

Note; bhairay hl




M/s Bhairav Grit Udyog
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M/s Bhairav Grit Udyog

7.9943
iLangitude T4 509393
Eqeyation 356 484100 m
Yaccuroey 106 m
Time 1200-2022 1200
Note: bhusay
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M/s Bhairav Grit Udyog

4510178
Elevatinn. 336 454100 m
AcCUrac 2




M/s Bhairav Grit Udyog

Latitude, 2?.8942?&
Longitude: 74 50978
Elevation: 348 431100 m
jAccurmcy: 40 m

ITime: 12-09-2022, 'la-"_'f.'l?
[Note bhaway - -
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INSPECTION REPORT

{Under Section 74 of the Air ALI I‘)\I and Under Section 10 of EP Act. TYRO)

N ' g T M/s Bhawani Grit Urlv.n]_, (Unit ID- 41370)
| a. Name of the Industry

i o o . I\h s N, 376 (New Khasra 2 N, 736/37h) ;,_)
I \ il faee- Randhisi LLO"ﬂ[k (e - - 2000
|| b Address of the Industry Tehsil- Sujungarh
‘ Dhstret- Churu
| ¢. E-mail . L - o
| d. Mobile 9414402260 B =
e. Telephone - wae— e
etk
2 | Date of Inspection 12 /002022
I - = |
3 | Type of Industry Hltmc Crushingunit - ]
4 | Nature of Industry Air Pollutine - -
5 | Size of Industry: Large/ Medium/ Small '\m.ﬂl - .
6 ' Category of Industry: Red/ Orange/ Green/ | 0
range
| [ Others = - ]
| | Status of Operation during inspection: L
7 | Operational/ Non-operational/ Closed/  Any | Operational ! Non-Operational
other . o _ SESSS,
\‘ ‘ CTO was issued for the production capacity
of 400 TPD stone grit_which is valid till
8 | Status ol consent under Air Act, 1981 | 31/01/2024,

Details of I’lant & Machinery: - & Machinery: -

Machinery | _ !)E:Q'_im_ijn -
[ Primaey Lo Crusher Lo =
Sec =il 4 1 L
J.m ikl LL_n.ml wy L Crsher wy s
|

Bagerd Dosy Mant- NiL

2 I Vibratory Screen o\ rys |
Water Tanker 1 - —1
3 | Source of water v llhw“\ ! Brenel]
| I ' o
4 | DG set (il any) = | No
| ; I Yes, then capacity ~ KVA

Status of Pollution Control Measures found durin

v (he inspection ol the site:

L.S.Nn. | Description ufnnn- m;'lplm;mc_ - _1 Yhse 1_\ atlion

| \ Whether Jaw crusher was found covered? | Covered v /
| | 1'neovered
|

Partially Covered




2 W hether granulator or secondary juw ¢

Ui cred?

N A

usher wis found

ey vered. |
o found covered.

| oY Nos. of Sides wer

W Nos.of Sides were found uncovered.
| Top was found uacovers .d [ covered.
|

e

/ Partially Covered  /

=
=
=}
-
~
£
-
=

Nos. of Sides were found covered.

' W Nos. of Sides were found uncovered.
Top was found useovesred  / covered.
T R —— - e -
22 Whether Vibratory Screen was found covered? CoVered / Partially Covered  /
| Uncovered
_®Y  Nos. of Sides werc found covered.
pJ | L= Nos. of Sides were found uncovered.
Top was found vacesered /  covered.
| 23 Whether Chakki/Dust Machine was found covered? Covered / Partially Covered [/
' Uncovered
| NK _——
Nos. of Sides were found covered.
Nos. of Sides were found uncovered.
Top was found uncovered /  covered.
| "W hether mechanical chute was provided with the drop | Yes ! No
| paint of dust conveyor? ™
| “Whether water storage facility has storage facility of | Yes / No
atleast 30000 res” =
Ex) W hether hard surface path/muroom road waus provided in | Yes / No
the premises? -
h CWhether there is pru\'i:mtEI'_ngul;u' cleaning and wetting | Yes \o” / No
ol the eround within the prenises” Flexible pipe for sprinkling provided? Yes
/ No —
7 Plantation Approx.
| Trees IS Nos. | SFS  m™2
' Newly os. | SO A
[ . (] m"2
Planted ‘]'JON
Saplings |
Total Oneg : EFS Mm*=
~ Whether wind breaking wall is i‘rru:i:lcd‘." No .

\Ye‘-/r /

_ Whether boundary of the unit was demurcated !

A

Nos. of wdes were found




demireined

10 | Whether water sprinklers were provided at the strategic |
‘ locations:
Jaw Crusher
| Inlet Yes o  / No
| ‘ Outlet Yes / No
Secondary jaw crusher/Granulator \j |9
‘ Inlet [ Wes / No
Outlel Y / No
1 Outlet of vibratory screen Yes o / No
| i _ .
ll 11 Whether Sign Board (including name, address, product and = Yes / No

production capacity) is provided?

v

>£ —

= Pa"nkﬁm UL_) }\J
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M/s Bhawani Grit Udyog

titude: 27.886712
ongitude: 74.504231




M/s Bhawani Grit Udyog

Latitude: 27.886625
Longitude: 74.504069
Elevation: 334.11£3.00 m
Accuracy: 5.00 m

Time: 12-09-2022 13:52:26
Note: Bhawani



M/s Bhawani Grit Udyog
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INSPECTION REPORT

_1 Under Secli_on 24 of the Atr Act. 1981 and Under Secion 10 of EP Act, 1986)

Mis t?huudhnry Infra

a. Name of the Industry (Unit ID- 102282) :

— |

Khasra No, 920/643 and 1098/644 |

Village- Randhisar (‘M o __lz_oqé v )

—

I | b. Address of the Industry Tehsil- Sujangarh
Distriet- Churu

¢. E-mail =
d. Mobile 9950032002 B ]
e. Telephone =
2 | Date of Inspection Palilii2as
3 | Type of Industry Stone Crushing unit S
|4 | Nature of Industry - ~_Air Polluting B
S | Size of Industry: Large/ Medium/ Small Small o ——
6 Category of Industry: Red/ Orange/ Green/ Or:
Others ranE
Status  of  Operation  during inv.pccnnn:_* -
7 | Operational/ Non-operational/ Closed/ Any = Operational / Non-Operational
other ' B i
CTO was issued for the production capacily
of 2000 _TPD stone grit which is valid till |
8 | Status ol consent under Air Act, 1981 31/12/2030 .

Details of Plant & Machinery: -
S. No. Machinery ~ Description
Primary Jaw Crusher- o}
Secondary Jaw Crusher- gama S VIV VY
Bajri/ Dust Plant- pyje—~

I Jaw Crusher

2 Vibratory Screen ol == :
| Water Tankers / Borewell
3 Source of water i
4 DG set (if any) ey / No -
If Yes. then capacity — KVA

Status of Pollution Control Measures found during the inspection at the site:

| Observation B .
| Covered v / Partially Covered  /
| Uncovered [ -

S.No. | Description of non- compliance
| Whether Jaw crusher was found cove red?




J

Iy

hl

o™ Nos. of Sides were found covered.
piL-  Nos. of Sides were lound uncovered.
Top was found upeevered  / covered.

W hether granulator or secondary jaw crusher was found

i apeng ]!
LU'-l_ILLl.

Covered ¥~ / Partially Covered /

Uncovered

0Y Nos. of Sides were found covered.
1t Nos, of Sides were found uncovered.
Top was found uacevered  /  covered.

W hiether Vibratory Sereen was found covered?

Covered ~" / Partially Covered /

Uncovered

O0Y  Nos. of Sides were found covered.
MIL._ Nos. of Sides were found uncovered.
Top was found vresvered  / covered.

"~ Whether Chakki/Dust Machine was found covered?

NA

| Covered / Partially Covered /

Uncovered

Nos. of Sides were found covered.
Nos. of Sides were found uncovered.

|
Top was found upeevesdd /  covered.
Whether mechanical chute was provided wilh the drop | Yes / No
point of dust conveyor? "
|
"Whether water storage facility has storage facility of | Yes / No

atleast 3000litres?

“\Whether hard surface path/muroom road was provided in

the premises”

“Whether there is provision of regular cleaning and w‘ultingh)cx / No o
ol the ground within the premises”? “Flexible pipe for sprinkling provided? Yes
/ No
Plantation Approx. - e .
| Trees E0 Nos. ’I 250 m"2
[ Newly “5  Nos: [* mpag m*2 |
| Planted 166 37@ ‘
| | | saplings

B mL-
Totad P mﬂm._)g% y

T Whether wind breaking wall is provided?

Yes / No

-




9 = T’liﬁﬁerﬁuncﬁnf the unit was demarcated? - Q‘..i . Nos, of sides were found
demarcated
10 Whether water sprinklers were provided at the strategic |
locations:
‘ Jaw Crusher I
[nlel Yes bL— / No
Qutlet Yes L—m / No
Secondary jaw crusher/Granulator ¢ g W ‘
Inlet Yes b/ No
Outlet Yes /! AT
Outlet of vibratory screen Yesb—  / NoO

| 11 Whemer Sign Board (including name, address, product and | Yes / No
production cupacity) is provided? "

%G%kum) @% o RSP NVedfauy
o Jes
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M/s Choudhary Infra




M/s Choudhary Infra




M/s Choudhary Infra




M/s Choudhary Infra

‘Latitude: 27.894615

Longitude: 74.499687

" Elevation: 348.48£100 m

‘Accuracy: 4.2 m

Time: 12-09-2022 14:59
Note: choudhary infra




M/s Choudhary Infra




M/s Choudhary Infra




M/s Choudhary Infra




M/s Choudhary Infra




INSPECTION REPORT

(Under Section 24 of the Air Act, 1981 and Under Section 10 of EP Act, 1986)
' Ms Choudhary Stone Crusher (Unit ID-

a. Name of the Industry 81848)
| Khasea No. 837830 € Jamd  rimar - |
Lond_ cow. - 2792/
. Village- Randhisar
1| b. Address of the Industry o

Tehsil- Sujangarh |
District- Churu

¢. E-mail - — )
d. Mobile | 9660173387 -
e. Telephone R
. (19/2022
2 | Date of Inspection | Rt
3 | Type of Industry Stone Crushing unit B )
4 | Nawre of Industry Air Polluting |
5 | Size of Industry: Large/ Medium/ Small Small
6 Category of Industry: Red/ Orange/ Green/ Orange |
Others
Status  of Operation during inspection:
7 | Operational/ Non-operational/ Closed/ Any | Operational ! N}I(O-peraﬁonal
other
CTO was issued for the production capacity
of 500 TPD stone grit which is valid till
8 | Status of consent under Air Act, 1951 31/08/2031. |
|

Details of Plant & Machinerv: -

S. No. Machinery Description -
Primary Jaw Crusher- (] |
. Secondary Jaw Crusher- ol

] Jaw Crusher Bajri/ Dust Planl-m

2 Vibratory Screen ol L M , -
Witer Tapkers ewe

3 T —— m._:.}_mkua / Borewel]

4 | DG set (if any) Yo / No

If Yes, then capacity KVA

Status of Pollution Control Measures found during the inspection at the site:

j Observation

e
Whether Jaw crusher was found covered? Covered L~ / Partially Covered

S.No. | Description of non- compliance
!

‘ Uncovered

‘ _Q_L'L_.\jw_._g_[ fiidcs_w_ge found covered,



Whether granulator or secondary jaw crusher was [ound

covered?

~ NIl Nos. of Sides were found uncovered.

Top was found vaesvesed covered.
Covered /  Partially Covered /
Uncovered .

oy Nos. of Sides were found covered.
_ N1l Nos. of Sides were found uncovered.

Top was found urmcevered  / covered.
22 Whether \'ihr:um"}' Screen was found covered? Covered / Partially Covered  /
Uncovered ‘
OY__ Nos. of Sides were found covered.
NIL. Nos. of Sides were found uncovered. |
Top was found vreavered /' covered. i
| |
2,3 Whether ChakKki/Dust Machine was found covered? | Covered / Partially Covered /|
Uncovered
O0Y  Nos. of Sides were found covered.
AlIt-_ Nos. of Sides were found uncovered. |
Top was found useevered |/  covered.
; Whether mechanical chute was provided with the drop | Yes «7 / No
point of dust conveyor?
i  Whether water storage facility has storage facility of | Yes oy F No
atleast 300011 tres? '
5 Whether hard surface path/muroom road was provided in | Yes wm 7/ No ]
the premises?
. |
f Whether there is provision of regular cleaning and wetting | Yes " | No -
of the ground within the premises? Flexible pipe for sprinkling provided”? Yes
/ No ‘
* Plantation Approx.
Trees o+ Nos. | IFS m*2 |
Newly Uo Nos. | oo mA2 |
Planted |
Saplings |
Tota| ey @)l F™>—
! ! o o 'ﬂ.zl aanals
8 Whether wind breaking wall iy provided?! Yes / No “’TH""
|
9 | Whether boundary of the unit was demarcated? oYy Nos. of sides were found

demarcated




10 Whether water sprinklers were provided at the strategic |

locations:

Jaw Crusher
Inlet Yes "/ No
Outlet Yes / No

Secondary jaw crusher/Granulator
Inlet Yes w— [/ No |
Outlet \']‘Jd | Yes b= No

| Outlet of vibratory screen Yes o — / No
11 Whether Sign Board (including name, address, product and | Yes -/ No _

production capacity) is provided?
— /

EM G_;:E %-i\f'anuL) ?& ) R—";'@PCGN

" i




M/s Choudhary Stone Crusher




M/s Choudhary Stone Crusher

Latitude: 27.&
Longitude: 74

!

27.892960
e: 74.500211
377.92x32.00 m

Time: _
|Note: Chaudhary




INSPECTION REPORT

(Under ‘31:utmn 24 of the Air Act., I‘J"nl and Ulpder Seetion [0 ol 1P Act, [US86)
AYs Gl.S. Stone Crusher (Unit TD- 28044

a. Name of the Industry
. B Khasrin Nov, 5917308 Lomd. o/ — 1000 :
| Villige- Rindhisn C ’ n??

b. Address of the Industiry Tehsil- Supangirh
l s 1 M 3 -
District- Churu

c. E-mail e = ——

d. Mobile Y6661 199 B
e, Telephone - o S=—ie
“X7%
2 | Date of Inspection , Vane022
3 | Type of Industry ' Stone (:.ru_shijg unit .
4 | Nature of Industry | .r\irm-ing e e |
5 | Size of Industry: Large/ Mediuny/ Small Sl ) . R
6 Category of Industry: Red/ Orange/ Green/ —_—
Others Ompge . -
Status of Operation during inspection: ) L
7 | Operativnal/  Non-operational/ Closed/ Any Operational / Non-Operational
other _ S )
‘ CTO was issued for the production capacity
of 300 TPD stone grit which _is_valid till
4  Status of consent under Air Act, 981 3012024

Details of Plant & Machinery: -

S. No. | Machinery - _ Deseription |
Prinry Jaw Crusher- bl
Secondary Jaw Crusher- 02—
! Jaw Crusher | Bajri/ Dust Plant- o7 _
2 Vibratory Screen | ol
Water Tankers / Borewell
3 Source of water
4 DG set (if any) Yay / No
- Il Yes. then cupauiy |\_\_r_\ )

Status of Pollution Control Measures found during the inspection at the site:

S.No. Destrlplum n of non- u:mpll.mce - | Observation -

[ Whether Jaw erusher was found covered ! Covered W/ Partially Covered

Lneovered




Whether granulator or secondary jaw crusher wis found

covered!

1 Covered /

il Nos. of Sides were found uncovered.
r covered.

Top was found useevered

ol Nos of Sides were found covered.

sartially Covered  /

Uncovered

C:.H _ Nos. of Sides were found covered.
_ L= Nos ol Sides were found uncovered.

L)

Top was found wacavescd covered.
v 3 W hether Vibratory Sereen wis fouid covered ! Covered / Partially Covered /
Uncovered ’
6 Nos. of Sides were found covered.
Nos. of Sides were found uncovered.
Top was found imeevered  / covered.
T3 W hether Chakki/Dust Machine was found covered? Covered / Partially Covered /
Uncovered
_ oY Nos. of Sides were found covered.
Pl Nos, of Sides were {ound uncovered.
Top was found uacaxered /  covered.
3 Whethier mechanical chute was provided with the drop | Yes / No
paiit of dust conveyor! R
4 Whether water storage facility has storage tucility of | Yes ! No
atleast 30001 itres™ —
3 Whether hard surface path/muroom road was provided in | Yes / No
the prentises?! .
f W licther there is provision of regular cleaning and wetting | Yes ] No :
of the ground within the premises? Flexible pipe for sprinkling provided? Yes
{ No |
Pluntation Approx.
Trees [2~ Nos.| 300 m"2
Newly X0 Nos, 2670 m*2 |
- Planted
| Saplings
Tokod e * 23gom—-
Whether wind breaking wall is provided! Yes / No
3 Whether boundary of the unit was denuucated?! J\y Nos. of sides were found




demarcated

10 | Whether water sprinklers were provided at the strategic

| locations:

‘ Jaw Crusher
Inlet Yes !
Qutlet Yex /

| Secondary jaw crusher/Granulator "i_Q} .
Inlet Yes /!
Outlet Yes

Outlet of vibratory screen Yes /

11 ‘ Whether Sign Board (including name, address. product and | Yes /
| production capacity) is provided? \/

>
w7 = "%\.\fhha.\_)
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M/s G.S. Stone Crusher




M/s G.S. Stone Crusher




M/s G.S. Stone Crusher




M/s G.S. Stone Crusher




M/s G.S. Stone Crusher




M/s G.S. Stone Crusher




M/s G.S. Stone Crusher




M/s G.S. Stone Crusher




M/s G.S. Stone Crusher




INSPECTION REPORT

i Under Section "4:*-I the \n‘ .""\Ll 1981 and Under Seenon 100 EP At [ UNf

| a. Name of the Industry

1 | b. Address of the Industry

¢. E-mal

d. Mobile
e. Telephone

T 0928194501

M/s Ganpali Stone Cr ushing Industries
(Unit TD- 450)

Khasra No. 053404 (Lymh Com - J-f].ﬂ\m")
Village- Randhisar

Tehsil- Sujangarh |
Distrivt- Churu

]2 /0972022

Stone ('rtlﬁlllli@_ _l_!_r}Il_-_

2 | Date of Inspection

3 | Type of Industry |

4 | Nature of Industry | Air Polluting

5 | Size of Industry: Large/ Medium/ Small Small
Category of Industry: Red/ Orange/ Green/

6 Oranue
Others £
Status  of  Operation  during  inspection: |

7 | Operational/ Non-operational/ Closed/ Any

other

ﬂ |

Operational / Non-Operational

8 | Status of consent under Air Act, 1981

CTO __Application dated 19/01/2022 iy

pending at Head Office Level

Details of Plant & Machinery: -

S. No. Machinery Description
Primary Jaw Crusher- & |
_ Secondary Taw Crusher- y~ L
l Jaw Crusher Hijri/ Duost Plant- D,
2] Vihrutur}'gureen i j_bml l% - -
Woater Tpers f—BrTTnT
3 Source of water : S e

4 DG set (if any)

L yes |

I Yes, then capacity - K%

Status of Pollution Control Measures found durine the inspection ot the site:

S.No.

Description of non- compliance

Whether Jaw crusher was found covered?

- - Obser o .I.III‘I__ ]
Copeded /

. PartishyCovered
—tTTy e

104

_Nos. of Sides were found covered




2910 Nos. of Sides were lound unceyered.
Top was foundwneavered.  / Lcyeé‘:.i.

== = - P il A

X Whether granulator or secondary jaw crusher was found | Coy
covered’! ‘

hq b4
e

Top was fo

¢ found covered.
und uncovered.
covered.

Nos. of Sides we
0s. of Sides were
1d uncovered  /

= = o
b Whether Vibratory Sereen was tound covered?! CGM / Partiatty Covered  /
Baeovered

04 Nos. of Sides were found covered.
ZeMP Nos. of Sides were found uncovered.
Top was found uncovered /  covered.

e — NN — = " -
¥ Whether Chakki/Dust Machine was found covered? Cover, / Partialy Covered /
tneovered

a4

D4 Nos. of Sides were found covered.
Nos. of Sides were found uncgvered.

Top was found wreevered™  / coyéred.

. —_— — . o

Whether mechanical chute was provided with the drop ‘{E)/ [ _—Ne

Pent of dust conveyor?!

= 2
IE W hether water storage facility has storsge facility of “r’y/ /] —No
atleast 3000litres?
- § — Vi
3 W hether hard surface path/muroom road was provided in “'{-9/ | —No-
the premises?
. = = Vaal
e Whether there is provision of regular eleaning and wetting "ﬁﬁ’e( D e
' ' of the ground within the premises? exible pipe for sprinkling provided® e+
! —Ne-
7 Plantation o Approx.
Trees |4  Nos. 350 mA2 |
Newly { Nos. | 1250 mA2 |
Planted 0
Saplings ‘
Total aroa ' 1692 mi—
y W hether wind breaking wall is provided? ys | i
0 _ \\|1uthu1'Fn1uEﬂ‘_‘.‘thcu_nil wits demarcited? D4 Nos. of sides were found

demarcated




-

10

Inlet
Outlet

Secondary jaw crusher/Granulator

Inlet
Outlet

Outlet of vibratory screen

Whether water sprinklers were provided at the strate pic
locations:
Jaw Crusher

' Whether Sign Board (including name, address, product and

| production capacity) is provided?

OE
-é_%%xf/ Q@ié’f%\éamm )

-

/ / No
y T
¥ o ¥
U’/ B
Yes T
' |4
Tev
-



M/s Ganpati Stone Crushing Industries




M/s Ganpati Stone Crushing Industries

‘Accuracy: 30m
Time: 12-09-2022 11:27
[Note: ganpati

l

jLatitude:
Longitude! 74.511176

Elevation: 339.091t8 m

Accuracy: 7.3 m s

Time: 12-09-2022 11:16 - . i

Note: ganpati S : — . Powered by NoteCam



M/s Ganpati Stone Crushing Industries




M/s Ganpati Stone Crushing Industries




M/s Ganpati Stone Crushing Industries




M/s Ganpati Stone Crushing Industries

S A




INSPECTION REPORT

(Under Section 24 of the Air Acl. 1981 and Under Section 10 of EP Act, 19861

|7_ M/s Godara Stone Crusher B
a. Name of the Industry (Unit ID- 20609)

1 Khasra No. 751/615 (Lomk "IDDG‘M})

Village- Randhisar
I | b. Address of the Industry | Tehsil- Sujangarh

District- Churu

c. E-mail E o - B
d. Mobile 978440148 |
e. Telephone - -
. 12-/09/202
2 | Date of Inspection 8ia022
3 | Type of Industry Stone Crushing unil ___j ) |
4 | Nature of Industry Air Polluting -
5 | Size of Industry: Large/ Medium/ Small Small o
6 Category of Industry: Red/ Orange/ Green/ i
Others =" -
Status  of Operation during inspection: N .
7 | Operational/ Non-operational/ Closed/ Any = Operational / Non-Operational
other '

| | i |

| CTO was issucd for the production capacity

of 200 TPD stone grit which is valid till
8 ‘ Status ol consent under Air Act, 1981 | 31/10/2033,

\

Details of Plant & Machinery: -

S. No. | Machinery Description - .
Primary Jaw Crusher- ol
|| Jaw Crusher :;;Lm:r"f;m ]1:]\\ Crusher-0 |
|I ari/ Dust Plant- dﬁdﬂ'la-ﬁﬂe.d
.12 |Vibratory Sereen | , B4 B ]
3 Soliree oF Water ‘ \‘\ |1u Tunkers  / Borewell
|
4 DG set (if any) ‘ Yo / No
| L IEYes, then capacity KVA

Status of Pollution Control Measures found during the inspection af the site:

S.No. | Description of non- compliance ()Imn ation -

1 '_ Whether Jaw crusher was found covered? ' ( overed VW
|

Partially Covered

. Uncovered



Whether mechanical chute was provided with the drop | Yes v/ No
Whether water storage Facility hos <torage facility of | Yes "/ No

Whether hard surface path/muroom road was provided in

bH Nos. of Sides were found covered.
Nl Nos. of Sides were found uncovered.
Top was found upeovered /  covered.

her 7 Partially Covered /_

— e e e © . e
W hether granulator or secondary jaw crusher was found C_mu'td
' Uncovered

.I11\.\|L'lll

oy Nos. of Sides were found covered.
rarl._ Nos. of Sides were found uncovered. |
Top was found uaeevered / covered.

"
Whether Vibratory Sereen was found covered”? Covered / Partially Covered /
Uncovered
0Y  Nos. of Sides were found covered.

mii- Nos. of Sides were found uncovered.
Top was found uacavered /  covered.

W hether Chakki/Dust Machine was found covered? Covered / Partially Covered  /
Uncovered

'JP( Nos. of Sides were found covered.
Nos. of Sides were found uncovered.
Top was found uncovered /  covered.

point ol dust conveyor?!
- |

atleast 3000 res

Yes v No

the premises!

Whether there is provision of regular cleaning and wetting | Yes ™/ No
ol the ground within the premises” Flexible pipe for sprinkling provided? Yes |
/ No

I'Lantation Approx.
Trees [ ‘5 Nos, —3 ?"S' Cmh2 |

Newly Nos. 4y
b poo m
| Planted u O I

Saplings

Tota) @’ (335 m2—

S Whether wind hr-._'ukin;z wall is provided? Yes / No A t N



9 * Whether boundary of the unit was demarcated” d" Now of sides were ound
[ demarcated

10 " Whether water sprihkirr:- were pim'-i-tl-mﬂi the st mlr;.:li‘

locations:
Jaw Crusher
Inlet Yes W No
Outlet Yes Ny
Secondary jaw crusher/Granulator {!
Inlet Yes ¥/ No
Outlet Yes b Nt
Outlet of vibratory screen Yeu L N
11| Whether Sign Board (including name, address. product and | Yes No
__production capacity) is provided? | v




M/s Godara Stone Crusher




M/s Godara Stone Crusher

T




M/s Godara Stone Crusher




M/s Godara Stone Crusher




M/s Godara Stone Crusher




INSPECTION REPORT

(Under Section 24 of the Air Act, I‘}H_I and Under Section 10 of EP Act, 1986)

R L.
| . M/s Gurukripa Stone Crusher
a. Name of the Industry (Unit ID- 80963)

Khasra No, 29 Clr(l'hd, / "JE{‘\“IT} mﬂ) .

Village- Randhisar

I | b. Address of the Industry Tehsil- Sujangarh
District- Churu
]
c. E-mail 5
d. Mobile 9982618489
e. Telephone -
2022
2 | Date of Inspection | 3. /09/2022
3 | Type of Industry Stone Crushing unit
4 | Nature of Industry Air Polluting
5 | Size of Industry: Large/ Medium/ Small Small
Category of Industry: Red/ Orange/ Green/
6 Olhe%.\i : y BN Orange
Status  of Operation during inspection:
7 | Operational/ Non-operational/ Closed/ Any | Opegational / Nﬂn-bﬁ"'ﬂliﬂnﬂl
other
CTO was issued for the production capacity
of 850 TPD stone grit which is valid till
8 | Status ol consent under Air Act, 1981 31/08/2032. |

Details of Plant & Machinery: -

S. No. Machinery | Description ]
Primary Jaw Crusher- @ |
Secondary Jaw Crusher- gy _
L |Juwe rusher Bajri/ Dust Plant- gy |
|
2 Vibratory Screen .
; Water Tankers / Borewell
3 Source of water
‘ =
4 | DG set (if any) "IMes No
If Yes, then capacily KVA
Status of Pollution Control Measures found during the inspection at the site:
S.No. | Description of non- compliance | Observation ]
1 Whether Jaw crusher was found covered? | Covered "/ Partially Covered /

l Uncovered




E—

—————————

°\'l Nos. of Sides were found covered.
N L L Nos. of Sides were found uncovered.
Top was found rmeovered /  covered.

W hether granulator or secondary jaw crusher was found

covered?!

Covered L—/ Partially Covered  /

Uncovered

_'Qi__an. of Sides were found covered.
N1t~ Nos. of Sides were found uncovered.
Top was found uneevercd  / covered.

)

[

Covered —/ Partially Covered /

the premises’

2 Whether Vibratory Sereen was found covered?
Uncovered
a4 Nos. of Sides were found covered.
. Nos. of Sides were found uncovered.
| Top was found waeesvered  / covered.
3 Whether Chakki/Dust Machine was found covered? Covered “— / Partially Covered 7/
Uncovered
| o Nos. of Sides were found covered.
IL—_Nos. of Sides were found uncovered.
Top was found uneevered  / covered.
Whether mechanical chute was provided with the drop | Yes / No
point ol dust conveyor? Lot
Whether water storage facility has storage facility of | Yes ! No
| atleast 3000litres? T
Whether hard surface path/muroom road was provided in | Yes—  / No

M YR agf

Whiether there is provision of regular cleaning and welling

of the vround within the premises?

Yes " |/ No

Flexible pipe for sprinkling provided? Yes
/ No

| Plantation

Approx. B
Trees g B Nos. [ Qoo m*2-
| Newly Nos. o m'2
| Planted Ka =
| | Saplings |

TR
Totul e RY0LO™

Yes / No

ﬂ:mnd Mlqu.
722 |




9 | Whether boundary of the unit was demarcated? ag ~ Nos. of sides were found
demarcated |
10 Whether water sprinklers were provided at the strategic
locations:
Jaw Crusher
Inlet Yes &7/ No
Outlet Yes |~ No
Secondary jaw crusher/Granulator
Inlel UJ Ly | Yesb— No
Outlet Yeg lb— [ No
Outlet of vibratory screen Yes | / No :
I Whether Sign Board (including name, address, product and | Yes / No i
| production capacity) is provided? ) il

N
A

(M G,T\’)E Ra¥au )
& & (37




M/s Gurukripa Stone Crusher




M/s Gurukripa Stone Crusher




M/s Gurukripa Stone Crusher




M/s Gurukripa Stone Crusher




M/s Gurukripa Stone Crusher




M/s Gurukripa Stone Crusher




M/s Gurukripa Stone Crusher




M/s Gurukripa Stone Crusher

L=

Latitude: 27.902645 -
Longitude; 74.50088
Elevation: 341.47£100
Accuracy:3.9m

Time: 12-09-2022 15:54

Note: gurukripa




M/s Gurukripa Stone Crusher




M/s Gurukripa Stone Crusher




INSPECTION REPORT

(Under Section 24 of the Air Act, 1981 and Under Section 10 of EP Act, 1986)

| a. Name of the Industry
|,

M/s Hari Om Grit Udyog
(Unit ID- 44113)

| b. Address of the Industry

Khasra No. 9227919 ( [ 4o comN - @mvﬁ’o

Village- Randhisar
Tehsil- Sujangarh
District- Churu

| ¢. E-mail

d. Mobile

9982499834

e. Telephone

|U{}9f 2022

2 | Date of Inspection

3 | Type of Industry Stone Crushing unit ]

4 | Nature of Industry Air Polluting R

5 | Size of Industry: Large/ Medium/ Small Small - ) .
Category of Industry: Red/ Orange/ Green/ -

6 Others Orange __‘
Status of Operation during inspection: —

7 | Operational/ Non-operational/  Closed/ Any = Operational ) Non-Operational

other

8 | Status of consent under Air Act, 1981

| CTO was issued for the production capacity ‘

of 800 TPD stone grit which is valid till

Details of Plant & Machinery: -

S. No. Machinery Description i ‘
Primary Jaw Crusher- © 2
_ Secondary Taw Crusher-oq.,
: Jaw Crusher Bajri/ Dust Plant- A |
2 Vibratory Screen ol , W+ ‘
3 SeireEE il W::t':/]‘.Tan kers / Borewell

4 ‘ DG sel (if any)

Yoo / No

If Yes, then capacity KVA

Status of Pollution Control Measures found during the inspection at the site:

[ S.No. |

Description of non- compliance

Observation

-
|1

\ Whether Jaw crusher was found covered?

Covered\r / Partially Covered /-

Uncovered




-
oY
NIl Nos. of Sides were found
Top was found upcovered /  covered.

Nos. of Sides were found covered.
uncovered.

W hether granulator or secondary jaw erusher was found

convered?

Covered L— / Partially Covered

| Uncovered

ol Nos. of Sides were found covered.
N IL  Nos. of Sides were found uncovered.
Top was found wmcovered /  covered.

2.2 Whether Vibratory Sereen was found covered? Covered~— / Partially Covered /
Uncovered
O‘_'I Nos. of Sides were found covered. (
pli= Nos. of Sides were found uncovered.
Top was found wreevered /  covered.
2.3 W hether Chakki/Dust Machine was tound covered? Covered o~ / Partially Covered /
Uncovered
nNA |
Nos. of Sides were found covered.
Nos. of Sides were found uncovered. |
Top was found uncovered /  covered.
3 Whether mechanical chute was provided with the drop | Yes / No
puint of dust conveyor? — "
1 Whether water storage facility has storage facility of | Yes ! No
atleast 3000)itres? L
S Whether hard surface path/muroom road was provided in | Yes / No
the premises? L,"‘
h W hether there is provision of regular cleaning and wetting | Yes = / No -

ol the ground within the premises”

Flexible pipe for sprinkling provided? Yes
/ No

| Plantation

Approx.
| Trees I 20 Nos. | 500 m"2 |
Newly 6 Nos. ([QO 0O mn2
Planted ‘
Saplings ‘ 500

Tota) avea 1600 Mm%

Whether wind breaking wall is provided?

-

! No

Yes
P




9 Whether boundary of the unit was demarcated? - oYy N Nos. of sides were found
(Il‘l]'lﬂr['i”l:(l
10 Whether water sprinklers were provided at the strategic
locations:
Jaw Crusher
Inlet | YeS e/ No
Outlet \éu | Yes [ / No
| Secondary jaw crusher/Granulator
Inlet Yesoe— / No
Outlet Yesworm [ No
| Outlet of vibratory screen Yes .~ | No
11 Whether Sign Board (including name, address, product and \3} / No

production capacity) is provided?

=~
ﬂjm‘:% v F Ralduns
/m ngn_ n )
e ¢ | 1ot
59 T =



M/s Hari Om Grit Udyog

RS 1 .
iLatitude: 27.895756 .
Longitude: 74.500278
iElevation; 344.57+3.00
iAccuracy: 5.00 m
Time: 12-09-2022°
Note:Hariom =




M/s Hari Om Grit Udyog




M/s Hari Om Grit Udyog




M/s Hari Om Grit Udyog

‘Longitude: 74.F
Elevation: 346. 83:3 00 m
couracy 500 m 2
09-2022




M/s Hari Om Grit Udyog

99696
4333+3.00




M/s Hari Om Grit Udyog

Latitude: 27.894984
Longitude; 74.501903
‘Elevation; 352.29+18.62 m
|Accuracy: 217.00 m

Time: 12-09-2022 15:22:29
‘Note: Hariom

. . : -~
: Notelgm @ o8



M/s Hari Om Grit Udyog




INSPECTION REPORT

(Under Section 24 of the Air Act. 19

81 and Under Section IH'_U[' [P Act. 1986)

. Name of the Industry

" M/s Hari Om Stone Crusher
(Unit ID- 36709)

- Khasra No. 901/894 ( Land i g '
| Village- Randhisar HM@
| | b. Address of the Industry Tehsil- Sujangarh
District- Churu
 c. E-mail - ) e
' d. Mobile 9982499834 ]
| e. Telephone - !
: 12022
2 | Date of Inspection 12 /0972
i 3 | Type of Industry Stone Crushing unit
4 | Nature of Indusiry Air Polluting
5 | Size of Industry: Large/ Medium/ Small Small 1
6 galf:gor}' of Industry: Red/ Orange/ Green/ Oiitoé
thers
Status  of Operation during inspection: |
7 | Operativmal/  Non-operational/ Closed/  Any | Operational / Non-Operational
other
CTO was issued for the production capacity |
of 450 TPD stone grit which is valid till
& | Status of consent under Air Act, 1981 31/10/2031.
I |

Delails of Plant & Machinery: -

| 4 ‘DGscl{iI'uny;

S. No. Machinery |] Description
Primary Jaw Crusher- @l
_ Secondary Jaw Crusher- sid,
I [ Jaw Crusher ‘ Bajri/ Dust Plani- @
|2 | Vibratory Screen L Ol M9 _
A ‘ S ] | Water Tankers / Barewell
] Source of water "
. l[ / |

Yes / No

If Yes. then capicity KvVA

Status of Pollution Control Measures Found during the inspection at the site:

S.No. | Description of non- compliance

| Observation,

| " Whether Jaw crusher was found covered?

Covered VY~ / I‘m'ii;ill}' Covered |

Uncoverced




M Nos. of Sides were found covered.

) Nos. of Sides were found uncovered.
Top was found uwpeovered / covered.

Whether granulator or secondary jaw erusher wis found

Covered — "/ Partially Covered  /

covered ! Uncovered
_O:{-____.\Im of Sides were found covered.
A L=Nos. of Sides were found uncovered.
Top was tound uncovered covered.
22 Whether Vibratory Sereen was found covered? Covered [/ Partially Covered  /
Uncovered
Nos. of Sides were found covered.
__plttNos, of Sides were found uncovered.
Top was found uweevered /  covered. .
|
3 Whether Chakki/Pust Machine was found covered? CoveredV""  / Partially Covered /|
Uncovered
0Y  Nos. of Sides were found covered. ‘
L~ Nos. of Sides were found uncovered.
| Top was found useevered /  covered. .
!
3 Whether mechanical chute was provided with the drop | Yes / No '
| puint of dust conveyor?! —
il Whether water storage facility has storage facility of | Yes / No
atbeast 30060itres?! .
|
5 ~ Whether hard !;:I_I'i'ammlha’mumum road was provided in | Yes ! No
the premises? ' L.y
6 " Whether there is provision of regular cleaning and wetting | Yes "/ No -
| of the ground within the premises? Flexible pipe for sprinkling provided? Yes
/ No
" Plantation N Approx.
Trees Ol Nos. T 2s m*2
Newly 20 Nos. | o m*2.
Planted ‘
Saplings
Total aus ! 25 mi—
=i S . : m L(_Q.tt,
5 W hether wind breaking wall is provided? Yes / No 3

\-"—‘




9

| Whether boundary of the unit was demarcated”

1

| Whether water sprinklers were provided ot the strategic

| locations:
Jaw Crusher
Inlet
Outlet

Secondary jaw crusher/Granulator \QM

[nlet
Outlet

Outlet of vibratory screen

oYy

| demireited

A3
Y

Yoo e—

Whether Sign Board (including name. address, product and ‘r ey
production capacity) is provided?

‘\@\/’
Pr"“g
e

evall

C_gw? E % }f'a mm_)

—\“‘3({4\-'-\"‘-'
N
M mé =

me
ENTED

___ Nos. ol sides were tound

\n




M/s Hari Om Stone Crusher




M/s Hari Om Stone Crusher




M/s Hari Om Stone Crusher




INSPECTION REPORT

{Under Section 24 of the Air Act._IQSI and Under Section 10 of EP Act. 1986)

M/s Harsawal Stone Crushing Industries
| a. Name of the Industry (Unit ID- 28059)

Khasra No, 324 - Z
Village- Randhisar (Lomd-. Cow - 26TV )
I | b. Address of the Industry Tehsil- Sujangarh
District- Churu
c. E-mail - T
" d. Mobile 9414085239 ' o
e. Telephone - ) |
2 | Date of Inspection y Bl
3 | Type of Industry 1 Stone Crushing unit ]
4 | Nature of Industry Air Polluting -
5 | Size of Industry: Large/ Medium/ Small 4 Small B 1
6 Category of Industry: Red/ Orange/ Green/ Paiiae
Others Riee ) |
Status of Operation during inspection: - |
7 | Operational/ Non-operational/ Closed/ Any Operational / Non-Operational
other i ~— N
CTO was issued for the production capacity
| of 360 TPD stone grit which is valid till
8 ', Status ol consent under Air Act, 1981 30/08/2032,
|

Details of ’lant & Machinery: -

S. No. Machinery I_ o Déscripliun )
Primary Taw Crusher- -

| Secondary Taw Crusher- gy)
l Jaw Crusher | Bajri/ Dust Plant- g, .
2 | Vibratory Screen - | 1 ¥ U"f

i Water Tankers / Borewell
3 Source of water “
4 DG set (if any) Yo/ NO
1 Yes. then capacity KV A B

Status of Pollution Control Measures found during the inspection at the site:

S.No. | Description of non- compliance | Observation

] | Whether Jaw crusher was found covered? Covered "/ I‘Il_l‘_lﬂ'll_l-}' Covered /
| _Uncovered




i

]

oy Nos. of Sides were found covered.
Nos. of Sides were found uncovered.
 Top was found uncovered /  covered.

W hether granulator or secondary jaw crusher wis tound

9 " 1]
coverad!

Covered / Partially Covered /

Uncovered

6Y Nos. of Sides werc found covered.
p . Nos. of Sides were found uncovered.
Top was found uncovered /  covered.

W hether Chakki/Dust Machine was found covered”?

Whether Vibratory Screen was found covered?

Covered — /
Uncovered

Partially Covered /

OY  Nos. of Sides were found covered.
p ) L= Nos. of Sides were found uncovered.
Top was found uaeevered /  covered.

NG

Covered / Partially Covered /

ides were found uncovered.

Top was found uncoxgred /  covered.

Whether mechanical chute was pnniduL! with the drop | Yesb— / No
point of dust convevor?
2! Whether water storage facility has storage fucility of | Yes Lo/ No
atleast 3000Tires?
5 Whether hard surface path/muroom road was provided in | Yes o~/ No
the prentises?
y CWhether there is provision of regular eleaning and wetting | Yes — / No
ol the ground w ihin the premises! Flexible pipe for sprinkling provided? Yes
/ No
EB Plantation Approx.
Trees 25 Nos.| 625 m"2 ]|
Newly Nos m”"2
1p  Nes -
Planted -?";D
Saplings ‘
o
Totad area ' 37Sm
N Whether wind hreaking wall is provided? Yes / No 4

v'




9 | Whether boundary of the unit was demarcated? ¥ _ Nosoof sides were lound

| demarcated
10 Whether water sprinklers were provided at the strategic |

locations: |

Jaw Crusher
Inlet Yes L / NGO
Outlet | Yes / No

Secondary jaw crusher/Granulator \.m
Inlet Yes\ / No
Outlet Yesb— [ No

Outlet of vibratory screen Yis g i No

11 Whether Sign Board (including name, address, product and
production capacity) is provided?




M/s Harsawal Stone Crushing Industries




M/s Harsawal Stone Crushing Industries




M/s Harsawal Stone Crushing Industries




M/s Harsawal Stone Crushing Industries




INSPECTION REPORT

(Under Section 24 of the Air Act. 1981 and Under Section 10 of EI" Act. [USEH)
/s 1.S.C. Warks (Unit 1D- 28050)

a. Name of the Industry

| - | _
. | Khasra No, 343 () und - Conv - gﬁcb & 7{)

Village- Randhisar

| b. Address of the Industry TL|1H1|- Sujangarh }
District- Churu
c. E-mail - - _‘
d. Mobile 9413361814

| e. Telephone

J 9 /0972022

2 | Date of Inspection
3 | Type of Industry Stone (‘rllshi_lig ll]li_l:_ __ B o |
4 | Nature of Industry Air Polluting _ |
5 | Size of Industry: Large/ Medium/ Small Small
6 Category of Industry: Red/ Orange/ Green/ Orange
| Others N .
Status of Operation during inspection:
7 | Operational/ Non-operational/ Closed/ Any | Operational / Non-h‘m/*n-ltiunul |
other |
CTO was issued for the production capacity
I of 200 TPD stone grit which _is valid till
8 | Status of consent under Air Act, 1981 31/01/2023

Details of Plant & Machinerv: -

S. No. Machinery ' Descri p_tion -
Primary Jaw Crusher- W/ 1—
| faw Crusher Secondary Jaw Crusher- N/L-
Bajri/ Dust Plant- g
2 Vibratory Screen el N T -
3 Soliree of waer Water Tankers / Borewell
. T ™ h
4 DG set (if any) Yes / No
It Yes, then capacity _Kva

Status of Pollution Control Measures found during the inspection at the site:

S.No. | Description of non- compliance | Observalion i
. ; - . L —
1 ‘ Whether Jaw erusher was found covered? Covered / I){lmlh- Covered  /
VB Uncoxered

|
|

i



'
| M

Nos, of Sides wgre found cuvcrcd__]
Nos. of Sides wereXound uncovered.

/

Whether granulator or secondary jaw crusher was found

cinvered?

| ~ A OY Wos. of Sides were

found covered.

_ mIL= Nbhs. of Sides were fotyid uncovered.
Top was found waeovered / covered.
2,0 Wohether § iuln'ulnr}' Sereen was tound covered? Covered\_—" / Partially Covered /
Uncovered
04 Nos. of Sides were found covered.
N U~ Nos. of Sides were found uncovered.
Top was found uncoveced  / covered,
23 Whether Chakki/Dust Machine was found covered” Covered &“— / Partially Covered /
Uncovered
Q'j Nos. of Sides were found covered.
MV [L~ Nos. of Sides were found uncovered,
Top was found vheexered /  covered.
i  Whether mechanical chute wis provided with the drop | Yes / No
point ot dust conveyor?! e
4 " Whether water storage facility has storage lfacility of | Yes / No
atleast 30000ires? —
s Whether hard surface path/muroonm road was provided in | Yes / No
the premises? Rt
§ “Whether there is provision of regular cleaning and wetting | Yes "/ No
of the ground within the premises? Flexible pipe for sprinkling provided? Yes p—"
/ No
Planttion Approx.
 Trees 0S Nos. | |2 w2
Newly |6 Nos. 250 m"2
Planted
| Saplings _
Totad A ! 3FS mi—
\—

Whether wind breaking wall is provided? | Yes / No g’m?ﬂﬁt :

W hether boundary of the unit was demarcated”? BWO03  Nos. of sides were found |




[\.Ih demarcated

| N
10 Whether water sprinklers were provided at the strategic
locations:
Jaw Crusher
Inlet Yes /
Outlet Ye&~ )
Secondary jaw crusher/Granulator
Inlet \‘Q""” /
| Qutlet Y L~ /
| Outlet of vibratory screen Yiiime .J
‘ _J._.-of"-
11 Whether Sign Board (including name, address, product and | Yes /
production capacity) is provided? ‘

No
No

No

No
NO

N

T (s %\z
nNe - St aner ) *\_
oo Tt

-l R T
MF'UC’W ~ mf-fh



M/s J.S.C. Works




I Latitude: 27.895658
ILongitude: 74.509399
Elevation: 341.482100 m
WAcouracy 2om
FTime; 12-09-2022 12:15

skatitude; 27:895624

-Longitude. 74.509369

“Elevation: 342 48£100 m

‘Accuracy: 47 m -
Time: 12-09-2022 12:15
Note: jsc

M/s J.S.C. Works




M/s J.S.C. Works

e 74.509259
:340.481100 m
eyd.6m .
2022 12:15




M/s J.S.C. Works




INSPECTION REPORT

(Under Section 24 of the Air Act. 1981 and Under Section 10 of 1P Act, 1986)

a. Name of the Industry

M/is  Jai Stone
Industrics

(Unit 1D- 48277)

Jagdamba Crushing

Khisrat No. 3.0 _LLMA. :‘::ﬁ'ﬂl' E |5’1§""2

Village- Randhisar

: b. Address of the Industry Tehsil- Sujangarh ‘
District- Churu
| ¢. E-mail : . -
' d. Mobile 9414086482 il I
e. Telephone - o o
2 | Date of Inspection YL mmena2
3 | Type of Industry Stone Crushing unit ]
4 | Natre of Industry Air Polluting -
5 | Size of Industry: Laree/ Mediumy/ Small Small - -]
6 Category of Industry: Red/ Orange/ Green/ o
. Orange
Others £ ]
Status  of Operation during inspection:
7 | Operational/  Non-operational/ Closed/ Anv Operational / Non-Operational
other |
CTO was issued for the production capacity
of 400 _TPD stone grit_which is valid till
8 | Status ol consent under Air Act, 1981 J0/04/2023

Details of Plant & Machinery: -

S. No. | Machinery _ ] - ' “lfi;:st:l_*ij)ﬁi)n paGE
| Primary Jaw Crusher- |
I Jaw Crusher SL‘E{I?I]LKI]'}' law Crusher- g0
Bajri/ Dust Plant- °|
2 Vibratory Screen el )

|
3 Source of water

4 DG set (if any)

Water Pinkers / Borewell
WO
s f 0 Na

I Yes. then capaciiy KV A

Status of Pollution Control Measures found during the inspection af the site:

' 8.No.

Description of non- compliance

Whether Jaw crusher was found covered?

Covired / Partially Covered

Uncovered




b

-

_O_Li__Nm'. of Sides were found covered. |
wales  Nos. of Sides were found uncovered.
Top was found uaeevered  / covered.

Wiiether granulator or secondary jaw erusher was tound |

converad?

W hether Vibratory Sereen was found covered?

Covered v— / Partially Covered  /
. Uncovered

|

\ ©Y  Nos. of Sides were found covered.
Uit~ Nos. of Sides were found uncovered.
Top was found uaeevered  / covered.

Covered \— / Partially Covered  /
Uncovered

O'_-i Nos. of Sides were found covered,
w it~ Nos. of Sides were lound uncovered.
Top was found useovesed  / covered. .

‘i

Whether Chakki/Dust Machine was found covered?

Covered = [/ Partially Covered /
Uncovered

Ol Nos. of Sides were found covered.
ré~ Nos. of Sides were found uncovered.
Top was found uaeevered  / covered.

Whether mechanical chute was provided with the drop
point ol dust convey or’!

Yes L / No

Whether water stnraé,:_l'ucilil}' has storage tacility of
atleast 3000lires?

Yes w1 No

N

‘Whether hard surface p;ltllhuunium road was provided in
the premises?

Yﬂﬁ \-/. p" NU

W lether there is provision of regular cleaning and wetting
ol the ground within the premises”

Yes V—"1 No
Flexible pipe for sprinkling provided? Yes'
/ No

Plantation

Approx. -
Trees J Nos.[ 23#S m*2

Newly ‘ 23 Nos. | §F§ m”2

Planted
Saplings

Total oaa ! 830 M2~

W hiether wind breaking wall is provided?

L ﬂiﬂgtﬂi.li

Yes / No




/

'
9 T -
) Whether hnund"'r}' of the unit was demarcated” | by ~ Nos, of sides were found
demarcated
T - -
10 Whether water sprinklers were provided at the strategic
locations:
Jaw Crusher —
Inlet You / Ny
Outlet Yeos e / Ny
Secondary jaw crusher/Granulator
Inlet Yes =" No
Qutlet Yesb—" / No
Outlet of vibratory screen Yes _— / No
| ™ =
BE Whether Sign Board (including name, address, product and | Yes / No
| production capacity) is provided? -

prc

' AN
e AR .
f""r’g |

%ﬂﬁ (smE fakaner ) W mNWr
g’ -
Jet




M/s Jai Jagdamba Stone Crushing Industries

Latitﬁs:ie 27893644
ude: 74. 50896'8
jtion: 341.06+3. 00 m
Accuracy: 5.00 m .....3!- .
Time: 12-09-2022 12:00:34
Note: Jai jagdamba




M/s Jai Jagdamba Stone Crushing Industries

.

Latitude: 27



M/s Jai Jagdamba Stone Crushing Industries




M/s Jai Jagdamba Stone Crushing Industries




M/s Jai Jagdamba Stone Crushing Industries




M/s Jai Jagdamba Stone Crushing Industries




M/s Jai Jagdamba Stone Crushing Industries

ude 27 893@13
74. 5&9134




M/s Jai Jagdamba Stone Crushing Industries

)08 QIS

N 5 ™
 HZMHUPOINNE01S9 e

ude: 27.893019
Longitude: 74.510307
Elevation: 340.71+23.32 m
Accuracy: 21299.69 m
Time: 12-09-2022 11:57:28
Note: Jai jagdamba



M/s Jai Jagdamba Stone Crushing Industries

Accuracy:5.00 m'.
Time: 12-09-2022 11:&

[Note: Jai jagdamba



M/s Jai Jagdamba Stone Crushing Industries




M/s Jai Jagdamba Stone Crushing Industries

Time: 12-09
Note: Jaija




M/s Jai Jagdamba Stone Crushing Industries




INSPECTION REPORT

{ Under Section 24 of the Air Act. 1981 and Under Secion 10 ol P Act, 1O86)

a. Name of the Industry

(Unit 1D- 30282)
|

/s Jai Shree Ram Industry

I | b. Address of the Industry

Village- Randhisar
Tehsil- Sujangarh
Districr- Churu

| c. E-mail

|
‘ Khasra No. 321 (_,LMCL con, "M{M})
|

8 | Stawus of consent under Air Act, 1981

_d. Mobile 7300330180
_e. Telephone | =
| ' 9/2022
2 Dale of Inspection ‘ 12 /0572022
3 | Type of Industry Stone Crushing unit -
4 | Natre of Industry B Air Polluting
5 | Size of Industry: Large/ Medium/ Small Small
Category of Industry: Red/ Orange/ Green/ | - - -
6 Others Orange ]
Status_ of Operation during inspection: o =
7 | Operational/  Non-operational/  Closed/ Any Operational / Non-Operational
other

CTO was issued for the production capacity
of 450 TPD stone grit_which is valid till

01/07/2032.

Details of Plant & Machinery: -

Status of Pollution Control Measures found during the inspe

ction al the site:

==

S5.No. | Description of non- compliance
| Whether Jaw crusher was found covered

I_(“].h.wl'\_'_:l_l_iﬂu_ o
Covered ° /

| Uncovered

Partially Covered

S. No. Machinery | Description

‘ Primary Jaw Crusher- o)

| Jaw Crusher Sc&)‘qnclnr}.' Jaw Crusher- @)
| Bajri/ Dust Plant- 8 NH_

2 Vibratory Screen o, wo B

3 Sikires oF water | Water Tankers / Borewell

| .
4 DG set (if any) A [ No
. It Yes, then capacity KVA

/



vl

0

— |

OL{ Nos. of Sides were found covered. J
Nos. of Sides were [ound uncovered.
Top was found uacoxered  / covered.

l .
Whether granulator or secondary jaw crusher was found Covered vV~ [

* R “a
covered’

Partially Covered /|
Uncovered

' __©Y  Nos. of Sides were found covered.

plLé— Nos. of Sides were found uncovered.

Top was found wncoveted /1 covered.
_ — —
Whether Vibratory Sereen was found covered? Covered / Partially Covered  /
Uncovered

OL" Nos. of Sides were found covered.
pJIl . Nos. of Sides were found uncovered.
Top was found uncovered /  covered.

Whether Chakki/Dust Machine was found covered?

AR

o/
Covered !/ Partially Covered /

Uncovered

9-‘4- Nos. of Sides were found covered.
Nos. of Sides were found uncovered.

wleast A000htres !

the promises!

Plantation

Whether wind breaking wall i provided?

of the ground within the premises?

Top was found uncovered /  covered.
Whether mechanieal chute was provided with the drop | Yes / No
[ point of dust conveyor?! -
Whether water storage Tacility  has storage Tacility ol | Yes ! No
Whether hard surface path/muroom road was provided in | Yes / No
e
Whether there is provision of regular cleaning and wetting | Yes\o—"/ No

Flexible pipe for sprinkling provided? Yes

./ No

Approx, _
Trees 0 Nos.| 2SO m*?2 |
Newly Nos. | )12 m*2 |
Planted ng S
Saplings
Tatad vua '’ g}rmi-—

Yes / No 7

‘/‘




9 . Whether boundary of the unit was demarcated? { oY Nos, of sides were Iullllll—‘ ‘
\ i demarcated
| ) S — = e
I\ 10 Whether water sprinklers were provided at the strategic
locations:
_ Jaw Crusher
‘ Inlet Yes\— / No
Outlet Yes / No |
| Secondary jaw crusher/Granulator |
| Inlet Lhé Yes e / No
| Outlet Yes be— / No
Outlet of vibratory screen Yes e / No
I .
1T . Whether Sign Board (including name, address. product and | Yes / No |
| production capacity) is provided? v

QQM%;QW . D

Tt

me& st

E 2
-
ey
O




M/s Jai Shree Ram Industry




‘Latitude: 27.889569
Longitude: 74.501215
Elevation: 354.49:100m
Accuracy: 4.5 m

Time: 12-09-2022 14:28
Note: jai shri ram

M/s Jai Shree Ram Industry




M/s Jai Shree Ram Industry




M/s Jai Shree Ram Industry




M/s Jai Shree Ram Industry




M/s Jai Shree Ram Industry




M/s Jai Shree Ram Industry




INSPECTION REPORT

a. Name of the Industry

(Under Section 24 of the Air Act, 1981 and Under Section 10 ol EP Act. 1986
- M/s Jain Stone Crushing Works

(Unit ID- 47215)

[ | b. Address of the Industry

| c. E-mul

Village- Rimdhisir
Tehsil- Sujangirh
[Yistrict- Churu

Khasra No. 364 Lﬁ'ﬂ—d, J, %%W)

| d. Mobile

9549000009

e. Telephone

|2, /0972022

2 | Date of Inspection

3 | Type of Industry Stone Cmshiné-unil

4 | Nature of Industry Air Polluting - B

5 | Size of Industry: Large/ Medium/ Small Small -
6 Category of Industry: Red/ Orange/ Green/

Others

Orange

| Status  of Operation  during  inspection:
7 | Operational/ Non-operational/ Closed/ Any
other

Operational / Non-Operational

8 | Status of consent under Air Act. 1981

CTO was issued for the production capacity
of 1600 CFT/Day stone grit which is valid till
01/07/2032.

Details of Plant & Machinery: -

S. No. | Machinery B Description

! Primary Liw Crusher- @\
I Scecondary Jaw Crusher-
e e '
' ‘ : Rl A '] { S

2 | Vibratory Screen _ O\ f %___ o o _
- Water Tankers / ewe

3 ‘ Source of water y‘mku Buarewsls

4 \ DG set (if any) [Xes—. / No

Il Yes. then capacity KVA

Status of Pollution Control Measures found during the inspection at the site:

S.No. | Deseription of non- compliance

lt:_}'l_n:c.rvnl inn

Whether Jaw crusher was found covered’!

Covered o« / Partially Covered

Uncovered



=)

tad

T W hether granulator or secondary jaw erusher was found | Covered / Partially Covered /

g

GB, Nos. of Sides were found covered.
s Nos, of Sides were found uncovered.
Top was found wocovered  / covered.

3 1
Vi l,".\,‘\! 9

Uncovered

oY Nos. of Sides were found covered.
w1t Nos. of Sides were found uncovered.
Top was found mreovered /  covered.

Whether Vibratory Screen was found covered?!

| .
oy Nos. of Sides were found covered.

Covered / Partially Covered  /
Uncovered

Nos. of Sides were found uncovered.
Top was foundsneevered /  covered.

Whether Chakki/Dust Machine was found covered?

~N P

Covered ! Partially Covered /|
Uncovered

Nos. of Sides were found covered.
Nos. of Sides were found uncovered.
Top was found uncovered /  covered.

Whether mechanical chute was provided with the drop

puint of dust conveyor? \

Yes / No

Whether water storage facility has storuge facility of
atleast A0006res”

\

Wlhether hard surlace path/muroom road was provided in

the premises?

Whether there is provision of regular cleaning and wetting
of the ground within the premises?

Yos """ | No

Flexible pipe for sprinkling provided? Yes |
/ No

Plantation

Approx.
Trees (2= Nos. 2n0) m"2
Newly Sg Nos. | R Y
Planted 3 BJS
Saplings

=

Whether wind breaking wall is provided?

Tetad pua = 1675

No Mﬂi\ﬁtﬂ/

Yes




Whether boundary of the unit was demarcated? I e -

9] :
demarcated
10 Whether water sprinklers were provided al the strategic
locations:
Jaw Crusher
Inlet ).{‘\ /
Outlet w )5@- /
Secondary jaw crusher/Granalator
Inlet )4‘1 /
Outlet s !
Outlet of vibratory screen }f,.ga
Il Whether Sign Board (including name, address, product a nd | Yes / N

production capacity) is provided? ] - -

z ,__';,f g NK%&M
% Q_N;E ‘E)-’flfm.u_{_) }\‘ mj&
' el
g -

™M~



M/s Jain Stone Crushing Works




M/s Jain Stone Crushing Works




M/s Jain Stone Crushing Works




M/s Jain Stone Crushing Works

Latitude: 27.896575
Longitude: 74.519492

[Elevation: 326.43+3.00 m 4
Accuracy: 5.00 m ; :

Time: 12-09-2022 17:27:55 ¢ SN B
Note: Jain stone : / S NoteCam @ iOS




M/s Jain Stone Crushing Works

Py, s




INSPECTION REPORT

{ Under Section 24 of the Alr Act. 1981 and Under Section 10 of EP Act, 1986)

[ M/s Keshav Grit U U(l\ og (Unit ID- 29865) _|
a. Name of the Industry
- K hasra No. 376 (New Kh No 706/376) &
o L Villige- Randhisar (__chn.l con - 1000 m )
1 b Addrl."i\ 'Ul th‘ lnllu.‘s‘r}' ll-t']‘“"-“' S“_iill]_‘;i“h
. | District- Churn— |
Lc E-mail - -
d. Mobile 9414402266 i |
e. Telephone = B .
[ “‘!“'1'1
2 | Date of Inspection yi-/08/2022
3 | Type of Industry Stone Crushing unit ) B __ |
4 | Nature of Industry | Air Polluting - !
5 | Size of Industry: Large/ Medium/ Small - Small - ,
: _, v e ” |
6 g.alcgnr} of Industry: Red/ Orange/ Green/ Orange ,
thers
Status  of Operation during inspection:
7 | Operational/  Non-operational/  Closed/ Any | Operational / Non-Operational
other B o o |
CTO was issued for the production capacity
of S00_TPD stone grit_which is valid till
8 | Status ol consent under Air Act, 198] 31/01/2023.
|

Details of P'lant & Machinery: -

S. No. Machinery = o _l)t“acnp_!lgn = 7
| Prim iy law Crusher- o’l 7' 1
1 Jaw Crusher | ;‘;“:L.l_’.?d"u'_ Jaw Crusher- @
ajri/ Dust Plant- 0
2 _| Vibratory Screen TR
3 ‘ Source of water w“lCI'\T}ukeru / Borewell
4 ‘ DG set (if any) Yoe / No
e I Yes. then capacity KVA

l—"\m

Status of P

ollution Control Measures found durin Lhe inspection at the site:

| Description of non- compliance

Whether Jaw crusher was found covered?

| Observation
I Covered /
Uncovered

Y

Partially Covered

Niw ||]' SiIIL"\ wWere foimng|

(ALY _--._uii



J

-

ad

Whether granulator or secondary jaw crusher was found

conered”!

|—®&  Nos. of Sides were found uncovered.

- Top was found uncovered  / covered.

| Covited / Partially Covered /

Uncovered

ey Nos, of Sides were found covered.
MW Nos. of Sides were found uncovered,

Whether Vibratory Screen was found covered?

Whether Chakki/Dust Machine was found covered”

Top was found uncovered  / covered.
l___/"

Covered / Partially Covered /

Uncovered

oY Nos. of Sides were found covered.
) I L_Nos. of Sides were found uncovered.

Top was found uneevered /  covered.
Covered / Partially Covered /

Uncovered

0‘"‘ Nos. of Sides were found covered.
1L~ Nos. of Sides were found uncovered.
Top was found waee¥ered / covered.

Whether mechanical chute was provided with the drop

point of dust convevor?

Yes _—7/ No

Whoether water storage facility has storage Lacility of | Yes v/ No
atleast 30001ires”!
Whether hard surface path/muroom road was provided in | Yes L—/ No
the premises?

o e

3

b

4

Whether there is provision of regular cleaning and wetting

ol the ground within the premises?

Yes / No
Flexible pipe for sprinkling provided? Yes
! No

Plantation

Approx. =
| Trees 095 Nos. | |25 m~2 |
Newly 1@ Nos. te)s) mA2 |
Planted 5¢ |
Saplings |

Tota| g | €2 ma—
[

| Whether wind breaking wall is provided?

] Yes / No

| Whether boundary of the unit was demarcated?

\_C”j__ Nos. of sides were found

demarcated




‘ 10

Whether water sprinklers were provided at the strategic |_

locations:
‘ - Jaw Crusher

[nlet \Jx Yes L— / No
Outlet Yes / No

Secondary jaw crusher/Granulator
Inlet Yes—m / No
Outlet I Yes L ! No

Outlet of vibratory screen Yes o— / No

L—
I Whether Sign Board (including name. address. product and | Yes !

production capacity) is provided?

%ng:— r%\faw,m) W r//-;&’ﬁnﬁaﬂ’/

s 52 L

Nuo




M/s Keshav Grit Udyog

Note Keshav e




M/s Keshav Grit Udyog




M/s Keshav Grit Udyog

iElevation: 3'35.22 3.0
:Accuracy: 5.00 m
T'P&.;‘ 12-09-2022 1
Note: Keshav




M/s Keshav Grit Udyog




INSPECTION REPORT

- _(Ur_lf_ler Section 24 of the Air Act. 1981 and Under Section 10 of EP Act, 19861

F |_ M/s Krishna Naresh Kanhiya Industrics
a. Name of the Industry (Unit 11- 12324)
N | —
| Khasra No. 800/700, 827/791
Village- Randhisar Lowd .2—)
| b. Address of the Industry Tehsil- Sujangarh C cenw- 1500 m>
District- Churu |
| c. E-mail - - :
d. Mobhile 0928614385 '
e. Telephone -
9/2(022
2 | Date of Inspection §2- /0972022 |
| 3 | Type of Industry Stone Crushing unit
4 | Natwre of Industry Air Polluting ]
5 | Size of Industry: Large/ Medium/ Small Small —_— |
Category of Industry: Red/ O g
6 Olhe?;}r} uslry: Re range/ Green/ Orange _ )
Status of Operation during inspection: —
7 | Operational/  Non-operational/ Closed/ Any | Operational / Non-Operational '
other
CTO was issued for the production capacity ‘
of 1000 TPD stone grit which is valid till
8 | Status ol consent under Air Act, 1981 30/04/2033 |

Details of Plant & Machinery: -

S. No. Machinery De.scripliun_ |
Primary Jaw Crusher- ¢}
Secondary Jaw Crusher- 672,
I Jaw Crusher Bayri/ Dust Plant- 0y
|2 | Vibratory Screen ol - |
Water Tanker: W
3 Stie B it ater Tankers / Borewell !
4 DG set (if any) Yo f No
| It Yes, then capacity KVA B

Status of Pollution Control Measures found during the inspection at the site:

_S.No. 1 Description of non- compliance

" Observation

Whether Jaw crusher was found covered? Covered v/ I‘:trtiull:u_( ‘overed
| Uncovered




B
[

0 Nos. of Sides were found covered.
.  Nos. of Sides were found uncovered.
Top was found umeevered /  covered.

Whether granulator or secondary jaw crusher was found

covered?!

Covered /
Uncovered

Partially Covered [/

oYy Nos. of Sides were found covered.
At Nos. of Sides were found uncovered.
Top was found uneevered  /  covered. |

- Whether Chakki/Dust Machine was found covered?

Covered {
Uncovered

Partially Covered /

oM Nos. of Sides were found covered.
w1 Nos. of Sides were found uncovered.
Top was found uneexered /  covered. L

—

Covered  /
Uncovered

Partially Covered /

© H Nos. of Sides were found covered.
NIL- Nos. of Sides were found uncovered.
Top was found uncovered  / covered.

Whedier mechanical chute was provided with the drop

dtfeast 30000 res?

the prenmses!

Yes v~ / No

Py ol dust conveyor?!
Whether water storage facility has storage facility of | Yes «wr  / No
Whether ll:ir-tI.s_ll_rl".u:cFulhfmumnm road was provided in | Yes ™ No
CWhether there is provision ol regular cleaning and wetting | Yes "/ No

ol the ground within the premises?

Flexible pipe for sprinkling provided? Yes

Plantation

/ No
- Approx.

Trees [0 Nos.| 2p m*2 |
Newly g5 Nos. ”:3,'?.{ m"2
Planted

Saplings
To+ud wua * 1 DTS

W hether wind |le-'l?'.l|{it'|g_'. wall is pr.:n-ided‘.' [ Yes J No

Ve




9 Whether boundary of the unit was demarcated? ! _ Nos.of sides were found
demarcated
10 Whether water sprinklers were provided at the strategic
locations:
! Jaw Crusher
Inlet Yesn—  / No
Outlet | Yes /' No
Secondary jaw crusher/Granulator -
Inlet % Yes L— / Ni
Oullet Yes L— | No
Outlet of vibratory screen Yes L— / No
. = 1
[ 11 Whether Sign Board (including name, address, product and | Yes / No
| production capacity) is provided? e

Q%J/ QS‘NJI: T%"kfﬂ"l/l_) M ;’&T-M%

-\“'fiqaa\'f;_
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M/s Krishna Naresh Kanhiya Industries

_




M/s Krishna Naresh Kanhiya Industries




M/s Krishna Naresh Kanhiya Industries




M/s Krishna Naresh Kanhiya Industries




M/s Krishna Naresh Kanhiya Industries




M/s Krishna Naresh Kanhiya Industries




M/s Krishna Naresh Kanhiya Industries




INSPECTION REPORT

(Under Section 24 of the Air Act. Igﬁl and Under Section 10 of EP Act. 1986)

M/s Hari Om Crusher Udyog (Old Anjani
. ) Stone Crusher) '
1. Name of the Industry (Unit ID- 29858) i
Khasra No. 320 Cland. C; —-..2-(2-“ )
| Village- Randhisar
b. Address of the Industry | Tehsil- Sujangarh
District- Churu
c. E-mail - ]
d. Mobile 9982499834 ) g
e. Telephone -
0/2022
2 | Date of Inspection J2-/09/2022
3 | Type of Industry Stone Crushing unit
4 | Nature of Industry Air Polluting
5 | Size of Industry: Large/ Medium/ Small Small
T
- Category of Industry: Red/ Orange/ Green/ _—
6 | Others Qringe
' Status  of  Operation  during  inspection: v
7 | Operational/ Non-operational/ Closed/ Any = Operational / Non-Operational
other |
CTO was issued for the production capacity |
of 250 _TPD stone grit which is valid till
8 | Status of consent under Air Act, 1981 30/11/2032.

Details of ’lant & Machinery: -

S. No. Machinery | = Description |
\ Primary Jaw Crusher- ©1 |
I ——_m Secondary Jaw Crusher- mun.
o Bajri/ Dust Plant- g
2 Vibratory Screen 01, Y B B |
. | Water Tagkers / Borewell
3 Source of water
4 DG set (if any) as / No
‘ If Yes, then capacity KVA

Status of Pollution Control Measures found during the inspection at the site:

[ S.No. . Description of non- compliance . Observation
l Whether Jaw crusher was found covered? | %rcd ~/ Partially Covered




0

v 3

:
L.

o

A

[

Uncovered

_%L_Nus. of Sides were found covered.
L. Nos. of Sides were found uncovered.
Top was found uncovered  / covered.

Whether granulator or secondary jaw crusher was found
| covered?

Covered !
Uncovered

Partially Covered  /

OY  Nos. of Sides werc found covered.
‘ L. Nos. of Sides were found uncovered.
Top was found wncaversd [

covered.

Whether Vibratory Screen was found covered?

\‘/C overed / Partially Covered  /
Uncovered

Nos. of Sides were found covered.
as[l. Nos. of Sides were found uncovered.

Top was found waeovered /- covered.
— - " - -
| Whether Chakki/Dust Machine was found covered? Covered / Partially Covered /
Uncovered v

03 Nos. of Sides were found covered.
=X Nos. of Sides were found uncovered.

Top was found wncoxvgred /  covered.
Whether mechanical chute was provided with the drop | Yes / No
ot ol dust conveyor! >
Whether water storage facility has storage facility of | Yes ! No
atleast 3000litres? A
| |
Whether hard surface path/muroom road was provided i [ Yes / No
the premises? v
- Yes ¥ / No

| Whether there is provision of regular cleaning and wetting
of the ground within the premises”

Flexible pipe for sprinkling provided? Yesw™
/ No

! Plantation

| Approx.
Trees IO Nos.| 250 m"2
‘ Newly I§ Nos.| 3F§ m"2
| Planted
| Saplings ' '

Tota) e '625 Py

"W hether wind breaking wall is provided?

No

> Wﬂﬁ‘




9 Whether boundary of the umit was demarcated ! b Nos. ol sides were Tound
| demarcated

| _

10 | Whether water apnnklcn were pl ovided at the strategic

locations:
Jaw Crusher
Inlet Yes e / No
Qutlet Yes / No
econdary jaw crusher/Granulator
Inlet ‘es / No
QOutlet m Yhs ! No
Outlet of vibratory screen . | Yes V" ! No
i1 Whether Sign Board (including name, address, product and Ye.- / No

| production capacity) is provided?

/
m ngﬂ: T?jvkm.v\Uz_D W s, RS pL H"«%QW
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M/s Hari Om Crusher Udyog

‘Accuracy: 5.0¢ : Y eSS
Time: 12-09-20 I e NoteCam @10S -

Note: Hariom

. g

.w‘r" % . ™ n

Longitude: 74.5004 6{ 162 : . SR
iElevation: 350.30+3.00 m i W
iAccuracy: 5.00 m : g
Time: 12-09-2022 14:33:35
te: Hariom




M/s Hari Om Crusher Udyog

iLatitude: 27.888668
‘Longitude: 74.500593
Elevation; 347.81+3.00 m
lAccuracy:5.00 m

..Time: 12-09-2022 14:36:09
Note:Hariom . ]




M/s Hari Om Crusher Udyog

P M -
|Latitude: 27.888711 —
Longitude: 74.500434
[Elevation: 348.15%£3.00 m
{Accuracy: 5.00 m .
Time: 12-09-2022 14:35:43
Note:Hariom

. . : -~
Note&gm @ o8




INSPECTION REPORT

(l lmlc:r Se‘.llnn "4 of the Air Act, I%il and Under Secuon 10 of EP Act. 19861
M/s Maa Durga Stone Crushing Industries

a. Name of the Industry (Unit TD- 29906)
al . T Khasra No. 648/374 [M CN. - }__Do,n."e- )

Village- Randhisar

1 | b. Address of the Industry Tehsil- Sujangarh
District- Churu

e E-mail ' & - = =
d. Mobile 6375416866 ) |
| ¢. Telephone = _—
[ 4 ; : ' 10912022
2 | Date of Inspection [
| 3 | Type of Industry - Stone Crushing umit - |
4 | Nauwre of Industry B Air Polluting
5 | Size of Industry: Large/ Medium/ Small Small ) 3
6 Category of Industry: Red/ Orange/ Green/ Orange
Others - =
Status  of Operation during  inspection: -
7 | Operational/  Non-operational/  Closed/  Any = Operational / Non-Operational
2 other | ) |
R i
l CTO was issued for the production capacity
of _300_TPD stone grit which is valid till
| 8 | Status of consent under Air Act. 1981 31/12/2022

Details of Plant & Machinery: -

_S. No. - ﬁhéhincr}' _ Description
P rimary Jaw Crusher- 0 |

Secondary Jaw Crusher- O}

[y Jaw Crusher s
Bayni/ Dust Plant- pL-
.2 Vibratory Screen - ol, 3y B |
. , Water Tank ) :
3 Source of water dlt\r‘;l'{.;_r_l_lxcrx / Borewell

i
. ‘ 4 DG set (il any) YYo= / No
If Yes. then capacity KV A

Status of Pollution Control Measures found during the inspection at the site:

SN0, Description of non- compliance ~_ Observation -
| Whether Jaw crusher was found covered? Covered "/  Partialls Corered
. Uncovered




I

W hether granulator or secondary jaw crusher was tound

L EAN S| e

oY  Nos. of Sides were found covered,
p p—_ Nos. of Sides were found uncovered,
Top was found weovered / covered.

t,‘m'm* /o _I’?rti_ull)' Covered  /

Uncovered

OH Nos, of Sides were found covered.

_ pIt- Nos. of Sides were found uncovered.
Top was found vacovesed covered.

|
22 Whether Vibratory Sereen was found covered? Covered / Partially Covered  /
Uncovered
oY . |
Nos. of Sides were found covered.
N W Nos. of Sides were found uncovered.
Top was found uncovered —/ covered.
a3 Whether Chakki/Dust Machine was found covered? Wﬂ' Covered / Partially Covered  /
Uncovered
Nos. of Sides were found covered.
Nos. of Sides were found uncovered.
Top was found uncovered  / covered.
- — re— l — —_—
W hether mechanical chute was provided with the drop | Yes " / No
| point of dust conveyor?
1 Whether water storage facility has storage facility of | Yes v/ No
atleast 30001itres?
B Whether hard surface path/muroom road was provided in | Yes N i No
the premises?
oo ﬂulhcrﬁrc_ia provision of rv?ulﬂr clming and wetting Yet— |/ No -
of the ground within the premises. Flexible pipe for sprinkling provided? Yes
/ No
7 Plantation Approx. . ]
| Trees | J\__ Nos. | 2F5 w2
Newly m Nos. | 715 O mA2 |
Planted -
| | | Saplings &
. TS m
| Total tneq s J0° M
S Whether wind breaking wall is pr:widu[l"'." Yes / No '
™




[ Whether boundary of the unit was dennrcated ! 09 Nos, ol sides were found
demarcated
| S ———— o
| Whether water sprinklers were provided at the strategic
locations:
Jaw Crusher
| Inlet Yes L— / No
Outlet | Yes / Ny
Secondary jaw crusher/Granulator \h—'j
Inlet Yes L— / No
Outlet Yesber / Nov
| Outlet of vibratory screen | Yes R i No
i I | Whether Sign Board (including name. address. product and | Yes L7~/ No
L production capacity) is provided? .

gﬂ?i//?’/{”@ (5;1 - %‘;lf'm an.)
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M/s Maa Durga Stone Crushing Industries




M/s Maa Durga Stone Crushing Industries




M/s Maa Durga Stone Crushing Industries




M/s Maa Durga Stone Crushing Industries

|Latitude 27888000 .

Longitude: 74.505283

Elevation: 331.95+3.00

Accuracv 5.00 m
1

oteCam @ iOS



M/s Maa Durga Stone Crushing Industries

-1
B Gl i e
Latitude: 27.888113 E

Longitude: 74.505240
Elevation: 333.31+3.00 m
Accuracy: 5.00 m

Time: 12-00- 202213200'7r g 0 e
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M/s Maa Durga Stone Crushing Industries
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INSPECTION REPORT

(Under Section 24 of the Air Act. 1981 and Under Section 10 of EP Act. 1980)
M/s Mahalaxmi Crusher Udyog
a. Name of the Industry (Unit 1D- 48445

st No. STTRIS (5087 ¢ (o1 o~ 1000,
Village- Randhisar : g
- b b Address of the Industry Tehstl- Sujangarh

Distriet- Churu

¢. E-mail - _ |- B -
d. Mobile A EARRIAN

e. Telephone

[y /92022

| 2 Date of Inspection
L3 | Type of Indusiry Stone Crushing unit N
.4 Nature of Industry Air Polluting
S Size of lndustry: Large’ Mediuny/ Small _ Small -
Categorv of Industry: Red/ Orange/ Green
| 6 S 7 = Orange
Others =
Status  of  Operation during  inspection: A
| 7 Operational/  Non-operational/ Closed/ Any = Operational / Non-Operational
_l_ other
|
' CTO was issued for the production capacity
of 700 _TPD stone grit which is valid till
8 Status of consent under Air Act, 1981 30/04/2032.

Details of Plant & Machinery: -

S. No. Machinery ~ Description
Primary Jaw Crusher- 0)
Jaw Crusher Secondary Jaw Crusher- 62~
l B Lusner Bayri/ Dust Plant- oy
2 Vibratory Screen D) S 000 -
] Water Tamkers / +Borewet]
3 Source of water
4 DG set (if any) Yo | No
- CIEYes then capaciny AN

Status of Pollution Control Measures found during the inspection at the site:

| S.No. | Description of non- compliance - | Observation
[ 1 Whether Jaw erusher was found covered? Covered Partially Covered
Uneovered

— R



]

aranulator or sccondary jaw crusher was tound

W hether Vibratory Screen was found covered?

T QY _ “Nos. -l-ﬂ"?}i—Ju» were tound covered.
.__“_IL—- Nos. of Sides were found uncovered
Top was tound uneovered covered,
Covered / Partially Covered /
Uncovered

__ﬁ____xm, of Sides were found covered.
Rl Nos. of Sides were tound uncovered. |
Top was found imeovered covered. |

Covered / Partially Covered /]

Uncovered
|
|
oY Nos. of Sides were found covered. |

| nJIL. Nos. of Sides were found uncovered.

W hether Chakki/Dust Machine wis tound covered”?

~N R

W liethe

ol ol dust conveyor )

st

- Top was found uncovered covered.

|

- Covered / Partially Covered  /
Uncovered

Nos. of Sides were found covered.
Nos. of Sides were found uncovered.

the premises!

Top was found uncovered covered.
|
- S . . — — — - -
mechanical chute was provided with the drop - Yes / No
|
Whether water storage facility has storage !.-uﬁht_# of | Yes No
| OO htres! \/
Whether hard surface path/muroom road was provided in | Yes No
e
provision of resular cleaning and wetting - Yes = No

W hether there s
of the ground within the premses!

Plintation

W hether wind breaking wall is provided”?

Flexible pipe for sprinkling provided? Yes
/ No

[ T\ppm.\_

Trees | 3R Nos.| 950 mM2
| Newly |€S” Nos. | ]628 mA2 |
Planted !
Saplings '

Tote{ Qs LSFS M

W hether _hl_l_l.llli]ill"\' ol the unit wis durlull'r;-flcd'f

Nos. of sides were found

Ul-l -




demarcated

Whether water sprinklers were provided at the strategic

10
locations:
Jaw Crusher
Inlet Yesp» No
Outlet Yes / No
Secondary jaw crusher/Granulator \'i/:j
Inlet Yes— / No
Outlet Yes W / No
Outlet of vibratory screen Yes -/ No
11 Whether Sign Board (including name, address, product and | Yes / No
production capacity) is provided? v )

=

e
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M/s Mahalaxmi Crusher Udyog




M/s Mahalaxmi Crusher Udyog




M/s Mahalaxmi Crusher Udyog




M/s Mahalaxmi Crusher Udyog




M/s Mahalaxmi Crusher Udyog




M/s Mahalaxmi Crusher Udyog




M/s Mahalaxmi Crusher Udyog




M/s Mahalaxmi Crusher Udyog




INSPECTION REPORT

{Under Section 24 of the Air Act. | 0R

a. Name of the Industry

-1

| and Under Secion 10 of EP Act. 1986

M/s Maruti Mangal Stone Ind.
(Unit TD- 456)

1 | b. Address of the Industry

Khasra No. 347 (.
Village- Randhisar
Tehsil- Sujangarh
District- Churu

Lomd Cew- —inoﬁn")‘

¢. E-mail i B
d. Mobile 9602337007
| e. Telephone - _
- 0/202

2 | Date of Inspection 127002002

3 | Type of Industry Stone Crushing unit B

4 | Nature of Industry Air Polluting -

5 | Size of Industry: Large/ Medium/ Small Small - .

6 Category of Industry: Red/ Orange/ Green/ o -
Others =z o !
Status  of Operation during inspection: e %— |

7 | Operational/ Non-operational/ Closed/ Any | Operational / Non-Uperational
other - -

8 | Status of consent under Air Act, 1981

CTO was issued for the production capacity
of 250 TPD stone erit which is valid till

29/02/2024.

Details of Plant & Machinery: -

S. No. Machinery | Description |
| Primary Jaw Crusher- o]
. ' Secondary Jaw Crusher-0 )
! Jaw Crusher Bajri/ Dust P];ml-oj
2 Vibratory Screen 0] m _ ___ .
' Water Tankers / Borewel |
3 Source of water —
vy |
4 DG set (if any) Yo / N
If Yes. then capacity KVA

Status of Pollution Control Measures found durin

the inspection at the site:

S.No.

Description of non- compliance

Observation

Whether Jaw crusher was found covered?

Covered—" / Partially Covered /|
Uncovered .




—.
I_J|

-

ta

r_ﬁ _

=

vYy Nos. of Sides were found covered.

rnv/le- _ Nos. of Sides were found uncovered.

Top was found uneovesed covered.
—

&

T 7 . P N .
Whether granulator or secondary jaw crusher was found | Covéred / Partially Covered  /
covered?! Uncovered

0Y  Nos. of Sides were found covered.
hit—__ Nos. of Sides were found uncovered.

| Top was found useovered  /  covered.
| T
<3 2 l —
Whether Vibratory Sereen was found covered? : Covered / Partially Covered /
' Uncovered

bg Nos. of Sides werce found covered.
rvl (_Nos. of Sides were found uncovered.

T

Top was found umcovesed /' covered.
Whether ChakKki/Dust Machine was found covered? Covered / Partially Covered /
Uncovered

DY Nos. of Sides were found covered.
N 1~ Nos. of Sides were found uncovered.

Top was found unecovesed /  covered.
S \‘,4--"'
Whether mechanical chute was provided with the drop | Yes f No
point of dust conveyor?
: = \w.—-—i
Whether water storage facility has storage facility of | Yes / No
atleast 3000Tres?
~ Whether hard surface path/muroom road was provided in | Yes™ / Na
the premises?!
-
Whether there is provision of regular cleaning and wetting | Yes / Na

ol the ground within the premises”?

- . - . - . “
Flexible pipe for sprinkling provided? Yes
/ No

Plantation

Approx.
Trees 13 Nos. | 225
Newly O Nos. 5,
Planted 8 2350
Saplings ‘

Total cree ! FS™m>—
e '

mA2 |
m~2 |

Whether wind breaking wall is provided?

No

es /

e




demmmeated

9 \ Whether boundary of the unit was demarcated? ‘ oY

10 Whether water sprinklers were provided at the stritegic
locations:
Jaw Crusher [

Inlet | Yes f
| Qutlet Yes "/
| Secondary jaw crusher/Granulator
‘ Inlet Yes L—=/
| Outlet Yes— /

Outlet of vibratory screen | Yes /
|
! } :
[ 11 | Whether Sign Board (including name. address, product and | Yes /
' production capacity) is provided? o L

3 .
% &5\*‘1[—: r’aﬂkmwu.x )
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M/s Maruti Mangal Stone Ind.




M/s Maruti Mangal Stone Ind.




M/s Maruti Mangal Stone Ind.

Accuracy: 4.0'm.
Time; 12-09-202
Naote: maruti




M/s Maruti Mangal Stone Ind.




M/s Maruti Mangal Stone Ind.

¥

Time: 12-09-2022 12:27
Note: maruti




M/s Maruti Mangal Stone Ind.
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M/s Maruti Mangal Stone Ind.




INSPECTION REPORT

+  (Under Section 24 of the Air Act, 1981 and Under Section 10 of EP Act. 1986)

a. Name of the Industry

M/s Mateshwari Stone Crusher
(Unit ID- 28055)

b. Address of the Industry

Khasra No, 801/700 LLMd Lo - ,Z-{;‘DWZ/

Village- Randhisar
Tehsil- Sujangarh
District- Churu

. E-mail :
d. Mobile 9460845100
_e. Telephone -
9/2022
2 | Date of Inspection 12 /10972022
3 | Type of Industry Stone Crushing unit
4 | Nature of Industry Air Polluting
5 | Size of Industry: Large/ Medium/ Small Small
Category of Industry: Red/ Orange/ Green/
6 Others | QOrange )
Status of Operation during inspection: —
7 | Operational/ Non-operational/ Closed/ Any | Operational / Non-Operational
other B
CTO was issued for the production capacity
of 560 _TPD stone grit which is valid till
8 | Status ol consent under Air Act. 198] 31/12/2031.

Details of Plant & Machinery: -

S.No. | Machinery Description
Primary Jaw Crusher- o|
Secondary Jaw Crusher- 02
1 Jaw Crusher

Bajri/ Dust Plant- g [

2 Vibratory Screen )
| ’ . Water Tankers / Borewell
3 Source of water —
I
| N
4 ‘ DG set (if any) | Yea/ No
If Yes. then capacity KVA

Status of Pollution Control Measures found during the inspection at the site:

' S.No. | Description of non- compliance
Whether Jaw crusher was found covered?

Ohservation

Covered v /
Uncovered

Partially Covered

f

)



23

=

Ok‘l Nos. of Sides were found covered,
N~ Nos. of Sides were found uncovered.,
Top was found uaeovered  / covered.

= - — | —_, |
W lhether granulator or secondary jaw crusher was found | Covered / Partially Covered  /
conered? Uncovered

Oy Nos. of Sides were found covered.
rvit-_Nos. of Sides were found uncovered.
i Top was found wacevered  / covered. \_4

Whether Vibratory Screen was found covered?

"Covered ¥ /
Uncovered

Partially Covered  /

| 6Y  Nos. of Sides werc found covered.
p\—_Nos. of Sides were found uncovered.
‘ Top was found uneesered /  covered—

" Whether Chakki/Dust Machine was tound covered?!

Covered :“ Partially Covered  /

‘ Uncovered

O0Y Nos. of Qides were found covered.

Nos. of Sides were found uncovered.

Top was found uneovered | covercd—=
— e — . ' LY —
' - - = » N
| Whether mechanical chute was provided with the drop | Yes / No
|
point of dust conveyor”!
| o e e P . ‘ A
Whether water storage facility has storage facility of ‘ Yes / No
Atheast 20000 res! .
‘ e - T T
Whether hard surface path/muroom roud was provided in | Yes / No
the premses’
—— == - TR T e
Whether there is provision of revular cleaming and wetting | Yes / No T

 nlthe sround within the premises’

Flexible pipe for sprinkling provided? Yex
| / No

| Plantation

\W hether wind breaking wall is provided?

l Approx. - e

|| Trees Yo Nos. | 00O m"2
Newly " Q0 Nnﬂ 2000 m'2
Planted
Saplings |

Totul deA T 3e0e™

Yes / No




19 | Whether boundary of the unit was demarcated”? [ Tor. ol sies were o
‘ demarcated
10 Whether water sprinklers were provided at the strategic - _4‘
locations:
Jaw Crusher
Inlet Yes =" / No
Outlet Yes o/ No
Secondary jaw crusher/Granulator
Inlet Yes v/ No
Qutlet Yes L/ No
Outlet of vibratory screen Yes =/ No
Sl
1 Whether Sign Board (including name, address, product and | Yes =/ No
production capacity) is provided?

e | Qoith_
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M/s Mateshwari Stone Crusher

Note: Mateshy



M/s Mateshwari Stone Crusher

Longitude: 74.512211 "‘J “
, Ievatlon 336 66+56 51m ;




M/s Mateshwari Stone Crusher




‘LaﬂtU'de: .00 I
'Longitude: 74.
[Elevation: 336.
Accuracy: 5.00 |
Time: 12-09-202
Note: Mate:

—

M/s Mateshwari Stone Crusher




M/s Mateshwari Stone Crusher
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M/s Mateshwari Stone Crusher
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M/s Mateshwari Stone Crusher

Latitude: 27.890239.
Longitude: 74.506311
Elevation: 330.31+3.00 m
Accuracy: 5.00 m

Time: 12-09-2022 13:05:20
Note: Mateshwari




M/s Mateshwari Stone Crusher




M/s Mateshwari Stone Crusher




M/s Mateshwari Stone Crusher




M/s Mateshwari Stone Crusher




M/s Mateshwari Stone Crusher




M/s Mateshwari Stone Crusher




INSPECTION REPORT

i Under Seclinn_l-l ol the Air Act, 1981 and Under Secion 10 of EP Act, 1986)

M/s Om Grit Udyog
a. Name of the Industry (Unit ID- 37321
"Khasra No. B6T/28 L ad ) —_Iem '
Villuge- Rundhisar . ‘:;) I
I | h. Address of the Industry Tehsil- Sujangarh /ol
District- Churu
¢. E-mail g i B
d. Mobile 9929072810 -
e. Telephone .
2 | Date of Inspection 12 /09/2022
__1 Type of Industry ~ Stone Crushing unit - ]
4 | Nawre of Industry — Air Polluting
5 | Size of Industry: Large/ Medium/ Small Small _ N
6 | Category of Industry: Red/ Orange/ Green/
Others Orange
Status  of  Operation  during  inspection:
7 | Operational/  Non-operational/  Closed/ Any | Operational / Non-Operational
| other
CTO was issued for the production capacity
of 750 TPD stone grit which is valid 1ill
8 | Status of consent under Air Act. 1981 30/06/2023,

Details of Plant & Machinery: -

N — S

S. No. - Machinery Description
Primary Jiww Crusher- 073
iy Secondary Jaw Crusher-© 2
! Jaw Crusher Bajri/ Dust Plant- aspe - |
|
2 | Vibratory Screen ol W .
i Water Lanker f Bore
3 Source of water ‘_L/Ll e .
1 DG set (if any) [ Fes [ No
| If Yes, then capacity KVA )

Status of Pollution Control Measures found during the inspection at the site:

S.No.  Description of non- compliance Observation -
| Whether Jaw crusher was found covered? Covered \/"‘ / Partiallv Covered /
Lncovered




|

"~ Whether granulator or secondary jaw crusher was found | Covered ="/ Partially Covered

oM Nos. of Sides were found covered. |
it~ Nos. of Sides were found uncovered.

————, / —

Top was found upeovered covered. by

/

covered? Uncovered

| M Nos. of Sides werc found covered. |
P - Nos. of Sides were found uncovered.
Top was found uacovered /  covered. —r

Whether Vibratory Sereen was found covered? Covered \— / Partially Covered /
Uncovered

Nos. of Sides were found covered.

n'L L Nos. of Sides were found uncovered.
“op was found unem‘crez / covered.
Tap was fou overs

2 W hether Chakki/Dust Machine was found covered? ' Covered O/ Partially Covered /
Uncovered
%A
' Nos. of Sides were found covered.
Nos. of Sides were found uncovered.
' Top was found uncovered  / covered.
| P
|
3 Whether mechanical chute was provided with the drop | Yes / No
point of dust conveyor?! P
Whether water storage facility has sIm'il}__‘L‘- facility of | Yes / No
atleast 3000 res!? B g
3 W hether hard surface path/muroom road was provided in | Yes / No
the premises? e
0 hether there is provision of regular cleaning and wetting | Yes ~"  /
{ Whether there is provision of regular cleaning g e No
ot the ground within the premises’! Flexible pipe for sprinkling provided? Yes f—
/ No
7 * Plantation Approx.
|
| Trees 1{) Nos.| H60 mA2
Newly Nos. go00p ™2
| Planted :LO b
| | Saplings |

Total Wy~ SC@O M=

Whether wind breaKing wall is provided? |\‘1-;/ / No




Whether boundary of the unit was demarcated”

oYy

demarcated

Whether water sprinklers were provided at the strategic
locations:
Jaw Crusher

Nos, of sides were found

[nlet Yes b— No
Outlet Yes b— No
Secondary jaw crusher/Granulator
Inlet Yes \—" / No
Outlet %-'.A Yesb— / No
Qutlet of vibratory screen Yes _—/ No
| —_— — — —
T Whether Sign Board (including name. address. product and \‘f’: / No

*_|_production capacity) is provided? | |

=
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M/s Om Grit Udyog




M/s Om Grit Udyog
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Time: 12-09-2022 15:47:33
iNote: Om = j




M/s Om Grit Udyog
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M/s Om Grit Udyog

Elevation: 333.95+3.00 m
;Acct.lracy 5.00 m

-
e

Latitude: 27.901382
iLongitude: 74.498869
‘Elevation:336.63+3.00 m
Accuracy: 5.00 m

Time: 12-09-2022 15:47:20
Note: Om



M/s Om Grit Udyog




M/s Om Grit Udyog




INSPECTION REPORT

[ Under Section 24 of the Air Act. 1981 and Under Section 10 of EP Act. 1986)

a. Name of the Industry

M/s Partap Singh
(Unit ID- 8074)

I | b. Address of the Industry

* Khasra No., 699/373 (Lomd w 3 = b

Village- Randhisar
Tehsil- Sujangarh
District- Churu

).

~ TCH0m

c. E-mail

d. Mobile

QY8261 8459

e. Telephone

| 2-/09/2022 ‘

2 | Date of Inspection
3 | Type of Industry Stone Crushing unit
4 | Nature of Industry _ Air Polluting -
5 | Size of Industry: Large/ Medium/ Small _ Small
o | Category of Industry: Red/ Orange/ Green/ o
) = Orange
Others c _ =
Status  of  Operation  during  inspection: —
7 | Operational/  Non-operational/  Closed/ Any = Operational / Non-Operational ‘
other p—
CTO was issued for the production capacity
of 850 TPD stone grit which _is valid till
8 | Status ol consent under Air Act, 1981 30/09/2022.

Details of Plant & Machinery: -

S. No. Machinery B Deseription |
Primary Jaw Crusher- 0|
. Secondary Liv Crusher- 0 2=
| Jaw Crusher Bajri/ Dust Plam- 0)
|2 | Vibratory Screen | o'-, "_1"_‘3_ o

; o Water Tankers / Borewel|

. Source of water — |

4 DG set (if any) Yar— No "
If Yes. then capacity KVA

Status of Pollution Control Measures found durin

the inspection at the site:

Tﬁm Description of non- compliance

Ohservation

| | Whether Jaw crusher was found covered?

Covered —"/
Uncovered

Partially Covered /




W hether un.mul.nur or seconds iy |.m crusher was Tound

\LI\L.IL\[

DL‘ Nos. of Sides were found covered.
-_pﬂ&-__\rm of Sides were found uncovered.
Top was found waeoverad © covered,

Covered / Partially Covered  /

Uncovered

oM Nos, of Sides were found covered.
IV [L-_Nos. of Sides were found uncovered.

Top was found useovered /  covered.
: | )
22 Whether Vibratory Sereen was found covered? Covered J Partially Covered  /
Uncovered
©M  Nos. of Sides were found covered.
L~ Nos. of Sides were found uncovered.
Top was found wreevered  /  covered.
: Wt atho ol el i . F A TV - Partially Covered {
] W hether ChakKi/Dust Machine was found covered' Covered / artially Lovere
Uncovered
o\ Nos. of Sides werc found covered.
"1l Nos. of Sides were found uncovered.
Top was found uncovered covered.
B Wherner mechanical chute was provided with the drop Yes\U™ / No
puint ol dust conveyor?
©Whether water storage facility has storage facility of | Yes\=" / No
atleast A0000res?
Whethier hard surlace |:.|lh.f|muu.>||1 road wis p]muh.d in | Yes V[ No
the prenieses”
0 CWhether there is provision ol regulur Llc.uun;:, and welting Y™ |/ No i
af the eround within the premises!? - Flexible pipe for sprinkling provided? Yes
/ No
Plantation - Approx.
Trees 50 Nos. | |25 0 m™2|
\u-.i\ " Nos 2 m*2
. - om -
Planted i) 0
Saplings
| TD-HJ arod ' 'A}?-S? o mr—
N W hether wind breaking wall is ]‘.ll'l.\\'l-lELl i | ‘Ies / No




9 | Whether boundary of the unit was demarcated”? . Olq Nos. ol sides were found
demarcated
10 Whether water sprinklers were provided at the strategic '
locations:
Jaw Crusher
Inlet | Yeu =% No
Outlet Yes w/f Niy
Secondary jaw crusher/Granulator
Inlet Yes 1/ No
Outlet Yes v / No
Qutlet of vibratory screen Yes W/ No
| Il | Whether Sign Board (including name, address, product and Yc:/ / No -
L production capacity) is provided?

(W
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M/s Partap Singh




M/s Partap Singh




M/s Partap Singh




M/s Partap Singh




M/s Partap Singh




M/s Partap Singh




M/s Partap Singh




INSPECTION REPORT

(Under Section 24 of the Air Act, 1981 and Under Section 10 of EP Act. 1986)
M/s Pashupati Nath Stone Crusher (Unit ID- |
| a. Name of the Industry 28057)

|

! Khasra No. 648/374 (.L-OMCL (o - )_ﬂ,ﬂ;f).

Village- Randhisar
1 | b. Address of the Industry i ik .R-I,m' TI?”
Tehsil- Sujangarh

District- Churu o ‘

c. E-mail -
| d. Mobile 9468912725
e. Telephone

| /092022

2 | Date of Inspection
3 | Type of Industry Stone Crushingu_ni___ B ____ ____
4 | Nature of Industry Air Polluting
5 | Size of Industry: Large/ Medium/ Small Small
Category of Industry: Red/ Orange/ Green/ |
d Others Orange ) ‘
Status of Operation during inspection:
7 | Operational/ Non-operational/ Closed/ Any | Operational / Non-Operational
other
CTO was issued for the production capacity
! of 700 TPD stone grit which is valid till
8 | Status of consent under Air Act, 1981 30/06/2023.

Details of Plant & Machinery: -

S. No. | Machinery ' Description

Primary Jaw Crusher- of
Secondary Jaw Crusher- g )

| | Jaw Crusher Bajri/ Dust Plant- g

2 Vibratory Screen ~ol, Y -
Water Tankers / Borewell

3 Source of water v

4 DG set (if any) —es | Nob-—"
If Yes. then capacity KVA )

Status of Pollution Control Measures found during the inspection at the site:

[_S.Nu. ' Description of non- compliance Observation -
1 ' Whether Jaw crusher was found covered? Covered " / Partially Covered  /
Uncovered




Whether granulator or secondary jaw crusher was found

covered!

"WNm. of Sides were found covered.

pu b= Nos. of Sides were found uncovered.
Top was found waeovered / covered.

Covered~"" / Partially Covered  /

Uncovered

QH Nos, ol Sides were found covered.
W Nos. of Sides were found uncovered.

&3 W hiether Vibratory Scereen was found covered?

-

fo

ul

¥
2

Wihethier Chakki/Dust Machine was found covered?

Whether hard surface path/muroom road was provided in |

Top was found uncovesed /  covered.
Covered "/ Partially Covered /
Uncovered

Nos. of Sides were found covered.
oL~ Nos. of Sides were found uncovered.

Top was found uncoxered /  covered.

N .
Covered / Partially Covered /

Uncovered

oy Nos, of Sides were found covered.
rey— Nos. of Sides were found uncovered.
Top was found uncovered /  covered.

Whether mechanical chute wius provided with the drop

pomnt ol dust conveyor?!

Yesypor [ No

Whether water storage facility has storage facility of

atleast 3000hes!

the premi

Yes e / No

ses?

Yes b/ No

i

Whether there is provision of regular cleaning and wetting

ol the ground within the premises”

Yes—  / No o
Flexible pipe for sprinkling provided? Yes
/ No

Plantation Approx. B
Trees |~ Nos. IFS w2 |
Newly . Nos. |250 mh2 |
Planted S0
Saplings |

v |6 25 m2-
Tota| el | ’,“21“53
W hether wind IJﬁukiug wall is provided? Yes ! No
poundary of the unit was demarcated? oy Nos. of sides were Tound

~ T whether




demarcated

10

locations:

Jaw Crusher
Inlet
Qutlet

Inlet
Outlet

- Secondary jaw crusher/Granulator

Qutlet of vibratory screen

Whether water sprinklers were provided at the strategic

Ve 2=,
|Yes |
Yes :;_‘
Yes

Yes v~

/
/

T e e

Whether Sign Board (including name, address. product and | Yes¥™
production capacity) is provided?

—

No

No
No

No
No
No

.

Bl
QSW?E ik

v o )
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s
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M/s Pashupati Nath Stone Crusher

ng':":‘? ey i g
Latitude: 27.888765
Longitude: 74.505153
Elevation: 344.25+48.00 m
‘Accuracy: 50.00 m
Time: 12-09-2022 13:16:16
Note: Pashupatinath |




M/s Pashupati Nath Stone Crusher

gitude: 74.505146
;Elevatlon 334. 11-_1:3 00 m

Time: 24}9‘2022 13:16:29

Note: Pashupatinath




M/s Pashupati Nath Stone Crusher




M/s Pashupati Nath Stone Crusher

Time 12 09 2:022 135 17‘10
Note: Pz B |

]
¥




M/s Pashupati Nath Stone Crusher

Not Pashupatlnath 4 :h NoteCam @ iOS

| i ptmefie e



M/s Pashupati Nath Stone Crusher

i

ﬁ.ﬂtltude 27.888611
Longitude: 74504934
Elevation: 331.92+3.00
|Accuracy'502§5 | 7'*26 Ee
Time: 12-09-2022 13: N ;
Note: Pashupatinath (i G NoteCam @ iOS



M/s Pashupati Nath Stone Crusher




M/s Pashupati Nath Stone Crusher

Longitu
ElevatltédeS' bﬁﬂ 300 m

NoteCam @ iOS




M/s Pashupati Nath Stone Crusher

voteCam @ iOS




INSPECTION REPORT

(Under Section 24 of the Air Act, 1981 and Under Section 10 of EP Act, 1980)
- M/s R.K. Crushing Udyog
a. Name of the Industry (Unit ID- 30281)

" Khasra No. 653/404 (New Khasra No. 695/101)
Village- Randhisar (Lomd cow. - lﬂﬂDTﬂz’>

I | b. Address of the Industry Tehsil- Sujangarh
| District- Churu

c. E-mail -
d. Mobile 7014842808

e. Telephone 5
(2 /09/2022

2 | Date of Inspection
3 | Type of Industry Stone Crushing unit
4 | Nature of Industry Air Polluting
5 | Size of Industry: Large/ Medium/ Small Small -
6 Category of Industry: Red/ Orange/ Green/ T
Others S
Status  of Operation during inspection:
7 | Operational/ Non-operational/ Closed/ Any -Operatiopab—  / Non-Oyferational |
other . o TN N
CTO was issued for the production capacitv
of 300 TPD stone grit which is valid till
8 | Status of consent under Air Act, 1981 30/11/2023.

Details of Plant & Machinery: -
S. No. Machinery Description
Primary Jaw Crusher-o |
Secondary Jaw Crusher- o |
Bajri/ Dust Plant-g |

2 Vibratory Screen o1, '
3 Water Tankers —Borewel o

Source of water

] Jaw Crusher

4 DG set (if any) —e—/ v)r(.
If' Yes, then capacity  ———K¥=

Status of Pollution Control Measures found during the inspection at the site:

' S.No. | Description of non- compliance | Observation B
| 1 Whether Jaw crusher was found covered? <vered / Partially Coyered

' Uncovered




L Whether granulator or secondary jaw crusher was found | Covered (el Partially Covered  /

| Whether wind breaking wall is provided?

a - oy “Nos. of Sides were found covered,
Nos. of Sides were found uncovered.
Top was found uncoverad  / covered.

convered? Uncovered

OY  Nos. of Sides were found covered. |
_ NW.  Nos. of Sides were found uncovered.

Top was found uncoversd covered.
CWhether N ibratory Sereen was found covered? Covered \—"/ Partially Covered Il
Uncovered
(]

. Nos. of Sides were found covered.
pJit— Nos. of Sides were found uncovered.
| Top was found ureevered  / covered.

* Whether Chakki/Dust Machine was found covered? | Covered "/ Partially Covered  /

Uncovered

‘ DH Nos. of Sides were lound covered.
n/lt-  Nos. of Sides were found uncovered.
Top was found ureeveced  / covered.

Whether mechanical chute was provided with the drop LY);./ / —Ne—

puint of dust convevor?

“Whether water sibrugu Facility has storage facility of y [ —No—

atleast 30000 res?

|
1L L ;
Whether hard surface path/muroom road was provided in | 3.7( [ —No—

the premises? ‘

Whether there is provision of regular cleaning and wetting | ‘1;9,/ f —— N

ot the ground within the premises? Flexible pipe for sprinkling prm'idctl'?‘y
f—Ner—
- - — - |
Plantation Approx.

[ Trees D9 Nos.| 22§ m2 |
- Newly Nos. ST m"2

. Planted 10 '+

| Saplings

Total wua :

1 Yes
Hipee

/-P'

W hether boundary of the unmit was demarcated? | ___0_97 Nos. of sides were found

|




— S

\ demarcated

\ 10" . | Whether water sprinklers were provided at the strategic

locations:
Jaw Crusher
| Inlet Yese— / No
| Oultlet ey [ Yes / No
|
| Secondary jaw crusher/Granulator
| Inlet Yesb— / No
Outlet Yegb—" |/ No
Outlet of vibratory screen Yes b— / No
11 Whether Sign Board (including name. address, product and ‘ Yes / No
production capacity) is provided? - il

= @ﬂ& (B
‘%g/&{ﬂ(/ﬂ C-_SWE \?aw'kuwu.r) )’\43’%/ Qo RSP



M/s R K. Crushing Udyog




M/s R K. Crushing Udyog




M/s R K. Crushing Udyog




M/s R K. Crushing Udyog




M/s R K. Crushing Udyog

atitude; 27 .892359
ongitude: 74.511048
+16m

'm 2
- Time: 12-09-2022 11:10 -
(Note: rk crushing udhyog -




M/s R K. Crushing Udyog




M/s R K. Crushing Udyog




M/s R K. Crushing Udyog




M/s R K. Crushing Udyog




M/s R K. Crushing Udyog




INSPECTION REPORT

. { Under Section 24 of the AirA_cl_. ES_I and Under Section 10 of P Act. 1986)
M/s R.K. Industry (Unit ID- 29860)

1 Khasra No. 738/374 (_Lam\_ LOW - —tDﬁO@

Village- Randhisar

b. Address of the Industry Tehsil- Sujangarh
District- Churu

a. Name of the Industry

¢. E-mail - i
_d. Mobile 7665002435 -
e. Telephone § ‘
. ; 2—/09/2022
2 | Date ol Inspection ‘ Lo |
3 -'T"}'pc of [ndusl?y ) B B Stone tﬁgmg unit .
4 | Nature of Industry Air Polluting o
5 | Size of Industry: Large/ Medium/ Small Small
6 Categgry of Industry: Red/ Orange/ Green/ Orange
Others _ . -
' Status  of  Operation  during  inspection: e
7 | Operational/  Non-operational/  Closed/ Anv | Operational & Non-Operational
other B B o
CTO was issued for the production capacity
' of 550 TPD stone grit which is valid till
8 | Status ol consent under Air Act, 1981 31/08/2032,
|

Details of Plant & Machinery: -

S. No. E\-Iachincr}'_ ] . ] Description

' ]‘irilllilr}-' Jaw Crusher- of i
Secondary Taw Crusher- 02— '

Jaw Crusher Bajri/ Dust Plant- 6\
2 Vibratory Screen | _
. Water Tankers / Borewell
3 Source of water | -
-+ DG set (if any) ¥ / No
If Yes. then capacity KVA

Status of Pollution Control Measures found during the inspection at the site:

S.No, Description of non- compliance " Ohservation

| ]

Whether Jaw crusher was found covered!

Covered W / Partially Covercd
Uncovered




===Sipees e —b‘:‘h— Nos. of Sides were found covered, |
rL— Nos. of Sides were found uncovered.

Top was found vaeevered  / covered.
I 4t
] W lhether granulator or secondary jaw erusher was found | Covered / Partially Covered /

cinvered ! Uncovered

~0OY  Nos. of Sides were found covered.

_ N~ Nos. of Sides were lound uncovered.

Top was found uresvered  / (,Eycd.
e = B

"2 Whether Vibratory Sereen was found covered? Covered / Partially Covered /

Uncovered

o Nos. of Sides were found covered.
| vl Nos. of Sides were found uncovered.
Top was found uncovered  / covergd.

S — P TP ———— e —— Lt
13 W hether Chakki/Dust Machine was tound covered? Covered / Partially Covered /
Uncovered

o0 Nos. of Sides werc found covered. |
N~ Nos. of Sides were found uncovered.
Top was found uncovered / C:Jﬂ:jﬂd. ‘

P

Whether mechanical chute was provided with the drop | Yes " / No ‘
pomt of dust conveyor?

4 Whether water storage facility has storage tacility of | Yes o / No |
alleast 30000itres”!
3 Whether hard surface path/muroom road was provided in | Yes — No ‘
the premises’
f) Whether there is provision of regular cleaning and wetting | Yes " / No
of the ground within the premises? Flexible pipe for sprinkling provided? Yes
/ No
|
!
Plantation Approx. |

Trees |05 Nos. lrLS_ mA2 | |
Newly 35 Nos. 1 2l2y m*2 |

! Planted |
‘ Saplings |

4ol Coveg * 2ESomy—-
Tota| _ %

Yes V" |/ No

8 Whether wind breaking wall is provided?

Y Whether boundary of the unit was demarcated? [ oY Nos, of sides were found




tdemarcated

10 Whether water sprinklers were provided at the strategic ' -
locations:
Jaw Crusher
Inlet Yes ="/ Na
Outlet Yes: et No
Secondary jaw crusher/Granulator
Inlet Yes " No
Outlet Yes o / No
Outlet of vibratory screen Yesin” . f No
| .
B Whether Sign Board (including name, address, product and | Yes "/ No
| production capacity) is provided? ) ==

oo N
jiﬁ% Qﬁvuﬂ fbv\"mm) G& =

C —-\vﬁ(‘ W -~

ﬁbn E\::\:.\ l
MmE-T QS %
()



M/s R K. Industry




M/s R K. Industry




M/s R K. Industry




M/s R K. Industry

L,
|Latitude: 27.888408
|Longitude: 74.506255
Elevation: 343.49£100 m
! Accuracy: 3.6 m
Time: 12-09-2022 13:17
Note: rk industry

‘Accuracy: 4.2 m
Time: 12-09-2022 13:16 =
Note: rk industry -




M/s R K. Industry

L f <
jNote: rk industry




M/s R K. Industry




M/s R K. Industry




M/s R.K. Industry




INSPECTION REPORT

{ Under Section Ziuflhc Air Act. 1981 and Under Secion [0 of EP Act. 1986)

a. Name of the Industry

| M/s Randhisar Stone Crushin p, Industrics
(Unit ID- 29862)

| | b. Address of the Industry

Khasra No. 319
Village- Randhisar
Tehsil- Sujangarh
District- Churu

c. E-mail -
d. Mobile YE28876095
e. Telephone - - I
0/2()22

2 | Date of Inspection I /052022

3 | Type of Industry Stone Crushing unit

4 | Nature of Industry ' Air Polluting

5 | Size of Industry: Large/ Medium/ Small Small |
Category of Industry: Red/ Orange/ Green/ )

6 Othiors Orange |
Status  of Operation during inspection: \/

7 | Operational/ Non-operational/ Closed/ Any

other

Operational / Non-Operational

8 | Status of consent under Air Act. 1981

CTO was issued for the production capacity

of 18000 MT PER ANNUM stone grit which

is valid till 31/10/2023

Details of Plant & Machinery: -

S. No. Machinery

Description

l Jaw Crusher

Primary Jaw Crusher- ©)
Secondary Jaw Crusher- 6 )
Bajri/ Dust Plant- o)

[ 3%

ol, Wy

Vibratory Screen

3 Source of water

Water _T'-mkcrs /

v

Borewell

4 DG set (i any)

¥es / No

If Yes. then capacity KVA

Status of Pollution Control Measures found durin

the inspection at the site:

Description of non- compliance

Ohservation

W hether Jaw crusher was found covered?

Covered "/
Uncovered

Partially Covered

(Lond conv- - 2.¢ppwe-).

f-



2y

Whether granulator or secondary jaw crusher was lound

covered?

|
OH Nos. of Sides were found covered. /
Ny Nos. of Sides were found uncovered.
Top was found ureevered 1 covered.

| Covered— /

Uncovered

Partially Covered  / (

oM Nos. of Sides were found covered. J
NW_—~ Nos. of Sides were found uncovered. |
Top was found uncovered /  covered.

Whether Vibratory Sereen was (found covered?

Partially Covered /|

' Covered \m—"/

Uncovered

‘ OM  Nos. of Sides were found covered.

atleist 30000tres”

the prenuises”!

Plantation

NIL~- Nos. of Sides were found uncovered.
Top was found waeevered /  covered,
Whether Chakki/Dust Machine was tound covered? Covered — / Partially Covered /
| Uncovered
O©Y  Nos. of Sides were found covered.
NI{. Nos. of Sides were found uncovered.
Top was found waeevered /  covered,
“Whether mechanical chute was prd\'idcd with the drop | Yesn. 7 No
puomt ol dust conveyor?
© Whether water storage facility has storage facility of | Yesy__, / No
Whether hard surface pulh_imurnnm road was provided in | Yes — / No
~ Whether there is provision of regular cleaning and wetting | Yes — No
ot the ground within the premises? Flexible pipe for sprinkling provided? Yes{_ -
/ No .
- ‘ Approx.
Trees o2 Nos.! S© m”2
Newly 3} Nos. g?_g‘ m"2
Planted 3
Saplings

Totod cowat ? < m=

Whether wind breaking wall is provided!

IYes /
[

No '%M'UL




9

T
' Whether boundary of the unit was demarcated?

QH_ Nos. of sides were foung
demarcated
10 Whether water sprinklers were provided at the strategic
| locations:
Jaw Crusher
Inlet Yes | No
Outlet \'LG.A ‘ Yes No
Secondary jaw crusher/Granulator
Inlet Yes L No
Outlet Yes v No
Qutlet of vibratory screen Yes b No
11 Whether Sign Board (including name, address, product and | Yes No

| production capacity) is provided?

>
% Q&,WE %ﬂhmuz_)

vt
,—-7-}:& ; st e
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M/s Randhisar Stone Crushing Industries




M/s Randhisar Stone Crushing Industries

tLatitude; 2 839345
: ug[tuﬁ&?d» 503985
ZElevation: 34349i1&0m

‘Longitude
{Elevation:




M/s Randhisar Stone Crushing Industries




M/s Randhisar Stone Crushing Industries




M/s Randhisar Stone Crushing Industries




INSPECTION REPORT

{ Under Secuon 24 of the Air Act. 1981 and Under Secion 10 of P Act, 1U86)

a. Name of the Industry

| M/s Shri Ganesh G
(Unit ID- 43901)

rit Udyog

I | b. Address of the Industry

Khasra No, 367
| Village- Randhisar
| Tehsil- Sujangarh
| District- Churu

—

(Lomde Comv: - 1399 w?

c. E-miul

d. Maobile

9414437157

e. Telephone

|2 /0972022

2 | Date of Inspection
3 [ Type of Industry Stone Crushing unit
4 | Nature of Industry Air Polluting |
5 | Size of Industry: Large/ Medium/ Small Small _ —
6 Category of Industry: Red/ Orange/ Green/ _
' | Othets = Orange
Status  of Operation during  inspection:
7 | Operational/  Non-operational/ Closed/ Any = Operational / Non-Operational
other
CTO was issued for the production capacity
of 60 _TPD stone grit which is valid till
8 | Status of consent under Air Act. 1981 31/03/2024.

Details of Plant & Machinery: -

S. No. Machinery ! Description
Primary Jaw Crusher- @ _
i Jaw Crusher Se;n_ndury Jaw Crusher- ©|
Bajri/ Dusit Plant-g |
2 Vibratory Screen :d' Q"“-'* B
Water Tankers / Borewell
3 Source of water 4
| \/
4 DG set (if any) \&;ﬁ / No

| If Yes. then capacity

KVA

Status of Pollution Control Measures found during the inspection at the site:

Description of non- compliance

Observation

Whether Jaw crusher was found covered?

Uncovered

Covered "/

Partially Covered

71



OM  Nos. of Sides were found covered.
| _N|L—~_Nos. of Sides were found uncovered.
- Top was found uscovergd —/ covered.

21 | Whether granulator or sccondary j:n{' crusher was found | Covered / Partially Covered /
covered”! Uncovered )
Y  Nos, of Sides were found covered.
NNIE~ Nos. of Sides were found uncovered,
Top was found vacovgred  / covered,
— . - S —
AL Whether Vibratory Sereen was found covered? Covered / Partially Covered
| Uncovered
04 Nos. of Sides were found covered.
Nos. of Sides were found uncovered.
Top was found weecovered  / covered.
2.3 Whether Chakki/Dust Machine was found covered? Covered — / Partially Covered /
Uncovered I
OY  Nos. of Sides were found covered, |
MIL-  Nos. of Sides were found uncovered.
Top was found wacovered= /  covered.
|
) Whether mechanical chute was provided with the drop | Yes™>" / No
point of dust conveyor?
e . — —— e
Whether water storage facility has swrage facility of | Yes / No
atleast 30000 res?
T e ot . . A i
5 Whether hard surface path/muroom road was provided in | Yes ¥/ No
the premises?
6 Whether there is provision of regular cleaning and wetting | Yes\— / No
ot the ground within the premises? Flexible pipe for sprinkling provided? Yes\{——
/ No
7 Plantation o Approx.
Trees | ®©2 Nos. S& w2
Newly 50 Nos. [0 m™2
Planted
Saplings |
Toted awuk | (00 mi-
- - . , s o
8 Whether wind breaking wall is provided?) Yes / No




OL“ _ Nos, of sides were tound |

9 | Whether boundary of the unit was demarcated? -
demarcated
10 Whether water sprinklers were provided at the strategic }‘
locations:
Jaw Crusher -
Inlet Yes / No
QOutlet ‘ Yes L— / NO
Secondary jaw crusher/Granulator |
Inlet | Yes L~ / Nov
Qutlet II Yes " / No
Outlet of vibratory screen ‘ Yes L/ No
l"/
11 Whether Sign Board (including name. address, product and | Yes / No

; ~ = .)Cnmm.h /
A U

JtL

™ a e
NN

production capacity) is provided? - _ :
/ 'QSP



M/s Shri Ganesh Grit Udyog

Latitude: 27.892391 _
Lcmgltu 4, 5089&0

ccuracy: 500m |
2-09-2022




M/s Shri Ganesh Grit Udyog




M/s Shri Ganesh Grit Udyog




INSPECTION REPORT

(Under Section 24 of the Air Act. 1981 Under Section 10 of P Act. RO

[ M/s Shree Balaji Stone Supplier
a. Name of the Industry | {Unit IT)- 458)
Ii il - ) '>J*\'l1.|~1'u Noc 375 (Lamd o/, - ]0[;[}-,,1") '
Village- Randhisar ‘
I | b. Address of the Industry ‘ Tehsil- Supangarh '
District- Churu ‘
[ c. E-mail - ) -
d. Mabile 04| N8A202 o
e. Telephone |- S A
i WY1
2 | Date of Inspection il
3 | Type of Industry Stone Crushing unit
4 | Nature of Industry | Air Polluting i
5 | Size of Industry: Large/ Medium/ Small Small B
6 | Category of Industry: Red/ Orange/ Green/ __—_
' Others wringe -
Status  of  Operation  during  inspection: | - —
7 | Operativnal/  Non-operational/  Closed/ Any  Opresnbianal / Non-Operation:l
olher
| CTO was issued for the production capacity |
Lol 72000 TPA stone grit which is valid till
8 | Status of consent under Air Act, 1981 31/05/2023.

Details of Plant & Machinery: -

S. No. Machinery 3 l)escrjﬁlil;ﬁ _ -

Primary Juw Crusher- 8|
Secondary Jaw Crusher- g |

I | Jaw Crusher ' Bajri/ Dust Plant,

2 Vibratory Screen B 1910 Yh =
Witer Tanker 0

3 Source of water ter Tankers / Borewell

. g
4 DG set (if any) Y/ NolL—"
LY es, then capacity KVA

Status of Pollution Control Measures found during the inspection af the site:

| S.No. | Deseription of non- compliance Ohservation

| Whether Jaw crusher was found covered? Covered v | I'-nrlinfl)' Covered  /
. Uneovered




-

g
- Nos, of Sides Wer found covered.
~ MW~ Nos. of Sides were found uncovered.

| Top was [ound wReevers r covered.

e
i owas found | Covered / partinlly Covered /

aw crushe
Uncovered

T Whethe sranulator or secondury j
(A t'I.L'\.! : ‘
___Uﬂ Nos, of Sides were found covered.

K Ll NOS, of Sides were found uncovered.

‘ Top was found upeewvered covered.

A Sp— I——— e e T
3 W hether Vibratory Seree wis fuund covered?! Covered / Partially Covered /
Uncovered

L]

Nos, of Sides wert found covered.
_~ Nos, of Sides were found uncovered.

Top was found gncovered | covered.
= artially Covered /

B W hether Ch:lkk_iﬁ)usl Mach?w_\\*u_w I-F_lklﬁk:t'l_l';l'}_ Covered / P
Uncovered

J

oY Nos of Sides were found covered. ‘
M~ Nos. of Sides were found uncovered. |

Top was found umcovered | covered. |
|

W hether mechanical chute was provided with the drop | Yes
point vl dust conveyor? ‘
TN |
4 W hether water sLOFdge fucility has storage fucility of | Yes=—"" 1/ No

atleast 3N Mlitres?!

3 Whether hard surface path/muraom roud was provided in | Yes Al No

e I“‘L‘JI]iu'#.' ‘
Yes / No = g

n W other there is provision of regular eleaning and wetting
Flexible pipe for sprinkling provided? Yes
/ No

o the ground within the preniises’

i B I’i;mlu-iil_m” - o Approx.

Trees D m2|
Newly %o m*2 |
Planted “’ S‘ ‘
Saplings

| Yes™ / No l

5 Whether sind breaking wall i provided




Whether boundary of the unit was demarcated? | _® H_

demareated

Nos, ol sides were Tounmd

No
N

Nn
NGO
NO

| 10 Whether water sprinklers were provided at the strategic
locations:
Jaw Crusher .
[nlet Yes
Outlet Yes
Secondary jaw crusher/Granulator 1y
Inlet Yo
Outlet Yus
Oudet of vibratory screen Yes
1

Whether Sign Board (including name. address. proaduct and ";.5:—"'

production cupacity) is provided?

BT (i tabann V2



M/s Shree Balaji Stone Supplier




M/s Shree Balaji Stone Supplier

-

A




M/s Shree Balaji Stone Supplier




M/s Shree Balaji Stone Supplier

G

22 13:34:15

24 - ae
Latitude: 27.887808
iLongitude: 74.504280
Elevation: 331.83+3.00 m
Accuracy:5.00 m
Time: 12-09-2022 13:36:05
[Note: Shree balaji




M/s Shree Balaji Stone Supplier




M/s Shree Balaji Stone Supplier




INSPECTION REPORT

{ Under Section 24 of the Air Act, FOST o Dhnder Section ol EP Act 1980

\l/s Shree Maa Devi Crushing Industries |
(Unit 11 30968)

CKhast N0 07179 C L amd e’ = | 00D v )
| screscol e Indbstes Village- Rindhisar ;
B AdAESS Db e SRULSTY Tehstl- Sujingarh

[ | District- Chure

a. Name of the Industry

| ¢. E-mail S -
d. Mobile U4 140956344
e. Telephone . _
2 | Date of Inspection FAliPi2e
3 | Type of Industry ' _- Stone Eryshin;: unit -
4 | Natre of Industry | Air Pollutine 2
5 | Size of Industry: Large/ Mediuny/ Small L Sl N
6 Category of Industry: Red/ Orange/ Green/ |
) range
Others - _ !
Status  of Operation during inspection: A
7 | Operational/ Non-operational/ Closed/  Anw__Operationmt— / Non-Operational
other - - B ] -
CTO was issued for the production capacily
ol 200 TPD stone grit which is valid till |
8 | Status ol consent under Air Act. 1981 A1/N3/2023,

Details of Plant & Machinery: -

S. No. Machinery ' _ Description
Primary Taw Crusher-9|
Secondary Jaw Crusher-©1
| Jaw Cﬂl.‘ihl,r Baen/ Dast Plant- al
2 Vibratory Screen o1 1 e -. s
Woter Tankers ! —Hrmrwett—
3 Source of waler N
4 DG set (il any) ey '
s If Yes. then cafacits —A,
Sla‘lu3 Uf P“”uli"n Cnnlrul I\Iea‘r‘urrh found ([|1|*i|]: 1he i11\|'|L'l'“(l|] al the .‘iilt':
S.No. | Description of non- compliance ) ~Ohservation )
| 1 Whether Jaw crusher was found covered? Aovered ¢ / Partith—avergd

i —tmrrrvered
|

ag Nos. of Sides were Toumd coverad




-

_H}L- Nos. of Sides were tfound uncovered.

Top was found ueeevered covered.
-

anered?! M

CW / PartinilyCovered  /

oY Nos. of Sides were found covered.
Rt~ Nos. of Sides were found uncovered.
Top was found uneevered  / covered.

W hiether Vibratory Sereen was found covered?

Whether Chakki/Dust Machine was Found covered?

sl
‘ Cover / Partially Covered  /
oY Nos. of Sides were found covered. |

N1L- Nos. of Sides were [ound uncovered.
Top Wnyund uneevered  / covered.

Cavertd / Partiatty Covered  /
=L neavered

[u] H Nos. of Sides were found covered.
m I L= Nos. of Sides were found uncovered.
Top was found ureovered /  covered.

Woiether mechanical chute was provided s the drop
Pt ol dust conveyor!

Yes A .~/ M

Whether water storage facility  has wlm';lg_u_l_'.tcil'tl_\' of
atleast 30001itres?

! Yes [ __Ne—

Ner™

Whether hard surface path/murcom road wias provided in

the premises?

Yes L—/ —Ne

W hether there s provision of resudbar ceaning and wetting

ol the eround withm the premises!

Yesner" [/ __DNe-

iFlexih]c pipe for sprinkling provided? y/——-

Plantation

Approx. '
Trees Q Nos. | 1260 m™2
Newly Io) Nos, ) m*2
Planted ‘l‘ﬁ)

Saplings

Whether wind breaking wall is provided”

W ether boundary of the unit was demurcated

|
__—09 "~ Nos. of sides were found

| Yes i e T
L”

demarcated




|

10

o

Whether water sprinklers were provided at the strategic |
locations:
Jaw Crusher
Inlet
Outler
Secondary jaw crusher/Granulator Lé_%
Inlet
Outlet
Outlet of vibiatory screen

Whether Sign Board (including name. address, product and | Yes .
production capacity) is provided? i

’Jﬁﬁ/%,( Qs;v'rf slcan e i W Ro, REPLD nafely’

¢4

,_»;Yg Q "Q"";"(’\‘A:W

me-1 b 1
mcyT
(Uit )




M/s Shree Maa Devi Crushing Industries

|\l|lill\ il

AT
Laurude 2788?890 _
'Longitude: 74.499503
{[Elevation: 349. 993:3 00 m
/Accuracy: 5.00 m
Time: 12-09-202216:12:47 g
Note: Maadevi




M/s Shree Maa Devi Crushing Industries




M/s Shree Maa Devi Crushing Industries

Latltude 27 83753
Longitude: 74.499600
Elevation: 348.12+3. 00 m
Accuracyfs 00 m
Time: 12-09- 2022 16:11: 11
Note: Maa devi



M/s Shree Maa Devi Crushing Industries

2T el

Latitude: 27.887681

iLongitude: 74.499824

iElevation: 347.00+£3.00 m
racy:5.00 m

Time: 12-09-2022 16:14:25

Note: Maa devi




M/s Shree Maa Devi Crushing Industries

!I'-Emg Lok "
fEIevaihop:ﬁ46-.33:t5‘.00' m
{Accuracy: 5.00 m

Time: 12-09-2022 16:14:32
Note: Maadevi




M/s Shree Maa Devi Crushing Industries




M/s Shree Maa Devi Crushing Industries




INSPECTION REPORT

( Under Section "4 of the Air Act. W\i and Under Secion 10 of EP Acl, 1986,

/s Shri Devi Ind.
a. Name of the Industry (Unit TD- 28060)

' Khasra No, 373
Village- Randhisar
|| b. Address of the Industry | Tehsil- Sujangarh
District- Churu

c. E-mail )
d. Mobile QUSIN | RANY

e. Telephone y B
f iy NTTATIRR

2 | Date of Inspection
3 | Type of Industry Stone Crushing unit
4 | Natre of Industry Air Pollating
5 | Size of Industry: Large/ Medium/ Small | Small
6 Category of Industry: Red/ Orange/ Green/ _ -
3 Olranee
Others B
Status  of Operation during inspeclimi; L _ o Vs
7 | Operational/  Non-operational/ Closed/ Amv Operational / Non-Operational
| other
| .
; CTO was issued for the production capaciiy
of_20 TPD stone grit _which is valid till
8 | Status of consent under Air Act, 1981 2/12/2031

Details of Plant & Machinery: -

S. No. | Machinery | I)t‘“!l])!lmlﬂ- - : __ __
| | ]"IIHLII\ Law Crusher- NH—-
' Secondary Jaw Crusher- g
I | Jaw Crusher Bairi/ Dust Plant- ey
2 Vibratory Screen R el Y4 - ___ _ -
. Woater Tongkas Bowewell
3 Source of water ; "_/"J" ' B
-+ DG set (if any) es No
| IT Yes. then capacity KVA

Status of Pollution Control Measures found during the inspection at the site:

| S.No.  Description of non- compliance i _ | Observation
[l Whether Jaw crusher was found covered? " Covered Y Partially Covered

I neovererd




R

___Nos. of Sides werc found covered.

‘ Nos. of Sides were found uncovered.

W hietha ul.mul.ltm ur -umul.u\ |.m crusher was found

Lll'nLlLLt.

Top whs found wacovered covered.
\v,—"""

Covered / Partially Covered  /

Uncovered

NA

Eg Nos. of Sides were found covered.
Nos. of Sides were found uncovered.

of the ground within the premises?

Top was found uncovered  /  covered.
- -
3.3 W hether Vibratory Sereen was tound covered? Covered ! Partially Covered /
Unuﬂvered
HH—- Nos. of Sides were found covered.
¢ Nos. of Sides were found uncovered.
Top was found uncovered  / covered.
i = ' = i‘-_"‘l .
2 W hether Chakki/Dust Machine was tound cosered’! Covered / Partially Covered  /
Uncovered
OY  Nos. of Sides were found covered.
ML Nos. of Sides were found uncovered.
Top was found uncovered /  covered.
3 Whether mechanical chute was provided with the drop Yes U / No
point ol dust conveyor?
Whether waler storage Im.lhl\ hus stor: we tacility of | Yes = ! No
atleast A00Okres? i
3 \W hether hard surface path/muroom road was provided in | Yes \—="/ No
the premises?
— P A : 0 = . L— —
6 Whether there is provision of regular cleaning and wetting | Yes / No

Flexible pipe for sprinkling provided? Yes
/ No

Plantation

Approx.
Trees 6] Nos.| 25 m™2
Newly 15 Nos..| 6328~ mh2
Planted
Saplings

okl wuy D 6Som*

Whether wind breaking wall i 11;"\1\ wed?!

al 'ﬁnﬂilc?-uail‘
Yes / No




9 | Whether boundary of the unit was demarcated? | oY
demarcated

|
|

10 Whether water sprinklers were provided at the strategic |
‘ locations:
Jaw Crusher
| Inlet \\ /
| Outlet Ye /
Secondary jaw crusher/Granulator -
‘ [nlet Yes U0/
| Outlet | Yes ¥/
| QOutlet of vibratory screen Yesbw—— /

11 Whether Sign Board (including name, address. product and | Yer™ |

2L
% Q,ME %ﬁk@l“#’t—)

A

- 5) s T e

| production capacity) is provided? o

Nos, ol sides were Tound




M/s Shri Devi Ind.




M/s Shri Devi Ind.




M/s Shri Devi Ind.




INSPECTION REPORT

tUnden Section 24 of the All‘ Acl, 9\| and Under Section 10 of EP Actl. 198{3
| M/s Shri I,u,(l.nnh.i Stone Crusher (Unit 1D-

| a. Name of the Industry 22041)
' " [ Khasrit No 536/319 .
Comv. 1000
Village- Randhisar (Lh )
I ‘ b. Address of the Industry Fehsil- Supmgarh
‘ st Clhuno
'{_ E-mail I -_ . : S
| d. Mabile [ 9829758611 B
e. Telephone | E
: , . /w2022
2 | Date of Inspection '
' 3 | Tvpe of Industry '___'.‘wlnm Crushing unit__ __ B B
4 | Nature of Industry it F'nllulm*
5 | Size of Industry: Large/ Medium/ Small Small S -
Category of Industry: Red/ Orange/ Green/
6 Oriange
Others - ) ) ‘ |
Status of Operation during inspection: | N
7 | Operational/ Non-operational/ Closed/ Any Operational / Non-Qperational
other I |
CTO was issued for the production capacity
of 150 TPD stone grit which is valid till
8 | Status ol consent under Air Act. 1981 31/12/2023.
|

Details of Plant & Machinery: -

| S.No. | Machinery [ “'L&U‘lpll[m P
| I‘!lmm Law Crusher- o
| | Juw Crushe Secondary Jaw Crusher- 60
salasis Bajri/ Dust Plant- o
2 | Vibratory Screen : o| - o )
W ewell
; Soiiice af wates | wer Tankers Borewel
.! = EETIe
4 | DG set (if any) S Noy
I. B I Yes, then capacity __KVA

Status of Pollution Control Measures found during the inspection at the site:

| S.No. | Description of non- compliance ~Observation - B
‘ 1 ‘ Whether Jaw crusher was found covered” “nvered / Partially Covered  /
Uncovered




SN I . = ——

-

Whether granubator or secondary jaw crusher wos found

convered?!

W hether Vibratory Sereen wias found covered?!

— .

09 Nos. of Sides were found covered.
_ N]e—_Nos, of Sides were found uncovered.
Top was found waeoxeed [ covered.

Covered / Partinlly Covered  /

L ncovered

O_\'\_ Nos, of Sides were found covered.
™~ = Nos, of Sides were Tound uncovered.
Top was tound tpseves « f covered,

o

= O 2 — =
Covered / Partially Covered /|

Uncovered

‘-"'Lf Nos., of Sides were found covered
W87 Nos, of Sides were found uncovered.

Top was found vmeevered [ covered.
: — - - S ~ 1'/"
| W hether Chakki/Dust Machine was tound covered?! Covered / Partially Covered /
Uncovered

O fI Nos. ol Sides were found covered.

Nos. of Sides were found uncovered.

Top was found umeovered covered.
\/ |
: - - ——— =1
W hether mechanical chute was provided with the drop | Yes b=/ No
point of dust conveyor?
3 W hether water storage Facility has storage faciliy of | Yes &/ No
atlcast 3000Tres”!
3 A hether hard surface path/muroom road was provided in | YesV™" / No
the premises?!
o=
t W hether there is provision of regular cleaning and wetting | Yes / No
o1 the vround within the premises? Flexible pipe for sprinkling provided? Yes
/ No
v  Plantation - Approx. = R
Trees | 65 !\'m._;_l_‘ls* m*2
Newly Lo Nos. |]oeo m"2
Planted ‘
|_Sil|1]iﬂ‘_'ﬁ L
L—
-'—o-f—a.( oA ' jzsom
s - : e e N
T W hether wind breaking wall is provided” Yes / No




9 Whether boundary of the unit was demarcated? | OL«,
deminreanted
10 Whether water sprinklers were provided at the strafegic |
locations:
- Jaw Crusher
Inlet LU g (TN /
Outlet T a4 /
[ Secondary jaw crusher/Granulator '
| Inlet T es /
Outlet Yes /
Outlet of vibratory screen \\_//r‘fuw /
11 Whether Sign Board (including name, address. product and | Yes /

| production capacity) is provided?

C,ML. %, Cowvieq
cW Q 2

/7'}& ‘f;ﬂk T{;; E
el it ~ Mﬁﬂ’h

[ b=

Nos, of sides were tound

N
Ny

No
No i

“‘No

mqw



M/s Shri .Jagdamba Stone Crusher




M/s Shri .Jagdamba Stone Crusher




M/s Shri .Jagdamba Stone Crusher

AP
o
lote:



M/s Shri .Jagdamba Stone Crusher




M/s Shri .Jagdamba Stone Crusher

:12-09-2022 12:02:41



M/s Shri .Jagdamba Stone Crusher

levation: 337, 23+3 .00
'Accuracy:5.00 m
Time: 12-09- 2022_12 0!
[Note jagdamba




M/s Shri .Jagdamba Stone Crusher

Latitud 27 893327
Longltude- 74. 50@99




M/s Shri .Jagdamba Stone Crusher

L

NoteCam @ iOS



M/s Shri .Jagdamba Stone Crusher

o
Latitude
‘Longitude: 74.5
Elevation: 337.99
‘Accuracy: 5.00
‘Time: 12-09-202:
Note: jagdamb




M/s Shri .Jagdamba Stone Crusher

Latitude: 27.893
Longitude: 74.5090
Elevation: 338.22+3
Accuracy: 5.00 m
Time: 12-09-2022
Note: jagdamba



M/s Shri .Jagdamba Stone Crusher




M/s Shri .Jagdamba Stone Crusher

[Elevaﬁqn} 342 78:
,Accuracv' 5 OQ rn :




M/s Shri .Jagdamba Stone Crusher




M/s Shri .Jagdamba Stone Crusher




M/s Shri .Jagdamba Stone Crusher




M/s Shri .Jagdamba Stone Crusher




INSPECTION REPORT

a. Name of the Industry

b Under Section 24 of the Air Act, 1981 and Under Secion 10 of 1P Act, 1986)

M/s Shri Krishna Stone Dust U}T]}-i}g
(Unit TD- 47173)

I | b. Address of the Industry

Khitsra Now O38/018 s
Village- Randhisar

(Lomd com/= I1S00wd) -
Tehsil- Sujangarh i

District- Chura |

c. E-mail - -
d. Mobile 9550131100, 8696951100
e. Telephone - _‘
2 | Date of Inspection 120972022
3 | Type of Industry Stone Crushing unit
4 | Nature of Industry ~ Aar Polluting - |
5 | Size of Industry: Large/ Medium/ Small Small
6 Category of Industry: Red/ Orange/ Green/ Chicias
i | Others , range o R
Status  of Operation during inspection: | T
7 | Operational/ Non-operational/ Closed/ Any | Operational / Non-Operational
| other .
CTO was issued for the production capacity
of 450 TPD stone grit which is wvalid till
8 | Status of consent under Air Act, 1981 30/11/2031.

Details of Plant & Machinery: -

S. No. Machinery | Description |
‘ Primary Jaw Crusher- 0} '
_ Secondary Jaw Crusher- 0
! Jaw Crusher Bajri/ Dust Plant- D)
2| Vibratory Screen or,d =0 i
Water Tynkers  / rew e
3 Source of water u\l/mkm waEewe)
4 DG set (if any) Yo / No
If Yes. then capacity KVA

Status of Pollution Control Measures found during the inspection at the site:

S.No. | Description of non- compliance

Ohservation

I | Whether Jaw crusher was found covered?

| LAvered /o
| Uncovered

Partially Covere




-

Whether granulator or secandary jaw crusher was found

convered?

mq“""lh.nl‘ bE( Nos. of Sides were found covered.

N I= Nos. of Sides were found uncovered.
Top was found wreevered  / covered,

Covered I _P_nrl_iillfy Covered /
Uncovered ‘

|
OH Nos. of Sides were found covered.

M. Nos. of Sides were found uncovered.
Top was found sreevared covered. | J

33 Whether Vibratory Sereen was found covered?

Covered =/ Partially Covered / ||
Uncovered

oY  Nos. of Sides were found covered.

ns 1 L= Nos. of Sides were lound uncovered.
Top was found wreevered  / covereda_

Wolhiether Chakki/Dust ;\I:wﬁinc wiis found covered?

Covered v / Partially Covered  /
Uncovered - |

O0Y  Nos. of Sides were found covered.
. Nos. of Sides were found uncovered. |
Top was found uaeeneted /  covered. ‘

3 Whether mechanical chute was provided with the drop
point of dust conveyor?!

Whicther water storage facility has storuge tacility of
alteast AU00 N res”!

5 Whether hard surface path/muroom road was provided in

e prentises !

Yes / No
{ \-“’ﬂ

Yes ! No
L..a"-)

Yes / No
L"'".-

0 Whether there is provision of regular eleaning and wetting

al the ground within the premises?

Yes W | No
Flexible pipe for sprinkling provided? Yes |
/ No

-

| Plantation

Approx.

Trees |90 Nos. i 500 m~2 |

Newly Nos, mA2 |
Planted €5 ,6)—(
Suplings

Total Wweq ' 2928 m7” "

| 8 Whether wind breaking wall is provided?

Adzguaty
:I:C/‘i- ! Nuo ’\_




Whether boundary of the unit was demarcated?

0‘1 Nos. of sides were tound

demarcated

10 Whether water sprinklers were provided at the strategic
locations:
Jaw Crusher I
Inlet Yes =/ No
Outlet e~ / o
Secondary jaw crusher/Granulator \d*{
Inlet Yes\—" ¢y No
Outlet Yes— 7/ No
Outlet of vibratory screen Yes W No
Il

production capacity) is provided?

-;L?rEJ/ =C—
/@’MQSME Vo M_)

ME&

( R s
,A:’Q\g'lll VLIV ol E

Whether Sign Board (including name, address, product and | Yoo 7 N —

2N ! ,\in
"

@A RO, Rspen rafau
Jeg

-
nNCT
)



M/s Shri Krishna Stone Dust Udyog




M/s Shri Krishna Stone Dust Udyog




M/s Shri Krishna Stone Dust Udyog




M/s Shri Krishna Stone Dust Udyog




M/s Shri Krishna Stone Dust Udyog




M/s Shri Krishna Stone Dust Udyog

:27.8929.
Longitude: 74.50207
Elevation: 365,48+ 101
Accuracy: 4.0 m. Ly
Time; 12-09-2022 15:09 - -
Nite shri krig P




INSPECTION REPORT

[Unde: Section 24 of the Air Act, 1981 and Under Section 10 of EP Act, 1986)

[
a. Name of the Industry

| M/s Shri Maa Veshno Devi Stone Crusher
(Unit 1D- 82833)

1 | b. Address of the Industry

Khasri No, 834/833 C. M w,.

Village- Randhisar
Tehsil- Sujangarh
District- Churu

c. E-mail - y |
d. Mobile 9414956344 i
e. Telephone == =
1912022 |
2 | Date of Inspection 1giBsiee
3 | Type of Industry Stone Crushing unit
4 | Nature of Industry | Air Polluting 1
5 | Size of Industry: Large/ Medium/ Small Small o
6 Category of Industry: Red/ Orange/ Green/ Orange
Others B
Status of Operation during inspection: —
7 | Operational/ Non-operational/ Closed/ Any | Operational / Non-Operational
other -

8 | Status of consent under Air Act, 1981

CTO was issued for the produoction capacity '

of 82000 TPA stone grit which is valid till
31/08/2031.

Details of Plant & Machinery: -

S. No. Machinery Description )

Primary Jaw Crusher- o9
Secondary Jaw Crusher- g

! Jaw Crusher Bajri/ Dust Plant-gy )

2 Vibratory Screen o) e _
Water Tankers / Borewell

3 Source of water

4 DG set (if any) Ares—~/ No
If Yes, then capacity KVA

Status of Pollution Control Measures found during the inspection at the site:

I S.No.

Description of non- compliance

Obhservation

|

Whether Jaw crusher was found covered’!

Covered V" /
Uncovered

Partially Covered

7/

2785 )




(=]

t|

]

"wd

' Top was found uneevered

oY Nos. of Sides werc found covered. 1
R 1L, Nos. of Sides were tound uncovered. |
covered.

W hether granulator or secondary jaw crusher was found

covered”!

& —
Covered /
Uncovered

Partially Covered /

QH Nos. of Sides were found covered.
;N 1—Nos. of Sides were found uncovered.
Top was found ureevered /  covered.

Whether Vibratory Scereen was found covered?

Covered =" /
Uncovered

05 Nos. of Sides were found covered.

NiL- Nos. of Sides were found uncovered.
Top was found uneevered /  covered.

Partially Covered /

Whether Chakki/Dust Machine was found covered?

Covered ¥/
Uncovered

Partially Covered /

Nos. of Sides were found covered.
N K. Nos. of Sides were found uncovered.

| Top was found ureevesed /  covered.
" Whether mechanical chute was provided with the drop | Yes \_— / No
point of dust conveyor?
 Whether water storage facility has storage facility of | Yes \_~7 / No
atleast 3000htres?
" Whether hard surface path/muroom road was provided in | Yes |_— / No

the premises?

Whether there is provision of regular cleaning and wetting
of the vround within the premises”

Yes " f No

Flexible pipe for sprinkling provided? y/
| ——DNe—

" Plantation

Whether wind breaking wall is provided? _

Approx.

Trees 30 Nos. | 7€ m"2 |
Newly %m Nos. 2900 mA2

Planted

Saplings

ool o 230

Yes  / No R
|~

W hiether boundary ot the unit was demarcated !

Jd1

Nos. of sides were found




demarcated

10

' Whether water sprinklers were provided at the strategic |

| locations:
| Jaw Crusher
Inlet
Outlet
Secondary jaw crusher/Granulator
Inlet
Outlet
Outlet of vibratory screen

Yes b— [/ No
Yes ! No

w Yes —" / No

Yesvw /[ No
YCﬂw / NH

11

production capacity) is provided?

Whether Sign Board (including name, address. product and | Yes /
o

>

L

i (0 ke
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%
T TR ()
g

s
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M/s Shri Maa Veshno Devi Stone Crusher

ILatitude: 27.893694
iLongitude: 74.501587 &
Elevation: 349.95+3.00 m =
/Accuracy: 5.00 m i
Time:12-09-2022 15:07:30
Note: Maa vaishno devi -

Latitude: 27.894138
Longitudle: 74.501493
Elevation: 3530 3334;53

‘Note: Maa vaishno de\n 2



M/s Shri Maa Veshno Devi Stone Crusher

894085
e: 74501519




M/s Shri Maa Veshno Devi Stone Crusher




M/s Shri Maa Veshno Devi Stone Crusher




INSPECTION REPORT

(Under Section 24 of the Air Act, 1981 and Under Section 10 of EP Act. 1986)

a. Name of the Industry

"M/s Shri Shakti Stone Crushing Industries

(Unit TD- 22039) !

I | b. Address of the Industry

Khasta No. 367 { Lymd. Cow — 199% M:)
Village- Randhisar

Tehsil- Sujangarh
District- Churu

c. E-mail

d. Mobile

9799060482

e. Telephone

| 2. /09/2022

other

2 | Date of Inspection

3 | Type of Industry _Stone Crushing unit

4 | Natre of Industry | Air Polluting

5 | Size of Industry: Large/ Medium/ Small | Small .

6 Category of Industry: Red/ Orange/ Green/ | -
Others - -
Status  of  Operation  during o~

7 | Operational/  Non-operational/  Closed/ Any | Operational / Non-Operational

8 I Status of consent under Air Act, 1981

CTO was issued for the production capacity
of 150 TPD stone grit which is valid till |

31/03/2023.

Details of Plant & Machinery: -

S. No. Machinery Description
Primary Jaw Crusher- @ |
i Secondary Jaw Crusher-6 |

L | JawCrusher Bajri/ Dust Plant- o
2 Vibratory Screen Ol ¥ ]

- Water Tankers / Borewell :
3 Source of water —

—
4 DG sel (il any) \K‘; No
‘ If Yes, then capacity KVA

Status of Pollution Control Measures found during the inspection at the site:

S.No.

Description of non- compliance

Observation

Whether Jaw erusher was found covered?

Covered —"/ Partially Covered
Uncovered




Bl

=

5

g Nos. of Sides were found covered.
_ NI~ Nos. of Sides were found uncovered.
Top was found wneevesed  / covered.

Whether granulator or secondary jaw crusher was found | Covered / Partially Covered  /
covered? Uncovered
oY Nos. of Sides were found covered.

NI Nos. of Sides were found uncovered.
Top was found veeovered  /  covered. v

Whether Vibratory Sereen was found covered?

Covered / Partially Covered /

Uncovered

g‘l_-l Nos. of Sides were found covered.
NI Nos. of Sides were found uncovered.
Top was found usecevered /  covered

A

Whether Chakki/Dust Machine was (ound covered?

Covered / Partially Covered /

Uncovered

oY Nos. of Sides were found covered.
mit- Nos. of Sides were found uncovered.
Top was found uneevared /  covered. L7

—

L]

E

~

‘)

| ' Whether mechanical chute was provided with the drop

point of dust conveyor?

Yes—  / No

Whether water storage facility has storage facility of

Atlenst 30000 res?

Yes V™ / No

“Whether hard surface path/muroom road wis provided in

the premises?

LY -

Whether there is provision of regular cleaning and wetting

ol the ground within the premises?”

Yes~ / No
Flexible pipe for sprinkling provided? Yes
/ No

" Plantation Approx.
Trees 20 Nos. | §900 m*2
Newly Nos. || QF§ m™2
Planted 15
Saplings

@q{ el : L%%hh

W hether wind hreaking wall is provided?!

Yes / No

Whether boundary of the unit was demarcated?

Nos. of sides were found

Y




demarcated

|
10 Whether water sprinklers were provided at the strategic |_
- | locations: !
Jaw Crusher '
Inlet Yes / No
Outlet Yeg b No
Secondary jaw crusher/Granulator
Inlet Yes Lo No
Outlet | Yes v { .\!n
Outlet of vibratory screen Yes |~ / No
11 Whether Sign Board (including name. address. product and I Yes b~/ No

production capacity) is provided? ] — — —

L= "%\Caﬂrm_) Kp|ﬂs
‘fﬂﬁm - i &

L
g e A B

MmFX



M/s Shri Shakti Stone Crushing Industries




M/s Shri Shakti Stone Crushing Industries




M/s Shri Shakti Stone Crushing Industries




M/s Shri Shakti Stone Crushing Industries




M/s Shri Shakti Stone Crushing Industries




M/s Shri Shakti Stone Crushing Industries

Note: shakti



M/s Shri Shakti Stone Crushing Industries

- o £
Latitude: 27.891831° =
“Longitude: 74509631 - -~
-Elevation:>351.49+100m .
Accuracy: 3.7 m =
Time; 12-09-2022 12:42
Note: shakti-

[ Longitude; 7
“Elevation:3
LAccuracy:




M/s Shri Shakti Stone Crushing Industries




INSPECTION REPORT

(Under Section 24 of the Air Act, 1981 and L’ndcr_Sccliun 10 of EP .m\ux._ll)H(]}

' M/s Uma Grit Udyog

a. Name of the Industry (Unit ID- 11531) ‘

Khasra No. 376 (_L_end_ W — ,00{}‘“" )
Village- Randhisar

Tehsil- Sujangarh |
District- Churu

| | b. Address of the Industry

c. E-mail B
d. Mobile 9460026404 - o |

e. Telephone

1 2- /09/2022

2 | Date of [nspection
3 | Type of Industry Stone Crushing unit B
4 | Nature of Industry Air Polluting o
S | Size of Industry: Large/ Medium/ Small Small
| Category of Industry: Red/ Orange/ Green/ )
6 | Others Orange
| Status  of Operation during inspection: R
7 | Operational/ Non-operational/ Closed/ Any Operational / Non-Operational
other

|
CTO was issued for the production capacity |
of 100 TPD stone gril _which is valid till
31/01/2023.

8 | Status of consent under Air Act. 1981

Details of Plant & Machinery: -

S. No. Machinery , Description
Primary Jaw Crusher- ©| . l
. Secondary Jaw Crusher- W |
1 Jaw Crusher G -
Bajri/ Dust Plant- N |
2 Vibratory Screen ol, Yy |
3 . W:ll\e/rl'amkurs ! Borewel| |I
4 DG set (if any) Yeo, |/ No
. If Yes, then capacity KVA

Status of Pollution Control Measures found during the ins ection at the site:

Description of non- compliance

Ohservation

| S.No.

Whether Jaw crusher was found covered?

Covered V"~ /
Uncovered

Partially Coverced

/



oY Nos. of Sides were found cu\'f:red.—|
N[ Nos. of Sides were found uncovered.

Top was found wreevered /  covered.
——— = \ = Tz -
ER Whether granulator or secondary jaw crusher was found | CwyTred / Partially Covered /
covered?! Uncwyered s
N A DM Ngs. of Sides were found covered.
bt NoSNQP Sides were found uncovered.
Top was found [/ covered.
EE Whether Vibratory Sereen was found covered? L / Partially Covered /
U
O 0] [_‘1 ps. of Sides were found covered.
‘{'!)Uﬂ\ N IL  Nos of Sides were found uncovered.
Sida | Top was found\incovered /  covered.
| - _ Colamy,
23 Whether Chakki/Dust Machine was found covered? Covered / Partially Covered /
Uncovered
N X
Nos. of Sides were found covered.
Nos. of Sides were found uncovered.
Top was found uncovered /  covered.
‘Whether mechanical chute was provided with the drop | Yes «r” / No
pont of dust conveyor!?
4 “Whether water storage facility has storage facility of | Yes =" / No
atleast 30001itres?
3 Whether hard surface path/muroom road was provided in | Yes \—"/ No
the premises?
| 6 Whether there is provision of regular cleaning and wetting | Yes \=" / No
ot the ground within the premises? Flexible pipe for sprinkling provided? ;f.s
|/ No
7 Plantation

)

Approx.
Trees

22U Nos. | SO0 mn2
Newly Nos. FS mm2
Planted 35 g
Saplings

\\'IzulherT'inﬂEak_inﬁull is provided?

yai wa ., 13F M-
Yes / No

W EQ]:EI‘_h_nulldu[y_fﬂ_lljc unit was demarcated?

oy

Nos. of sides were found




. = N

S e e S TR

- |

[ demarcated

10 Whether water sprinklers were provided at the strategic
locations:
Jaw Crusher
Inlet —| Yes / No
QOutlet Yes / NO
|<‘;“ arv iaw crusher/Ceannlitor —
Secondary jaw crusher/Granulato | .
Inlet NQ Yes / f\:|:
Outlet Yes / No
Outlet of vibratory screen 1 Yes / No
s =
I } Whether Sign Board (including name, address, product and | Yes / No
\ | production capacity) is provided?

%'\\im et )

€0, (e
A

e St

~



M/s Uma Grit Udyog

Latitude: 27.887256
Longitude: 74.503246
Elevation: 350.49£100 m
Accuracy: 11.6m
Time: 12-09-2022 13:55
Note: uma

Longitude: 74.50348 ¥
Elevation: 348.49+100m
JAccuracy:3.6 m

‘Time: 12-09-2022 13:53
iNote: uma




M/s Uma Grit Udyog

“Latitud 68
_Longitude; 74.503466
‘Elevation: 349.49+100 m
(Accuracy: 4.2 m

“Time; 12-09-2022 13:53




M/s Uma Grit Udyog




M/s Uma Grit Udyog




M/s Uma Grit Udyog




Annexure A/5

LIST OF 07 STONE CRUSHERS THAT WERE OBSERVED TO HAVE INADEQUATE PLANTATION ON JOINT
INSPECTION DATED 12/09/2022 LOCATED AT RANDHISAR HILL, TEHSIL- SUJANGARH, DISTRICT- CHURU

NGT 0O.A. 209/2022 (MEGH SINGH & ORS. Vs STATE OF RAJASTHAN & ORS.)

S.No.

Name of the unit

Unit ID

Site Address

Tehsil

District

SCN Issued on
date

Ashopa Ind

29864

Khasra No.- 79
Village- Randhisar, Tehsil-
Sujangarh, District- Churu

Sujangarh

Churu

14-09-2022

Gurukripa Stone Crusher

80963

Khasra No.- 29
Village- Randhisar, Tehsil-
Sujangarh, District- Churu

Sujangarh

Churu

14-09-2022

Hari Om Grit Udyog

44113

Khasra No.- 922/919
Village- Randhisar, Tehsil-
Sujangarh, District- Churu

Sujangarh

Churu

14-09-2022

Hari Om Stone Crusher

36709

Khasra No.- 901/894
Village- Randhisar, Tehsil-
Sujangarh, District- Churu

Sujangarh

Churu

14-09-2022

J.S.C. Works

28050

Khasra No.- 343
Village- Randhisar, Tehsil-
Sujangarh, District- Churu

Sujangarh

Churu

14-09-2022

M/s Hari Om Crusher
Udyog (Old-Anjani Stone
Crusher)

29858

Khasra No.- 320 (New
Khasara no. 1011/602)
Village- Randhisar, Tehsil-
Sujangarh, District- Churu

Sujangarh

Churu

14-09-2022

Shri Devi Ind.

28060

Khasra No.- 373
Village- Randhisar, Tehsil-
Sujangarh, District- Churu

Sujangarh

Churu

14-09-2022
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REGIONAL OFFICE v B

W RAJASTHAN STATE POLLUTION CONTROL BOARD
lst

Floor, Sahkari Bhumi Vikas Bank, College Road, Opposite
Police Line, District- Nagaur 341001

email : rorpcb.nagaur@gmail.com
REGISTERED POST/E-MAIL

RORPCB/NGR/OTA- /)30 | Date: 14 / 04 /zz :
M/s 1.8.C. Works

Village- Randhisar, Tehsil- Sujangarh

District- Churu

Subject:- Show Cause Notice for intended revocation of consent to o erate under

the Air (Prevention & Control of Pollution) Act. 1981 of your Stone
crushing unit

Ref: Joint Inspection of Randhisar area dated 12/09/2022

Whereas, the Air (Prevention & Control of Pollution) Act, 1981 (hereinafter called as the
“Air Act™) came in to force in the whole of the State of Rajasthan with effect from
16.06.1981.

2. And whereas, the Air Act has been enacted to provide

for the prevention. control and
abatement of air pollution and for maintaining and restori

ng the wholesomeness of the air.

3. And whereas, keeping this in view the Board has been conferred power to take such steps
as are deemed necessary for the prevention, control and abatement of Air pollution.

4. And whereas. unit is operating in the name and style of M/s J.S.C. Works located at
Village- Randhisar, Tehsil- Sujangarh, District- Churu (herein afier re

“Industry™) is engaged in manufacturing of stone grit and dust.

And whereas, Consent to operate was issued to unit vide office letter dated 19/04/2018 for

the production capacity of 200 TPD which is valid up to 31/01/2023.

6. And whereas, during joint inspection of Randhisar Area dated 12/09/2022 by Board
officials and Deptt. Of Mines and Geology, following non-compliance were o
your unit:

a) Adequate plantation was not observed at the site.

ferred to as the

LA

bserved in

7. And whereas, the unit has failed to comply with the consent conditions & the provisions of
the Air Act.

And whereas, above stated non-compliances and violations of the provisions of the Air Act
has been viewed seriously by the Board.

Therefore, in the interest of prevention of perpetual offence being committed by you
and in the interest of control of pollution, Board intends to issue following directions/actions
under the provisions of the Air (Prevention & Control of Pollution) Act,1981 against the unit:-

(a) Revocation of the CTO issued to the unit on date 19/04/2018.

[n view of above, this show cause notice is issued, as o why directions mentioned above
be not issued. In case you wish to submit any objection/clarifications 1o above notice, please



REGIONAL OFFICE N ==

e e

=Y RAJASTHAN STATE POLLUTION CONTROL BOARD
N 1 Floor, Sahkari Bhumi Vikas Bank, College Road, Opposite

7

Police Line, District- Nagaur 341001
email : rorpcb.nagaur@gmail.com
REGISTERED POST/E-MAIL
arrange to submit your clarification along with the supporting documents, within 07 days of
issuance of this letter. to this office, failing to which direction under Air Act shall be

confirmed without any further notice.

Yours sincerely

—adl—
(Savita)
Regional Officer

L’}rﬂ‘lo — Master file.

-

A

Regional Officer
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REGIONAL OFFICE “ﬂ& =
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W RAJASTHAN STATE POLLUTION CONTROL BOARD

1* Floor, Sahkari Bhumi Vikas Bank, College Road, Opposite

Police Line, District- Nagaur 341001
email : rorpch.nagaur@gmail.com
REGISTERED POST/E-MAIL

RO/RPCBNGRIOTA- /(347 Date: [y , b4 1 27

M/s Hari Om Crusher Udyog
(Old-Anjani Stone Crusher)

Village- Randhisar, Tehsil- Sujangarh
District- Churu

I'-J

Subject:- Show Cause Notice for intended revocation of consent to operate under
the Air (Prevention & Control of Pollution) Act, 1981 of your Stone
crushing unit

Ref: Joint Inspection of Randhisar area dated 12/09/2022

Whereas, the Air (Prevention & Control of Pollution) Act, 1981 (hereinafter called as the
“Air Act™) came in 1o force in the whole of the State of Rajasthan with effect from
16.06.1981.
And whereas, the Air Act has been enacted to provide for the prevention. control and
abatement of air pollution and for maintaining and restoring the wholesomeness of the air.
And whereas, keeping this in view the Board has been conferred power to take such steps
as are deemed necessary for the prevention, control and abatement of Air pollution,
And whereas, unit is operating in the name and style of M/s Hari Om Crusher Udyog
(Old-Anjani Stone Crusher) located at Village- Randhisar, Tehsil- Sujangarh, District-
Churu (herein after referred to as the “Industry™) is engaged in manufacturing of stone grit
and dust.
And whereas, Consent to operate was issued to unil vide office letter dated 09/06/2021 for
the production capacity of 250 TPD which is valid up to 30/11/2032.
And whereas, during joint inspection of Randhisar Area dated 12/09/2022 by Board
officials and Deptt. Of Mines and Geology, following non-compliance were observed in
your unit;

a) Adequate plantation was not observed at the site.

And whereas, the unit has failed to comply with the consent conditions & the provisions of
the Air Act.

And whereas, above stated non-compliances and violations of the provisions of the Air Act
has been viewed seriously by the Board,

Therefore, in the interest of prevention of perpetual offence being committed by you

and in the interest of control of pollution, Board intends to issue following directions.fucliqns
under the provisions of the Air (Prevention & Control of Pollution) Act.1981 against the unit:-

(a)  Revocation of the CTO issued to the unit on date 09/06/2021.



- REGIONAL OFFICE ﬁ

W RAJASTHAN STATE POLLUTION CONTROL BOARD
h\ |/ 4 1* Floor, Sahkari Bhumi Vikas Bank, College Road, Opposite

Police Line, District- Nagaur 341001
email : rorpch.nagaur@gmail.com
REGISTERED POST/E-MAIL

In view of above, this show cause notice is issued, as to why directions mentioned above
be not issued. In case you wish to submit any objection/clarifications to above notice, please
arrange to submit your clarification along with the supporting documents, within 07 days of
issuance of this letter, to this office, failing to which direction under Air Act shall be
confirmed without any further notice.

Yours sincerely

'Itggvi’a)

Regional Officer

Oyl

Regional Officer

\/(,;o'ﬁ_\' o - Master file,
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REGIONAL OFFICE "’ﬁ‘%

W RAJASTHAN STATE POLLUTION CONTROL BOARD

h\ | / 4 1% Floor, Sahkari Bhumi Vikas Bank, College Road, Opposite
Police Line, District- Nagaur 341001
email : rorpch. nagaur@gmail.com
REGISTERED POST/E-MAIL
RO/RPCBNGR/OTA- /1303 Date: 14 } 00‘}2.?/

M’s Gurukripa Stone Crusher
Village- Randhisar, Tehsil- Sujangarh
District- Churu

| ]

tad

L

Subject:- Show Cause Notice for intended revoeation of consent to operate under
the Air (Prevention & Control of Pollution) Act, 1981 of your Stone
crushing unit

Ref: Joint Inspection of Randhisar area dated 12/09/2022

Whereas. the Air (Prevention & Control of Pollution) Act, 1981 (hereinafter called as the
“Air Act™) came in to force in the whole of the State of Rajasthan with effect from
16.06.1981.
And whereas, the Air Act has been enacted 1o provide for the prevention. control and
abatement of air pollution and for maintaining and restoring the wholesomeness of the air.
And whereas, keeping this in view the Board has been conferred power to take such steps
as are deemed necessary for the prevention, control and abatement of Air pollution,
And whereas, unit is operating in the name and style of M/s Gurukripa Stone Crusher
located at Village- Randhisar. Tehsil- Sujangarh, District- Churu (herein after referred to
as the “Industry™) is engaged in manufacturing of stone grit and dust.
And whereas, Consent to operate was issued to unit vide office letter dated 15/05/2018 for
the production capacity of 20 TPD which is valid up to 28/02/2023.
And whereas. during joint inspection of Randhisar Area dated 12/09/2022 by Board
officials and Deptt. Of Mines and Geology, following non-compliance were observed in
vour unit:

a) Adequate plantation was not observed at the site.

And whereas, the unit has failed to comply with the consent conditions & the provisions of
the Air Act.

And whereas, above stated non-compliances and violations of the provisions of the Air Act
has been viewed seriously by the Board.

Therefore, in the interest of prevention of perpetual offence being committed by you

and in the interest of control of pollution, Board intends to issue following diruclions’acliqns
under the provisions of the Air (Prevention & Control of Pollution) Act.1981 against the unit:-

(b) Revocation of the CTO issued to the unit on date 15/05/2018.

In view of above, this show cause notice is issued, as to why directions mentioned above

be not issued. In case you wish to submit any objection/clarifications to above notice. please

O

o =k



‘lif.llEI Jok:
e — REGIONAL OFFICE i1 .
W RAJASTHAN STATE POLLUTION CONTROL BOARD
A1 4 1° Floor, Sahkari Bhumi Vikas Bank, College Road, Opposite
Police Line, District- Nagaur 341001

email : rorpcb.nagaur@gmail.com
REGISTERED POST/E-MAIL

arrange to submit your clarification along with the supporting documents, within 07 days of

issuance of this letter, to this office, failing to which direction under Air Act shall be
confirmed without any further notice.

Yours sincerely

L L
(Savita)

Regional Officer

\yﬁfio — Master file.

Regional Officer
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REGIONAL OFFICE _.I.._i ':_l
W

o RAJASTHAN STATE POLLUTION CONTROL BOARD
h\ |/ 4 1*' Floor, Sahkari Bhumi Vikas Bank, College Road, Opposite

Police Line, District- Nagaur 341001
email rorpch nagaur@gmail.com
REGISTERED POST/E-MAIL
RORPCBNGROTA- 1306 Date un, MJiZ—
M s Han Om Grit Uldvog
Village- Randhisar, Tchsil- Sujangarh
District- Churu

Subject:- Show Cause Notice for intended revocation of consent to operate under

the Air (Prevention & Control of Pollution) Act. 1981 of your Stone
crushing unit

Ref: Joint Inspection of Randhisar area dated 12/092022

Whereas. the Air (Prevention & Control of Pollution) Act. 1981 (hereinafter called as the

“AIr Act”) came in 1o force in the whole of the State of Rajasthan with effect from
16.06,1981,

_l ¥

And whereas, the Air Act has been enacted 1o provide for the prevention, control and
abatement of air pollution and for maintaining and restoring the wholesomeness of the air.
And whereas. keeping this in view the Board has been conferred power to take such steps
as are deemed necessary for the prevention., control and abatement of Air pollution

And whereas. unit is operating in the name and style of M/s Hari Om Grit Udyog located
at Village- Randhisar, Tehsil- Sujangarh, District- Churu (herein after referred to as the
“Industry™) is engaged in manufacturing of stone grit and dust.

And whereas. Consent to operate was issued to unit vide office letter dated 09/06/2021 f{or
the production capacity of 800 TPD which is valid up 1o 31/12/2032.

And whereas, during joint inspection of Randhisar Area dated 12/09/2022 by Board

officials and Deptt. Of Mines and Geology. following non-compliance were observed in
vour unit:

tad

L

f

a) Adequate plantation was not observed at the site.

-

And whereas, the unit has failed to comply with the consent conditions & the provisions of
the Air Act

K. And whereas, above stated non-compliances and violations of the provisions of the Air Act

has been viewed seriously by the Board.

Therefore, in the interest of prevention of perpetual oftence being commitied by you
and in the interest of control of pollution, Board intends 1o issue Tollowing directions/actions
under the provisions of the Air (Prevention & Control of Pollution) Act, 1981 against the unit:-

(a) Revocation of the CTO issued to the unit on date 09/06/2021.

In view of above, this show cause notice is issued, as to why directions mentioned above
be not issued. In case you wish 1o submit any objection/clarifications to above notice, please
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— REGIONAL OFFICE DL
=Y RAJASTHAN STATE POLLUTION CONTROL BOARD
b\ | / 4 1% Floor, Sahkari Bhumi Vikas Bank, College Road, Opposite

Police Line, District- Nagaur 341001

email : rorpch.nagaur@gmail.com
REGISTERED POST/E-MAIL

arrange to submit your clarification along with the supporting documents, within 07 days of
issuance of this letter. to this office, failing to which direction under Air Act shall be

confirmed without any further notice.

Yours sincerely

— oo —

(Savita)
Regional Officer

\}tﬁ: to — Master file.

Regional Officer
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=Y RAJASTHAN STATE POLLUTION CONTROL BOARD
N 1" Floor, Sahkari Bhumi Vikas Bank, College Road, Opposite
Police Line, District- Nagaur 341001

email : rorpcb.nagaur@gmail.com
REGISTERED POST/E-MAIL

RO/RPCB/NGR/OTA-  /)130Y Date: |u’uﬁ|2-2—
M/s Shri Devi Industries

Village- Randhisar. Tehsil- Sujangarh

District- Churu

Subject:- Show Cause Notice for intended closure direction and revocation of
consent to operate under the Air (Prevention & Control of Pollution) Act,
1981 of your Stone crushing unit

Ref: Joint Inspection of Randhisar area dated 12/09/2022

Whereas. the Air (Prevention & Control of Pollution) Act, 1981 (hereinafter called as the

“Air Act”) came in 1o force in the whole of the State of Rajasthan with effect from
16.06.1981.

2. And whereas, the Air Act has been enacted to provide for the prevention. control and
abatement of air pollution and for maintaining and restoring the wholesomeness of the air.

3. And whereas, keeping this in view the Board has been conferred power 1o take such steps
as are deemed necessary for the prevention, control and abatement of Air pollution.

4. And whereas, unit is operating in the name and style of M/s Shri Devi Industries located
at Village- Randhisar. Tehsil- Sujangarh, District- Churu (herein after referred to as the
“Industry™) is engaged in manufacturing of stone grit and dust,

5. And whereas, Consent to operate was issued to unit vide office letter dated 14/03/2022 for
the production capacity of 20 TPD which is valid up to 31/12/2031.

6. And whereas, during joint inspection of Randhisar Area dated 12/09/2022 by Board
officials and Deptt. Of Mines and Geology, following non-compliance were observed in
your unit:

a) Adequate plantation was not observed at the site,

7. And whereas, the unit has failed to comply with the consent conditions & the provisions of
the Air Act.

8.

And whereas, above stated non-compliances and violations of the provisions of the Air Act
has been viewed seriously by the Board.

Therefore, in the interest of prevention of perpetual offence being committed by you
and in the interest of control of pollution, Board intends to issue following directions/actions
under the provisions of the Air (Prevention & Control of Pollution) Act,1981 against the unit:-

(a) Revocation of the CTO issued to the unit on date 14/03/2022.

In view of above, this show cause notice is issued, as to why directions mentioned above
be not issued. In case you wish to submit any objection/clarifications to above notice, please



qﬁﬂl IO%
e REGIONAL OFFICE 2w s
W RAJASTHAN STATE POLLUTION CONTROL BOARD
.\ | /4 1* Floor, Sahkari Bhumi Vikas Bank, College Road, Opposite
Police Line, District- Nagaur 341001
email : rorpcb.nagaur@gmail.com
REGISTERED POST/E-MAIL
arrange to submit your clarification along with the supporting documents, within 07 days of

issuance of this letter. to this office, failing 10 which direction under Air Act shall be
confirmed without any further notice.

Yours sincerely

— o ’ il
(Savita)

Regional Officer
\})p{lo — Master file.

Regional Officer
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=Y =5 RAJASTHAN STATE POLLUTION CONTROL BOARD
h\ [/ 4 1% Floor, Sahkari Bhumi Vikas Bank, College Road, Opposite

Police Line, District- Nagaur 341001
email : rorpch.nagaur@gmail.com
REGISTERED POST/E-MAIL
RO/RPCBNGR/OTA-  /13pb Date: :ul 01[;3,

M/s Hari Om Stone Crusher
Village- Randhisar, Tehsil- Sujangarh
District- Churu

Subject:- Show Cause Notice for intended revocation of consent to operate under
the Air (Prevention & Control of Pollution) Act, 1981 of your Stone

crushing unit
Jl_lgt_‘: Joint Inspection of Randhisar area dated 12/09/2022

1. Whereas, the Air (Prevention & Control of Pollution) Act, 1981 (hercinafter called as the

“Air Act™) came in to force in the whole of the State of Rajasthan with effect from
16.06.1981.

And whereas, the Air Act has been enacted to provide for the prevention. control and

abatement of air pollution and for maintaining and restoring the wholesomeness of the air.

3. And whereas, keeping this in view the Board has been conferred power to take such steps
as are deemed necessary for the prevention, control and abatement of Air pollution.

4. And whereas, unit is operating in the name and style of M/s Hari Om Stone Crusher
located at Village- Randhisar, Tehsil- Sujangarh, District- Churu (herein after referred to
as the “Industry™) is engaged in manufacturing of stone grit and dust.

5. And whereas, Consent to operate was issued (o unit vide office letter dated 03/06/2021 for
the production capacity of 450 TPD which is valid up to 31/10/2031.

6. And whereas. during joint inspection of Randhisar Area dated 12/09/2022 by Board

officials and Deptt. Of Mines and Geology, following non-compliance were observed in

your unit:
a) Adequate plantation was not observed at the site.

I

7. And whereas, the unit has lailed to comply with the consent conditions & the provisions of
the Air Act.

8. And whereas, above stated non-compliances and violations of the provisions of the Air Act
has been viewed seriously by the Board.

Therefore, in the interest of prevention of perpetual offence being committed by you
and in the interest of control of pollution, Board intends to issue following directions/actions
under the provisions of the Air (Prevention & Control of Pollution) Act.1981 against the unit:-

(a) Revocation of the CTO issued to the unit on date 03/06/2021.

In view of above, this show cause notice is issued, as to why directions mentioned above
be not issued. In case you wish to submit any objection/clarifications to above notice. please
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W RAJASTHAN STATE POLLUTION CONTROL BOARD
N 1* Floor, Sahkari Bhumi Vikas Bank, College Road, Opposite
Police Line, District- Nagaur 341001
email : rorpch.nagaur@gmail.com
REGISTERED POST/E-MAIL

arrange to submit your clarification along with the supporting documents, within 07 days of

issuance of this letter, to this office, failing to which direction under Air Act shall be

confirmed without any further notice.

Yours sincerely

— |

(Savita)
Regional Officer

\}pﬁ to — Master file,

e
Regional Officer
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= = RAJASTHAN STATE POLLUTION CONTROL BOARD
|/ 4 1* Floor, Sahkari Bhumi Vikas Bank, College Road, Opposite

Police Line, District- Nagaur 341001

email : rorpch.nagaur@gmail.com
REGISTERED POST/E-MAIL

RO/RPCBANGR/OTA- /1302~ Date: ;ul gq) 22

M’s Ashopa Industries
Village- Randhisar, Tehsil- Sujangarh
District- Churu

Subject:- Show Cause Notice for intended revocation of consent to operate under
the Air (Prevention & Control of Pollution) Act, 1981 of your Stone
crushing unit

Ref: Joint Inspection of Randhisar area dated 12/09/2022

1. Whereas. the Air (Prevention & Control of Pollution) Act. 1981 (hereinafter called as the
“Air Act™) came in to force in the whole of the State of Rajasthan with effect from
16.06.1981.

And whereas, the Air Act has been enacted to provide for the prevention, control and
abatement of air pollution and for maintaining and restoring the wholesomeness of the air.

And whereas, keeping this in view the Board has been conferred power to take such steps
as are deemed necessary for the prevention, control and abatement of Air pollution.
4. And whereas, unit is operating in the name and style of M/s Ashopa Industries located at
Village- Randhisar. Tehsil- Sujangarh, District- Churu (herein after referred to as the
“Industry™) is engaged in manufacturing of stone grit and dust.
And whereas. Consent to operate was issued to unit vide office letter dated 15/05/2018 for
the production capacity of 20 TPD which is valid up to 28/02/2023.
6. And whereas, during joint inspection of Randhisar Arca dated 12/09/2022 by Board
officials and Deptt. Of Mines and Geology, following non-compliance were observed in
your unit:

a) Adequate plantation was not observed at the site.

[

led

Ln

7. And whereas. the unit has failed to comply with the consent conditions & the provisions of
the Air Act,

8. And whereas, above stated non-compliances and violations of the provisions of the Air Act
has been viewed seriously by the Board.

Therefore, in the interest of prevention of perpetual offence being commitied by you
and in the interest of control of pollution. Board intends to issue following directions/actions
under the provisions of the Air (Prevention & Control of Pollution) Act, 1981 against the unit:-

(a) Revocation of the CTO issued to the unit on date 15/05/2018,
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W RAJASTHAN STATE POLLUTION CONTROL BOARD
A\ | /4 1* Floor, Sahkari Bhumi Vikas Bank, College Road, Opposite

Police Line, District- Nagaur 341001
email : rorpcb.nagaur@gmail.com
REGISTERED POST/E-MAIL
In view of above, this show cause notice is issued, as to why directions mentioned above
be not issued. In case you wish to submit any objection/clarifications to above notice. pleasc
arrange to submit your clarification along with the supporting documents, within 07 days of
issuance of this letter, to this office, failing to which direction under Air Act shall be

confirmed without any further notice.

Yours sincerely

—odl—

(Savita)
Regional Officer

\}zﬁ' to — Master file.

=
Regional Officer



Annexure A/6

LIST OF 07 STONE CRUSHERS THAT HAVE SUBMITTED THEIR REPLY FOR THE SCN DATED 14/09/2022
FOR INADEQUATE PLANTATION LOCATED AT RANDHISAR HILL, TEHSIL- SUJANGARH, DISTRICT-

NGT 0.A. 209/2022 (MEGH SINGH & ORS. Vs STATE OF RAJASTHAN & ORS.)

CHURU

S.No.

Name of the unit

Unit ID

Site Address

Tehsil

District

SCN Issued on
date

Ashopa Ind

29864

Khasra No.- 79
Village- Randhisar, Tehsil-
Sujangarh, District- Churu

Sujangarh

Churu

14-09-2022

Gurukripa Stone Crusher

80963

Khasra No.- 29
Village- Randhisar, Tehsil-
Sujangarh, District- Churu

Sujangarh

Churu

14-09-2022

Hari Om Grit Udyog

44113

Khasra No.- 922/919
Village- Randhisar, Tehsil-
Sujangarh, District- Churu

Sujangarh

Churu

14-09-2022

Hari Om Stone Crusher

36709

Khasra No.- 901/894
Village- Randhisar, Tehsil-
Sujangarh, District- Churu

Sujangarh

Churu

14-09-2022

J.S.C. Works

28050

Khasra No.- 343
Village- Randhisar, Tehsil-
Sujangarh, District- Churu

Sujangarh

Churu

14-09-2022

M/s Hari Om Crusher
Udyog (Old-Anjani Stone
Crusher)

29858

Khasra No.- 320 (New
Khasara no. 1011/602)
Village- Randhisar, Tehsil-
Sujangarh, District- Churu

Sujangarh

Churu

14-09-2022

Shri Devi Ind.

28060

Khasra No.- 373
Village- Randhisar, Tehsil-
Sujangarh, District- Churu

Sujangarh

Churu

14-09-2022
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Churu, Rajasthan, India

Rajasthan, Rajasatgn Rajasthan, Rajasthan 331501, India
Lat 27901722°

Long 74.501031°
18/09/22 07:22 PM

-I el _"'}..'-r.‘ﬂ b A
. Churu, Rajasthan, India

Rajasthan, Rajasatgn Rajasthan, Rajasthan 331501, India
. Lat 27.901993°

2 Long 74.501129°
bl 18/09/22 07:10 PM

18/09/22 07:12 PM

Churu, Rajasthan, India

P! Rajasthan, Rajasatgn Rajasthan, Rajasthan 331501, India
# Lat 27.901408°

" Long 74.501114°
18/09/22 07:21 PM




.

ot B
J "

Churu, Rajasthan, Ind¥
Rajasthan, Rajasatgn Rajasthan, Rajasthan 331501, India
Lat 27.901379°
. Long 74.501166°
18/09/22 07:18 PM

" Lat 27901748°
! Long 74501117°
" 18/09/22 07:14 PM

g

< Churu, Rajasthan, Indi

+ Rajasthan, Rajasatgn Rajasthan, Rajasthan 331501, India
Lat 27.901644"°
Long 74.501317°
18/09/22 07:14 PM

Churu, Rajasthan, India
8 Unnamed Road, Rajasthan 331501, India
| Lat 27.902912°
Long 74.501258°
18/09/22 07:11 PM




i J.ll_';: ¢ ;I,, %
j Churu, Rajasthan, India
Rajasthan, Rajasatgn Rajasthan, Rajasthan 331501, India ! . _ ; A~
Lat 27.9016° | Lﬂnﬂuﬂunw Rajasatgn Rajasthan, Rajasthan 331501, India

¥ Long 74.501124°
18/08/22 07:22 PM.

& Long 74.501164°
¥ 18/09/22 07:21 PM

-
Churu, Rajasthan, India Churu, Rajasthan, India

Churu, Rajasthan, India
Unnemad Road, Rajssthen SH001, Inda Unnamed Road, Rajasthan 331501, india

Unnamad Road, Rajasthan 331501, india
Lat 27.902881°

SSAq Ry Long 74.601332°

18/08/22 06:59 PM Go gle 48/00/22 08:65 M

Lat 27.802015" Lat 27.803331°
Long 74.801315*
18/09/22 06:56 PM




Randhisar Pahari, Rajasthan, India
VGVA+XC7, Randhisar Pahari, Rajasthan
331605, India

Lat 27.892342¢°

Long 74.506594¢

20/09/22 10:23 AM GMT +05:30

Churu, Rajasthan, India
Rajasthan, Rajasatgn Rajasthan, Rajasthan
331501, India

Lat 27.901656°

Long 74.500047°

20/09/22 10:27 AM GMT +05:30

Churu, Rajasthan, India
Rajasthan, Rajasatgn Rajasthan, Rajasthan
331501, India

Lat 27.901547°

Long 74.500943°

20/08/22 10:26 AM GMT +05:30

' u GPS Map Camera

Churu, Rajasthan, India
Rajasthan, Rajasatgn Rajasthan, Rajasthan
331501, India

Lat 27.901547°

Long 74.500943°

20/09/22 10:26 AM GMT +05:30




Randhisar Pahari, Rajasthan, India
VGVE+XC7 Randhisar Paharl, Rajasthan
3431506, India

Lat 27.892342°

Lang 74.506594°

20/09/22 10:23 AM GMT +05:30

#5 n GPS Map Camera
Churu Rajasthan, India

Hajasthnn Rajasatgn Rajasthan, Rajasthan
331501, India

Lat 27.901534°

Long 74.500937°

20/09/22 10:25 AM GMT +056:30

T -.__'1 B oes map camera

Churu, Rajasthan, India
Rajasthan, Rajasatgn Rajasthan,
Rajasthan 331501, Indla

Lat 27.9016542*

Long 74.500930°

20/09/22 10:25 AM GMT +05:30

Randhlsar Paharn Rajasthan
VGV4+XC7, Randhisar Pahari, Rajasthan
India

Lat 27.892342°

Long 74.5068594°

20/09/22 10:24 AM GMT +05:30




Randhisar Paharl, Rajasthan, india
Unnamed Road, Randhisar Pahari,
Rajasthan 331507, india

Lat 278979

Long 74.5054

20f09)22

i " n ipg Mu‘l(:l.‘l‘l'a
Churu Rajasthan India

Rajasthan, Hajas satgn Rajasth VB,
Rajasthan 33150 0, India

Lat 27.901

Long 7450004

M GMT «05- an

Churu, Rajasthan, India
Rajasthan, Rajasatgn Rajasthan,
Rajasthan 331501, India

Lat 27.901544°

Long 74.500942"

20/08/22 10:25 AM GMT +05:30

Churu, Rajasthan India

F!ajasthan, Rajasatgn Rajasthan, Rajasthan
331501, India

Lat 27.901555¢
Long 74.500047°
20/08 22 10:26 AM GMT +05:30

»
o
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Randhisar Paharj, Rajasthan, indis

Randhisar hill, Randhisar Pahari,
Rajasthan 331608, India
Lat 27892007+

Long 74.5153p4°
20/09/22 10:10 AM GMT +05:3p

Randhisar Pahari, Rajasthan, India

VGQ5+Q4c, Randhisar Pahari
331605, India

Lat 27.889872¢
Long 74.606742°
20/09/22 09:31 AM GMT +05:30

» Rajasthan

e . - -:. RS ..1- :
_—-P-'—F:.-__r"‘ﬂ-

e o f‘l_"
Kl 6Ps Map camera

Randhisar Pahari, Rajasthan, India
Randhisar hill, Randhisar Pahari, Rajasthan
331505, India

Lat 27.802992°
Long 74.515384°
20/09/22 10:09 AM GMT +05:30

| ik
i 1

ap Camera

Randhisar Pahari, Rajasthan, India
VGQE+Q4C, Randhisar Pahari, Rajasthan
¥ 331505, India
Lat 27.88908¢
Long 74.50664°

20/09/22 09:26 AM GMT +05:30




2 \ o 1 =
Randhisar Pahari, Rajasthan, Ingla Randhisar Paharl, Rajasthan, Indiz

VGVA+XC7, Randhisar Pahari, Rajasthe 31505 e VGOE+Q4C, Randhisar Pahari,
331508, India Rajasthan 3

Lat 27.892342* Lat 27.802092°

Long 74.506594" Long 74.516384°

i 05:30 Long 74.606673°
20/08/22 10:09 AM GMT +06:30 20/09/22 1011 AM GMT +22-

20/09/22 09:29 AM GMT +05:30

VGQ5+Q7X, Randhmar Pahari, | V6Q5+Q4cC, Randhisar Pahari, Rsjesthan
Rajasthan 331505, India . 331505, India

Lat 27.889087°
Lat 27.89° Long 74.507086° : Pahi. A e

20/09/22 10:08 AM GMT +05:30 o gle 20/06/22 09:26 AM GMT +08:30

Randhasar Pahan Rajasthan, India , | Randhlsér Pahan Rajasthan India
Randhg




Randhisar Pahari, Rajasthan, Indiz

Randhisar Pahari, Rajasthan, Indis
VGQ5+Q4C, Randhisar Pahari,

VGQE+Q7X, Randhisar Pahari,

. Long 74.506652°
20/09/22 09:30 AM GMT +05:30

.‘-'_

Tl qar gz
SR ()

(orol-2022 & 3112:203]

Randhisar Pahari, I‘-?ajasthan, indig
Randhisar hill, Randhisar Pahari,
Rajasthan 331505, India

Lat 27.892997¢

Long 74.515384°

20/09/22 10:11 AM GMT +05:30
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1 message
PK Singh 15 September 2022 at
<p.singh7772@gmail.com> 17:52

To: "rorpcb.nagaur@gmail.com”
<rorpcb.nagaur@gmail.com>
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Annexure A/7

AAQM LAB REPORT LIST OF 20 STONE CRUSHERS LOCATED AT RANDHISAR HILL, TEHSIL- SUJANGARH, DISTRICT- CHURU
WHOSE FUGITIVE EMISSION PARAMETER EXCEEDED PRESCRIBED LIMIT OF SPM

S.No.

Name of the unit

Unit ID

Site Address

Tehsil

District

Reported
SPM

(ng/m3)

Lab Report Dated

Annapurna Stone Crusher

48310

Khasra No.- 640/344,
Village- Randhisar, Tehsil-
Sujangarh, District- Churu

Sujangarh

Churu

1095

16-09-2022

Bhairav Grit Udyog

38123

Khasra No.- 639/344
Village- Randhisar, Tehsil-
Sujangarh, District- Churu

Sujangarh

Churu

1201

16-09-2022

Bhawani Grit Udyog

41370

Khasra No.- 376 (New Khasra

No. 736/376)

Randhisar, Tehsil- Sujangarh,
District- Churu

Village/

Sujangarh

Churu

1128

16-09-2022

Choudhary Infra

102282

Khasra No.- 920/643 and
1098/644 Village- Randhisar,
Tehsil- Sujangarh, District-
Churu

Sujangarh

Churu

1104

16-09-2022

Godara Stone Crusher

20609

Khasra No.- 751/615
Village- Randhisar, Tehsil-
Sujangarh, District- Churu

Sujangarh

Churu

957

16-09-2022

Gurukripa Stone Crusher

80963

Khasra No.- 29
Village- Randhisar, Tehsil-
Sujangarh, District- Churu

Sujangarh

Churu

802

16-09-2022

Hari Om Stone Crusher

36709

Khasra No.- 901/894
Village- Randhisar, Tehsil-
Sujangarh, District- Churu

Sujangarh

Churu

806

16-09-2022

Harsawal Stone Crushing Industries

28059

Khasra No.- Village-
Randhisar, Tehsil- Sujangarh,
District- Churu

Sujangarh

Churu

1003

16-09-2022

Krishna Naresh Kanhiya Industries

12324

Khasra No.- 800/790, 827/791
Village- Randhisar, Tehsil-
Sujangarh, District- Churu

Sujangarh

Churu

950

16-09-2022

M/s Hari Om Crusher Udyog (Old-
Anjani Stone Crusher)

29858

Khasra No.- 320 (New
Khasara no. 1011/602)
Village- Randhisar, Tehsil-
Sujangarh, District- Churu

Sujangarh

Churu

970

16-09-2022

Mahalaxmi Crusher Udyog

48445

Khasra No.- 577/315
(750/577) Village- Randhisar,
Tehsil- Sujangarh, District-
Churu

Sujangarh

Churu

1132

16-09-2022

Maruti Mangal Stone Ind.

456

Khasra No.- 347
Village- Randhisar, Tehsil-
Sujangarh, District- Churu

Sujangarh

Churu

911

16-09-2022

Om Grit Udyog

37321

Khasra No.- 867/28
Village- Randhisar, Tehsil-
Sujangarh, District- Churu

Sujangarh

Churu

854

16-09-2022

R.K. Industry

29860

Khasra No.- 738/374
Village- Randhisar, Tehsil-
Sujangarh, District- Churu

Sujangarh

Churu

1104

16-09-2022

Randhisar Stone Crushing Industries

29862

Khasra No.- 319
Village- Randhisar, Tehsil-
Sujangarh, District- Churu

Sujangarh

Churu

807

16-09-2022

Shree Balaji Stone Supplier

458

Khasra No.- 375
Village- Randhisar, Tehsil-
Sujangarh, District- Churu

Sujangarh

Churu

995

16-09-2022

Shri Krishna Stone Dust Udhyog

47173

Khasra No.- 938/918
Village- Randhisar, Tehsil-
Sujangarh, District- Churu

Sujangarh

Churu

1007

16-09-2022

Shri Maa Veshno Devi Stone Crusher

82833

Khasra No.- 834/833
Village- Randhisar, Tehsil-
Sujangarh, District- Churu

Sujangarh

Churu

983

16-09-2022



Dell
Typewriter
Annexure A/7


Khasra No.- 367

19 Shri Shakti Stone Crushing Industries [ 22039 | Village- Randhisar, Tehsil- Sujangarh Churu 778 16-09-2022
Sujangarh, District- Churu
Khasra No.- 376
20 Uma Grit Udyog 11531 | Village- Randhisar, Tehsil- Sujangarh Churu 1039 16-09-2022

Sujangarh, District- Churu
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Saa@>  RAJASTHAN STATE POLLUTION CONTROL BOARD
A\ [ /4 1* Floor, Sahkari Bhumi Vikas Bank, College Road, Opposite

Police Line, District- Nagaur 341001

email : rorpcb.nagaur@gmail.com
REGISTERED POST/E-MAIL

RO/RPCBNGR/CUR/OTA- /| 3 Qi/ o Zd/éﬂ/ 72

M/s Godara Stone Crusher
Village-Randhisar, Tehsil- Sujangarh
District- Churu

Subject:- _S|:ID‘W Cause Notice for intended revocation of consent to operate under the
Air (Prevention & Control of Pollution) Act, 1981 of your Stone crushing unit

situated at Village-Randhisar, Tehsil- Sujangarh District- Churu (Unit ID-
20609)

Reference: Ambient Air Quality Monitoring conducted by RSPCB Regional Lab Sikar
on date 14.09.2022
Sir,

1. Whereas, the Air (Prevention & Control of Pollution) Act, 1981 (hereinafier called as the
“Air Act™) came in to force in the whole of the State of Rajasthan with effect from
16.06.1981.

2. And whereas, the Air Act has been enacted to provide for the prevention, control and
abatement of water and air pollution and for maintaining and restoring the wholesomeness
of the air.

3. And whereas, keeping this in view the Board has been conferred power to take such steps
as are deemed necessary for the prevention, control and abatement of Air pollution.

4. And whereas, unit is operating in the name and style of M/s Annapurna Stone Crusher
located at Village- Randhisar, Tehsil-Sujangarh, Dist.- Churu (herein after referred to
as the “Industry™).

5. And whereas, Consent to operate was granted to unit vide this office letter dated 09.06.2021
for 200 TPD stone grit with certain conditions imposed therein which is valid upto
31.10.2033.

6. And whereas, ambient air quality monitoring was conducted on date 14.09.2022 by
RSPCB Regional Laboratory Sikar and, parameter (SPM) for fugitive emission
reported ((957 pg/m3) has exceeded against the prescribed limit of 600 pg/m3. Results
are showing that Pollution Control Measures are not working properly.

7. And whereas, above stated non-compliances and violations of the provisions of the Air Act
has been viewed seriously by the Board.

Therefore, in the interest of prevention of perpetual offence being committed by you and
in the interest of control of pollution, Board intends to issue following directions/actions under the
provisions of the Air (Prevention & Control of Pollution) Act,1981 against the unit:-

a. Revocation of the CTO issued vide letter dated 09.06.2021

In view of above, this show cause notice is issued, as to why actions mentioned above may not
be taken. In case you wish to submit any objection/clarifications to above notice, please arrange to
submit your clarification along with the supporting documents, within 15 days (ie. by
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S Y RAJASTHAN STATE POLLUTION CONTROL BOARD
N 1% Floor, Sahkari Bhumi Vikas Bank, College Road, Opposite
Police Line, District- Nagaur 341001

email : rorpcbh.nagaur@gmail.com
REGISTERED POST/E-MAIL

o G /10/2022) of issuance of this letter, to this office, failing to which direction under Air Act
shall be confirmed without any further notice.

Yours sincerely

E (Sav;ﬁT

Regional Officer
Copy to — Master file. %z

~

Regional Officer

7c



= ol e
REGIONAL OFFICE

i g -

W RAJASTHAN STATE POLLUTION CONTROL BOARD
N\ | /4 1% Floor, Sahkari Bhumi Vikas Bank, College Road, Opposite
Police Line, District- Nagaur 341001

email : rorpcb.nagaur@gmail.com
REGISTERED POST/E-MAIL

RO/RPCB/NGR/CUR/OTA-  / )‘52 ' Date: 9 O /oﬁ/ 29

M/s Gurukripa Stone Crusher
Village-Randhisar, Tehsil- Sujangarh
District- Churu

Subject:- Show Cause Notice for intended revocation of consent to operate under th_c
Air (Prevention & Control of Pollution) Act, 1981 of your Stone crushing unit

situated at Village-Randhisar, Tehsil- Sujangarh District- Churu (Unit ID-
30963)

Reference: Ambient Air Quality Monitoring conducted by RSPCB Regional Lab Sikar
on date 12.09.2022

1. Whereas, the Air (Prevention & Control of Pollution) Act, 1981 (hereinafter called as the
“Air Act™) came in to force in the whole of the State of Rajasthan with effect from
16.06.1981.

And whereas, the Air Act has been enacted to provide for the prevention, control and

abatement of water and air pollution and for maintaining and restoring the wholesomeness
of the air.

2

L

And whereas, keeping this in view the Board has been conferred power to take such steps

as are deemed necessary for the prevention, control and abatement of Air pollution.

4. And whereas, unit is operating in the name and style of M/s Annapurna Stone Crusher

located at Village- Randhisar, Tehsil-Sujangarh, Dist.- Churu (herein after referred to

as the “Industry™).

And whereas, Consent to operate was granted to unit vide this office letter dated 23.06.2022

for 850 TPD stone grit with certain conditions imposed therein which is valid upto

31.08.2032.

6. And whereas, ambient air quality monitoring was conducted on date 12.09.2022 by
RSPCB Regional Laboratory Sikar and, parameter (SPM) for fugitive emission
reported ((802 pg/m3) has exceeded against the prescribed limit of 600 pg/m3. Results
are showing that Pollution Control Measures are not working properly.

7. And whereas, above stated non-compliances and violations of the provisions of the Air Act

has been viewed seriously by the Board.

(¥, ]

Therefore, in the interest of prevention of perpetual offence being committed by you and
in the interest of control of pollution, Board intends to issue following directions/actions under the
provisions of the Air (Prevention & Control of Pollution) Act,1981 against the unit:-

a. Revocation of the CTQ issued vide letter dated 23.06.2022

In view of above, this show cause notice is issued, as to why actions mentioned above may not
be taken. In case you wish to submit any objection/clarifications to above notice, please arrange to
submit vour clarification along with the supporting documents, within 15 days (i.e. by
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/10/2022) of issuance of this letter, to this office. failing to which direction under Air Act
shall be confirmed without any further notice.

Yours sincerely

-

VL)
(Savita)
Regional Officer

Rpwads

Regional Officer

6/(/

Copy to — Master file. h/°/
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N 1*Floor, Sahkari Bhumi Vikas Bank, College Road, Opposite
Police Line, District- Nagaur 341001

email : rorpeb.nagaur@gmail.com
REGISTERED POST/E-MAIL

RO/RPCBNGR/CUR/OTA- 217 Date: 20/69/05~

M/s Bhawani Grit Udyog
Village-Randhisar, Tehs;]- Sujangarh
District- Churu

Subject:- Show Cause Notice for intended revocation of consent to operate under the
e‘ﬂ_\lr (Prevention & Control of Pollution) Act, 1981 of your Stone crushing unit
Situated at Village-Randhisar. Tehsil- Sujangarh District- Churu (Unit ID-
41370)

5%

Reference: Ambient Air Quality Monitoring conducted by RSPCB Regional Lab Sikar
on date 14.09.2022
Sir,

I Whereas, the Air (Prevention & Control of Pollution) Act, 1981 (hereinafier called as the

“Air Act”) came in to force in the whole of the State of Rajasthan with effect from
16.06.1981.

And whereas, the Air Act has been enacted to provide for the prevention, control and
abatement of water and air pollution and for maintaining and restoring the wholesomeness
of the air.

3. And whereas, keeping this in view the Board has been conferred power to take such steps
as are deemed necessary for the prevention, control and abatement of Air pollution,

4. And whereas. unit is operating in the name and style of M/s Annapurna Stone Crusher
located at Village- Randhisar, Tehsil-Sujangarh, Dist.- Churu (herein after referred to
as the “Industry™).

5. And whereas, Consent 1o operate was granted to unit vide this office letter dated 22.03.2019
for 400 TPD stone grit with certain conditions imposed therein which is valid upto
31.01.2024,

6. And whereas, ambient air quality monitoring was conducted on date 14.09,2022 by
RSPCB Regional Laboratory Sikar and, parameter (SPM) for fugitive emission
reported ((1128 pg/m3) has exceeded against the prescribed limit of 600 pg/m3.
Results are showing that Pollution Control Measures are not working properly.

7. And whereas, above stated non-compliances and violations of the provisions of the Air Acl
has been viewed seriously by the Board.

3%

Therefore, in the interest of prevention of perpetual offence being committed by you and
in the interest of control of pollution, Board intends 1o issue following directions/actions under the
provisions of the Air (Prevention & Control of Pollution) Act.]1981 against the unit:-

a. Revocation of the CTO issued vide letter dated 22.03.2019

In view of above, this show cause notice is issued, as to why actions mentioned above may not
be taken. In case you wish to submit any objection/clarifications to above notice. please arrange to
submit vour clarification along with the supporting documents. within 15 days (iec. by
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|/ 4 1* Floor, Sahkari Bhumi Vikas Bank, College Road, Opposite
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o€ /10/2022) of issuance of this letter, to this office, failing to which direction under Air Act
shall be confirmed without any further notice.

Yours sincerely

-

(Savita)
5 Regional Officer
Copy to — Master file. C
\
Regional Officer
(3]

(%
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email : rorpcb.nagaur@gmail.com
REGISTERED POST/E-MAIL

RO/RPCB/NGR/CUR/OTA-  / 132 2 Date: 259[ 9 /ZQ__

M_.-'s Choudhary Infra
Village-Randhisar, Tehsil- Sujangarh
District- Churu

Subject:- Show Cause Notice for intended revocation of consent to operate under the
Air (Prevention & Control of Pollution) Act, 1981 of your Stone crushing unit
situated at Village-Randhisar, Tehsil- Sujangarh District- Churu (Unit ID-
102282)

Reference: Ambient Air Quality Monitoring conducted by RSPCB Regional Lab Sikar
on date 12.09.2022
Sir,

1. Whereas, the Air (Prevention & Control of Pollution) Act, 1981 (hereinafier called as the
“Air Act”) came in to force in the whole of the State of Rajasthan with effect from
16.06.1981.

And whereas, the Air Act has been enacted to provide for the prevention, control and
abatement of water and air pollution and for maintaining and restoring the wholesomeness
of the air.

And whereas, keeping this in view the Board has been conferred power to take such steps
as are deemed necessary for the prevention, control and abatement of Air pollution.

And whereas, unit is operaling in the name and style of M/s Annapurna Stone Crusher
located at Village- Randhisar, Tehsil-Sujangarh, Dist.- Churu (herein afier referred to
as the “Industry™).

And whereas, Consent o operate was granted to unit vide this office letter dated 27.01.2021
for 2000 TPD stone grit with certain conditions imposed therein which is valid upto
31.12.2030,

And whereas, ambient air quality monitoring was conducted on date 12.09.2022 by
RSPCB Regional Laboratory Sikar and, parameter (SPM) for fugitive emission
reported ((1104 pg/m3) has exceeded against the prescribed limit of 600 pg/m3.
Results are showing that Pollution Control Measures are not working properly.

And whereas, above stated non-compliances and violations of the provisions of the Air Act

has been viewed seriously by the Board.

(o8]
b

Therefore. in the interest of prevention of perpetual offence being committed by you and
in the interest of control of pollution, Board intends to issue following directions/actions under the
provisions of the Air (Prevention & Control of Pollution) Act,1981 againsi the unit:-

2. Revocation of the CTO issued vide letter dated 27.01.2021

In view of above, this show cause notice is issued, as to why actions mentioned above may not
be taken. In case vou wish 1o submit any objection/clarifications to above notice, please arrange to
submit vour clarification along with the supporting documents, within 15 days (ie. by
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oG /10/2022) of issuance of this letter. to this office, failing to which direction under Air Act
shall be confirmed without any further notice.

Yours sincerely

QSaviuﬁ'

Regional Officer

%

Copy 1o — Master file.

e
Regional Officer

0/0
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M/s Bhairav Grit Udyog
Village-Randhisar, Tehsil- Sujangarh
District- Churu

Subject:- Sl.mw Cause Notice for intended revocation of consent to operate under the
Air (Prevention & Control of Pollution) Act, 1981 of your Stone crushing unit

situated at Village-Randhisar, Tehsil- Sujangarh District- Churu (Unit ID-
38123)

Reference: Ambient Air Quality Monitoring conducted by RSPCB Regional Lab Sikar
on date 12.09.2022

Whereas, the Air (Prevention & Control of Pollution) Act, 1981 (hereinafter called as the

“Air Act”) came in to force in the whole of the State of Rajasthan with effect from
16.06.1981.

And whereas, the Air Act has been enacted to provide for the prevention, control and
abatement of water and air pollution and for maintaining and restoring the wholesomeness
of the air.

t-d

3. And whereas, keeping this in view the Board has been conferred power to take such steps
as are deemed necessary for the prevention, control and abatement of Air pollution,

4. And whereas, unit is operating in the name and style of M/s Annapurna Stone Crusher
located at Village- Randhisar, Tehsil-Sujangarh, Dist.- Churu (herein after referred to
as the “Industry™).

5. And whereas, Consent to operate was granted to unit vide this office letter dated 24.05.2019
for 100 TPD stone grit with certain conditions imposed therein which is valid upto
30.06.2024.

6. And whereas, ambient air quality monitoring was conducted on date 12.09.2022 by
RSPCB Regional Laboratory Sikar and, parameter (SPM) for fugitive emission
reported ((1201 pg/m3) has exceeded against the prescribed limit of 600 pg/m3.
Results are showing that Pollution Control Measures are not working properly.

7. And whereas, above stated non-compliances and violations of the provisions of the Air Act
has been viewed seriously by the Board.

Therefore, in the interest of prevention of perpetual offence being committed by you and
in the interest of control of pollution, Board intends to issue following directions/actions under the
provisions of the Air (Prevention & Control of Pollution) Act,1981 against the unit:-

a. Revocation of the CTO issued vide letter dated 24.05.2019

In view of above, this show cause notice is issued, as to why actions mentioned above may not
be taken. In case you wish to submit any objection/clarifications to above notice, please arrange to
submit vour clarification along with the supporting documents, within 15 days (i.e. by
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< /10/2022) of issuance of this letter, to this office, failing to which direction under Air Act
shall be confirmed without any further notice.

Yours sincerely
(Saviu_ﬁ_
Regional Officer
. o/c
Copy to — Master file.

Regional Officer
o/c_
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RO/RPCBNGR/CUR/OTA. 319 Dae: 265/p9/27

M_fs Shri Shakti Stone Crushing Industries
Village-Randhisar, Tehsil- Sujangarh
District- Churu

Subiject:- Sl_JUW Cause Notice for intended revocation of consent to operate under the
Air (Prevention & Control of Pollution) Act, 1981 of your Stone crushing unit

situated g Village-Randhisar, Tehsil- Sujangarh District- Churu (Unit ID-
22039)

Reference: Ambient Ajr Quality Monitoring conducted by RSPCB Regional Lab Sikar
on date 12.09,2022
Sir,

l. Whereas, the Air (Prevention & Control of Pollution) Act, 1981 (hereinafter called as the

“Air Act™) came in to force in the whole of the State of Rajasthan with effect from
16.06.1981.

And whereas, the Air Act has been enacted to provide for the prevention, control and
abatement of water and air pollution and for maintaining and restoring the wholesomeness
of the air.

o]

3. And whereas, keeping this in view the Board has been conferred power to take such steps
as are deemed necessary for the prevention, control and abatement of Ajr pollution.

4. And whereas, unit is operaling in the name and style of M/s Annapurna Stone Crusher
located at Village- Randhisar, Tehsil-Sujangarh, Dist.- Churu (herein after referred to
as the “Industry™).

5. And whereas, Consent to operate was granted to unit vide this office letter dated 20.08.2018
for 150 TPD stone grit with certain conditions imposed therein which is valid upto
31.03.2023.

6. And whereas, ambient air quality monitoring was conducted on date 12.09.2022 by
RSPCB Regional Laboratory Sikar and, parameter (SPM) for fugitive emission
reported ((778 pg/m3) has exceeded against the prescribed limit of 600 pg/m3. Results
are showing that Pollution Control Measures are not waorking properly.

7. And whereas, above stated non-compliances and violations of the provisions of the Air Act
has been viewed seriously by the Board.

Therefore, in the interest of prevention of perpetual offence being committed by you and
in the interest of control of pollution, Board intends to issue following directions/actions under the
provisions of the Air (Prevention & Control of Pollution) Act,1981 against the unit:-

a. Revocation of the CTO issued vide letter dated 20.08.2018

In view of above, this show cause notice is issued. as 1o why actions mentioned above may not
be taken. In case you wish to submit any objection/clarifications to above notice, please arrange to
submit your clarification along with the supporting documents, within 15 days (ie. by
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Yours sincerely

B {Savita)

Regional Officer

Y

Copy to —Master file.

Regional Officer
Q/ (-
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RO/RPCB/NGR/CUR/OTA-  / 220 Date: 2 p /03/g 2
M/s Annapurna Stone Crusher

Village-Randhisar, Tehsil- Sujangarh

District- Churu

Subject:- Sllmw Cause_ Notice for intended revocation of consent to operate under the
Air (Prevention & Control of Pollution) Act, 1981 of your Stone crushing unit

:;gz;laa)d at Village-Randhisar, Tehsil- Sujangarh District- Churu (Unit ID-

Reference: Ambient Air Quality Monitoring conducted by RSPCB Regional Lab Sikar
on date 14.09.2022

—

Whereas, the Air (Prevention & Control of Pollution) Act, 1981 (hereinafter called as the

“Air Act”) came in to force in the whole of the State of Rajasthan with effect from
16.06.1981.

And whereas, the Air Act has been enacted to provide for the prevention, control and
abatement of water and air pollution and for maintaining and restoring the wholesomeness
of the air.

3. And whereas, keeping this in view the Board has been conferred power to take such steps
as are deemed necessary for the prevention, control and abatement of Air pollution.

4. And whereas, unit is operating in the name and style of M/s Annapurna Stone Crusher
located at Village- Randhisar, Tehsil-Sujangarh, Dist.- Churu (herein after referred to
as the “Industry™).

5. And whereas, Consent to operate was granted to unit vide this office letter dated 26.02.2019
for 800 TPD stone grit with certain conditions imposed therein which is valid upto
31.10.2023.

6. And whereas, ambient air quality monitoring was conducted on date 14.09.2022 by
RSPCB Regional Laboratory Sikar and, parameter (SPM) for fugitive emission
reported ((1095 pg/m3) has exceeded against the prescribed limit of 600 pg/m3.
Results are showing that Pollution Control Measures are not working properly.

7. And whereas, above stated non-compliances and violations of the provisions of the Air Act
has been viewed seriously by the Board.

.I-J

Therefore, in the interest of prevention of perpetual offence being committed by you and
in the interest of control of pollution, Board intends to issue following directions/actions under the
provisions of the Air (Prevention & Control of Pollution) Act.1981 against the unit:-

a. Revocation of the CTO issued vide letter dated 26.02.2019

In view of above, this show cause notice is issued, as to why actions mentioned above may not
be taken. In case you wish to submit any objection/clarifications to above notice, please arrange to
submit your clarification along with the supporling documents, within 15 days (i.c. by
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Yours sincerely

E‘ga\fit&)

0 Regional Officer
/e
Copy to — Master file.
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Regional Officer
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RO/RPCBNGR/CUR/OTA- /3 )7 Date: 9 O/dﬂ 19 g

M/s Shri Maa Veshno Devi Stone Crusher
Village-Randhisar, Tehsil- Sujangarh
District- Churu

Subject:- Show Cause Notice for intended revocation of consent to operate under the

Air (Prevention & Control of Pollution) Act, 1981 of your Stone crushing unit
situated at Village-Randhisar, Tehsil- Sujangarh District- Churu (Unit ID-
82833)

Reference: Ambient Air Quality Monitoring conducted by RSPCB Regional Lab Sikar
on date 12.09.2022
Sir,

Whereas, the Air (Prevention & Contral of Pollution) Act, 1981 (hereinafter called as the
“Air Act”) came in to force in the whole of the State of Rajasthan with effect from

16.06.1981.

And whereas, the Air Act has been enacted to provide for the prevention, control and

abatement of water and air pollution and for maintaining and restoring the wholesomeness

of the air.

And whereas, keeping this in view the Board has been conferred power to take such steps

as are deemed necessary for the prevention, control and abatement of Air pollution.

And whereas, unit is operating in the name and style of M/s Annapurna Stone Crusher

located at Village- Randhisar, Tehsil-Sujangarh, Dist.- Churu (herein after referred to

as the “Industry”).

And whereas, Consent (o operate was granted to unit vide this office letter dated 29.06.2021

for 0 TPD stone grit with certain conditions imposed therein which is valid upto

31.08.2031.

And whereas, ambient air quality monitoring was conducted on date 12.09.2022 by

RSPCB Regional Laboratory Sikar and, parameter (SPM) for fugitive emission

reported ((983 pg/m3) has exceeded against the prescribed limit of 600 pg/m3. Results

are showing that Pollution Control Measures are not working properly.

7. And whereas, above stated non-compliances and violations of the provisions of the Air Act
has been viewed seriously by the Board.

o
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Therefore, in the interest of prevention of perpetual offence being committed by you and
in the interest of control of pollution, Board intends to issue following directions/actions under the
provisions of the Air (Prevention & Control of Pollution) Act, 1981 against the unit:-

a. Revocation of the CTO issued vide letter dated 29.06.2021

In view of above, this show cause notice is issued, as to why actions mentioned above may not
be taken. In case you wish to submit any objection/clarifications to above notice, please arrange to
submit your clarification along with the supporting documents, within 15 days (i.e. by
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6 £  /10/2022) of issuance of this letter, to this office. failing to which direction under Air Act
shall be confirmed without any further notice.

Yours sincerely

E; SavitaT

Regional Officer

Copy to — Master file. Ye
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Regional Officer
o / .
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M/s Uma Grit Udyog

Village-Randhisar, Tehsil- Sujangarh
District- Churu

Subject:- Show Cause Notice for intended rev neation of consent to operate under the

Air (Prevention & Control of Pollutic: 1 Act. 1981 of your Stone crushing unit
situated at Village-Randhisar, Tehsi! Sujangarh District- Churu (Unit ID-
11531)

Reference: Ambient Air Quality Monitoring con./icted by RSPCB Regional Lab Sikar
on date 14.09.2022

Sir,

I. Whereas, the Air (Prevention & Control of Pollu on) Act, 1981 (hereinafier called as the
“Air Act™) came in to force in the whole of 1 - State of Rajasthan with effect from
16.06.1981.

2. And whereas, the Air Act has been enacted 10 provide for the prevention, control and
abatement of water and air pollution and for maint.ining and restoring the wholesomeness
of the air.

3. And whereas, keeping this in view the Board has | .cen conferred power 1o take such steps
as are deemed necessary for the prevention. conti. | and abatement of Air pollution.

4. And whereas, unit is operating in the name and 1. le of M/s Annapurna Stone Crusher
located at Village- Randhisar, Tehsil-Sujangari. Dist.- Churu (herein after referred to
as the “Industry™).

5. And whereas, Consent to operate was granted to un't vide this office letter dated 26.02.2019
for 100 TPD stone grit with certain condition- imposed therein which is valid upto
31.01.2023.

6. And whereas, ambient air quality monitoring »as conducted on date 14.09.2022 by
RSPCB Regional Laboratory Sikar and, puiameter (SPM) for fugitive emission
reported ((1039 pg/m3) has exceeded againsi the prescribed limit of 600 pg/m3.
Results are showing that Pollution Control Mcusures are not working properly.

7. And whereas, above stated non-compliances and \ vlations of the provisions of the Air Act
has been viewed seriously by the Board.

Therefore, in the interest of prevention of perpetiiil offence being committed by you and
in the interest of control of pollution, Board intends o issie following directions/actions under the
provisions of the Air (Prevention & Control of Pollution) Act,1981 against the unit:-

a. Revocation of the CTO issued vide letter dated 26.02.2019

In view of above, this show cause notice is issued. as |- why actions mentioned above may not
be taken. In case you wish to submit any objection/clarifi. tions to above notice, please arrange to
submit your clarification along with the supporting Jfocuments, within 15 days (i.e. by



— i
_ REGIONAL OFFICE % ﬁ

o~ .
e i}

=1 Y RAJASTHAN STATE POLLUTION CONTROL BOARD
.\ |/ 4 1* Floor, Sahkari Bhumi Vikas Bank, College Road, Opposite

Police Line, District- Nagaur 341001
email : rorpcb.nagaur@gmail.com
REGISTERED POST/E-MAIL

/10/2022) of issuance of this letter, 10 this office, failing to which direction under Air Act
shall be confirmed without any further notice.

Yours sincerely

% gav ita)

Regional Officer

Copy to — Master file. °/C/

Regional Dﬁcer
%
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N!!s Shri Krishna Stone Dust Udhyog
Village-Randhisar, Tehsil- Sujangarh
District- Churu

Subject:- Show Cause Notice for intended revocation of consent to operate under the
AIr (Prevention & Control of Pollution) Act, 1981 of your Stone crushing unit

situated at Village-Randhisar, Tehsil- Sujangarh District- Churu (Unit ID-
47173)

Reference: Ambient Air Quality Monitoring conducted by RSPCB Regional Lab Sikar
on date 14.09.2022
Sir,

I. Whereas, the Air (Prevention & Control of Pollution) Act, 1981 (hereinafter called as the

“Air Act™) came in to force in the whole of the State of Rajasthan with effect from
16.06.1981.

2. And whereas, the Air Act has been enacted to provide for the prevention, control and

abatement of water and air pollution and for maintaining and restoring the wholesomeness
of the air.

3. And whereas, keeping this in view the Board has been conferred power to take such steps
as are deemed necessary for the prevention, control and abatement of Air pollution.

4. And whereas, unit is operating in the name and style of M/s Annapurna Stone Crusher
located at Village- Randhisar, Tehsil-Sujangarh, Dist.- Churu (herein after referred to
as the “Industry™).

5. And whereas, Consent to operate was granted to unit vide this office letter dated 13.04.2022
for 450 TPD stone grit with certain conditions imposed therein which is valid upto
30.11.2031.

6. And whereas, ambient air quality monitoring was conducted on date 14.09.2022 by
RSPCB Regional Laboratory Sikar and, parameter (SPM) for fugitive emission
reported ((1007 pg/m3) has exceeded against the prescribed limit of 600 pg/m3.
Results are showing that Pollution Control Measures are not working properly.

7. And whereas, above stated non-compliances and violations of the provisions of the Air Act
has been viewed seriously by the Board.

Therefore, in the interest of prevention of perpetual offence being committed by you and
in the interest of control of pollution, Board intends to issue following directions/actions under the
provisions of the Air (Prevention & Control of Pollution) Act,1981 against the unit:-

a. Revocation of the CTO issued vide letter dated 13.04.2022

In view of above, this show cause notice is issued, as to why actions mentioned above may not
be taken. In case you wish to submit any objection/clarifications to above notice, please arrange to
submit vour clarification along with the supporting documents, within 15 days (i.e. by
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p( /10/2022) of issuance of this letter, to this office, failing to which direction under Air Act

shall be confirmed without any further notice.

Yours sincerely
@pp. u&:_ aQ
(Savita)
Regional Officer
o/,

Copy to — Master file.

Regional 6_f’ﬁcer
ﬂ/(/
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M/s Shree Balaji Stone Supplier
Village-Randhisar, Tehsil- Sujangarh
District- Churu

Subject:- Show Cause Notice for intended revocation of consent to operate under the
Air (Prevention & Control of Pollution) Act, 1981 of your Stone crushing unit

situated at Village-Randhisar, Tehsil- Sujangarh District- Churu (Unit ID- 458)

Reference: Ambient Air Quality Monitoring conducted by RSPCB Regional Lab Sikar
on date 14.09.2022
Sir,

—

Whereas, the Air (Prevention & Control of Pollution) Act, 1981 (hereinafter called as the

“Air Act”) came in to force in the whole of the State of Rajasthan with effect from
16.06.1981.

And whereas, the Air Act has been enacted to provide for the prevention, control and
abatement of water and air pollution and for maintaining and restoring the wholesomeness
of the air.

M
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And whereas, keeping this in view the Board has been conferred power to take such steps

as are deemed necessary for the prevention, control and abatement of Air pollution.

And whereas, unit is operating in the name and style of M/s Annapurna Stone Crusher

located at Village- Randhisar, Tehsil-Sujangarh, Dist.- Churu (herein after referred to

as the “Industry™).

And whereas, Consent to operate was granted to unit vide this office letter dated 04.06.2020

for 0 TPD stone grit with certain conditions imposed therein which is valid upto

31.05.2023.

6. And whereas, ambient air quality monitoring was conducted on date 14,09.2022 by
RSPCB Regional Laboratory Sikar and, parameter (SPM) for fugitive emission
reported ((995 pg/m3) has exceeded against the prescribed limit of 600 pg/m3. Results
are showing that Pollution Control Measures are not working properly.

7. And whereas, above stated non-compliances and violations of the provisions of the Air Act

has been viewed seriously by the Board.

=
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Therefore, in the interest of prevention of perpetual offence being committed by you and
in the interest of control of pollution, Board intends to issue following directions/actions under the
provisions of the Air (Prevention & Control of Pollution) Act,1981 against the unit:-

a. Revocation of the CTO issued vide letter dated 04.06.2020

In view of above, this show cause notice is issued, as to why actions mentioned above may not
be taken. In case you wish to submit any objection/clarifications to above notice, please arrange to
submit your clarification along with the supporting documents, within 15 days (i.e. by
05 /10/2022) of issuance of this letter, to this office, failing to which direction under Air Act
shall be confirmed without any further notice.
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Yours sincerely

; SavTﬁ)

Regional Officer

Copy to — Master file. ofy

Regional Officer
/v
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RO/RPCB/NGR/CUR/OTA-  / }% L} Date: ©) ny / 0 9/ ZZ

Mfs Randhisar Stone Crushing Industries
Village-Randhisar, Tehsil- Sujangarh
District- Churu

Subject:- SI_IDW Cause Notice for intended revocation of consent to operate under the
Alr (Prevention & Control of Pollution) Act, 1981 of your Stone crushing unit

situated at Village-Randhisar, Tehsil- Sujangarh District- Churu (Unit ID-
29862)

Reference: Ambient Air Quality Monitoring conducted by RSPCB Regional Lab Sikar
on date 14.09.2022

Sir,

I. Whereas, the Air (Prevention & Control of Pollution) Act, 1981 (hereinafter called as the

“Air Act”) came in to force in the whole of the State of Rajasthan with effect from
16.06.1981.

2. And whereas, the Air Act has been enacted to provide for the prevention, control and
abatement of water and air pollution and for maintaining and restoring the wholesomeness
of the air.

3. And whereas, keeping this in view the Board has been conferred power to take such steps
as are deemed necessary for the prevention, control and abatement of Air pollution,

4. And whereas, unit is operating in the name and style of M/s Annapurna Stone Crusher
located at Village- Randhisar, Tehsil-Sujangarh, Dist.- Churu (herein after referred to
as the “Industry”).

5. And whereas, Consent to operate was granted to unit vide this office letter dated 11.02.2019
for 160 TPD stone grit with certain conditions imposed therein which is valid upto
31.10.2023.

6. And whereas, ambient air quality monitoring was conducted on date 14.09.2022 by
RSPCB Regional Laboratory Sikar and, parameter (SPM) for fugitive emission
reported ((807 pg/m3) has exceeded against the prescribed limit of 600 pg/m3. Results
are showing that Pollution Control Measures are not working properly.

7. And whereas, above stated non-compliances and violations of the provisions of the Air Act
has been viewed seriously by the Board.

Therefore. in the interest of prevention of perpetual offence being committed by you and
in the interest of control of pollution, Board intends to issue following directions/actions under the
provisions of the Air (Prevention & Control of Pollution) Act,1981 against the unit:-

a. Revocation of the CTOQ issued vide letter dated 11.02.2019

In view of above, this show cause notice is issued, as to why actions mentioned above may not
be taken. In case you wish to submit any objection/clarifications to above notice, please arrange to
submit vour clarification along with the supporting documents, within 15 days (i.c. b
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0.5 /10/2022) of issuance of this letter, to this office, failing to which direction under Air Act
shall be confirmed without any further notice.

Yours sincerely

(Savita)
Regional Officer

Quuads

a/ Regional Officer
[

Copy to — Master file. /!./
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RO/RPCB/NGR/CUR/OTA- ]2 0 Date: Zc)/ 09 /22

M/s Mahalaxmi Crusher Udyog
Village-Randhisar, Tehsil- Sujangarh
District- Churu

Subject:- Sl_ww Cause Notice for intended revocation of consent to operate under the
Alr (Prevention & Control of Pollution) Act, 198 of your Stone crushing unit
situated at Village-Randhisar, Tehsil- Sujangarh District- Churu (Unit ID-
48445)

Reference: Ambient Air Quality Monitoring conducted by RSPCB Regional Lab Sikar
on date 14,09.2022
Sir,

I. Whereas, the Air (Prevention & Control of Pollution) Act, 1981 (hereinafter called as the
“Air Act™) came in to force in the whole of the State of Rajasthan with effect from
16.06.1981.

And whereas, the Air Act has been enacted to provide for the prevention, control and
abatement of water and air pollution and for maintaining and restoring the wholesomeness
of the air.

3. And whereas, keeping this in view the Board has been conferred power to take such steps
as are deemed necessary for the prevention, control and abatement of Air pollution.

4. And whereas, unit is operating in the name and style of M/s Annapurna Stone Crusher
located at Village- Randhisar, Tehsil-Sujangarh, Dist.- Churu (herein after referred to
as the “Industry™).

5. And whereas, Consent to operate was granted to unit vide this office letter dated 24.06.2022
for 700 TPD stone grit with certain conditions imposed therein which is valid upto
30.04.2032.

6. And whereas, ambient air quality monitoring was conducted on date 14.09.2022 by
RSPCB Regional Laboratory Sikar and, parameter (SPM) for fugitive emission
reported ((1132 pg/m3) has exceeded against the prescribed limit of 600 pg/m3.
Results are showing that Pollution Control Measures are not working properly.

7. And whereas, above stated non-compliances and violations of the provisions of the Air Act

has been viewed seriously by the Board.

(3%

Therefore, in the interest of prevention of perpetual offence being committed by you and
in the interest of control of pollution, Board intends to issue following directions/actions under the
provisions of the Air (Prevention & Control of Pollution) Act,1981 against the unit:-

a. Revocation of the CTO issued vide letter dated 24.06.2022

In view of above, this show cause notice is issued, as to why actions mentioned above may not
be taken. In case you wish to submit any objection/clarifications to above notice, please arrange to
submit your clarification along with the supporting documents, within 15 days (ie. by
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0 /10/2022) of issuance of this letter, to this office, failing to which direction under Air Act
shall be confirmed without any further notice.

Yours sincerely

(Savita)
Regional Officer
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n Regional Officer
/7.

Copy to — Master file.
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RO/RPCBNGR/CUR/OTA- 1332 Date: 9 p/89/9 2

M/s Om Grit Udyog
Village-Randhisar, Tehsil- Sujangarh
District- Churu

Subject:- Show Cause Notice for intended revocation of consent to operate under the
Subject ——— 2S¢ [Nolice for intended revocation of consent to operate

Air (Prevention & Control of Pollution) Act. 1981 of your Stone crushing unit
situated at Village-Randhisar, Tehsil- Sujangarh District- Churu (Unit ID-
37321

Reference: Ambient Air Quality Monitoring conducted by RSPCB Regional Lab Sikar
on date 12.09,2022

I. Whereas, the Air (Prevention & Control of Pollution) Act, 1981 (hereinafter called as the
“Air Act”) came in to force in the whole of the State of Rajasthan with effect from
16.06.1981.

And whereas, the Air Act has been enacted to provide for the prevention, control and

abatement of water and air pollution and for maintaining and restoring the wholesomeness

of the air.

3. And whereas, keeping this in view the Board has been conferred power to take such steps
as are deemed necessary for the prevention, control and abatement of Air pollution,

4. And whereas, unit is operating in the name and style of M/s Annapurna Stone Crusher
located at Village- Randhisar, Tehsil-Sujangarh, Dist.- Churu (herein after referred to
as the “Industry™).

5. And whereas, Consent to operate was granted to unit vide this office letter dated 26.11.2019
for 750 TPD stone grit with certain conditions imposed therein which is valid upto
30.06.2023,

6. And whereas, ambient air quality monitoring was conducted on date 12.09.2022 by
RSPCB Regional Laboratory Sikar and, parameter (SPM) for fugitive emission
reported ((854 pg/m3) has exceeded against the prescribed limit of 600 pg/m3. Results
are showing that Pollution Control Measures are not working properly.

7. And whereas, above stated non-compliances and violations of the provisions of the Air Act
has been viewed seriously by the Board.

1

Therefore, in the interest of prevention of perpetual offence being committed by you and
in the interest of control of pollution, Board intends to issue following directions/actions under the
provisions of the Air (Prevention & Control of Pollution) Act,1981 against the unit:-

a. Revocation of the CTO issued vide letter dated 26.11.2019

In view of above, this show cause notice is issued, as to why actions mentioned above may not
be taken. In case you wish to submit any objection/clarifications to above notice, please arrange to
submit your clarification along with the supporting documents, within 15 days (i.e. by
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Yours sincerely
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Copy to — Master file. O/C/
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M/s R.K. Industry
Village-Randhisar, Tehsil- Sujangarh
District- Churu

Subject;- Show Cause Notice for intended revocation of consent to operate under the

Air (Prevention & Control of Pollution) Act, 1981 of your Stone crushin-g unit
situated at Village-Randhisar, Tehsil- Sujangarh District- Churu (Unit ID-
29860)

45

Reference: Ambient Air Quality Monitoring conducted by RSPCB Regional Lab Sikar
on date 14.09.2022
Sir,

I. Whereas, the Air (Prevention & Control of Pollution) Act, 1981 (hereinafter called as the
“Air Act”) came in to force in the whole of the State of Rajasthan with effect from
16.06.1981.

2. And whereas, the Air Act has been enacted to provide for the prevention, control and
abatement of water and air pollution and for maintaining and restoring the wholesomeness
of the air.

3. And whereas, keeping this in view the Board has been conferred power to take such steps
as are deemed necessary for the prevention, control and abatement of Air pollution.

4. And whereas, unit is operating in the name and style of M/s Annapurna Stone Crusher
located at Village- Randhisar, Tehsil-Sujangarh, Dist.- Churu (herein after referred to
as the “Industry™).

5. And whereas, Consent to operate was granted to unit vide this office letter dated 24.06.2022
for 550 TPD stone grit with certain conditions imposed therein which is valid upto
31.08.2032.

6. And whereas, ambient air quality monitoring was conducted on date 14.09.2022 by
RSPCB Regional Laboratory Sikar and, parameter (SPM) for fugitive emission
reported ((1104 pg/m3) has exceeded against the prescribed limit of 600 pg/m3.
Results are showing that Pollution Control Measures are not working properly.

7. And whereas, above stated non-compliances and violations of the provisions of the Air Act
has been viewed seriously by the Board.

Therefore, in the interest of prevention of perpetual offence being committed by you and
in the interest of control of pollution, Board intends 1o issue following directions/actions under the
provisions of the Air (Prevention & Control of Pollution) Act,1981 against the unit:-

a. Revocation of the CTO issued vide letter dated 24.06.2022

In view of above, this show cause notice is issued, as to why actions mentioned above may not
be taken. In case you wish to submit any objection/clarifications to above notice. please arrange to
submit your clarification along with the supporting documents, within 15 days (i.e. by
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Yours sincerely

2a
(Savita)
Regional Officer
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RO/RPCB/NGR/CUR/OTA- :
M/s Maruti Mangal Stone Ind.

Village-Randhisar, Tehs;]- Sujangarh

District- Churu

Subject:- Sl_mw Cause Notice for intended revocation of consent to operate under the
Air (Prevention & Con

) ! trol of Pollution) Act, 1981 of your Stone crushing unit
Situated at Vi llage-Randhisar, Tehsil- Sujangarh District- Churu (Unit ID- 456)

Reference: Ambient Ajr Quality Monitoring conducted by RSPCB Regional Lab Sikar
on date 12.09.2022
Sir,

I. Whereas, the Air (Prevention & Control of Pollution) Act, 1981 (hereinafter called as the

“Air Act™) came in to force in the whole of the State of Rajasthan with effect from
16.06.1981,

2. And whereas, the Air Act has been enacted to provide for the prevention, control and
abatement of water and air pollution and for maintaining and restoring the wholesomeness
of the air.

3. And whereas, keeping this in view the Board has been conferred power to take such steps
as are deemed necessary for the prevention, control and abatement of Ajr pollution.

4. And whereas, unit is operating in the name and style of M/s Annapurna Stone Crusher
located at Village- Randhisar, Tehsil-Sujangarh, Dist.- Churu (herein after referred to
as the “Industry™).

5. And whereas, Consent o operate was granted to unit vide this office letter dated 13.02.2020
for 250 TPD stone grit with certain conditions imposed therein which is valid upto
29.02.2024.

6. And whereas, ambient air quality monitoring was conducted on date 12.09.2022 by
RSPCB Regional Laboratory Sikar and, parameter (SPM) for fugitive emission
reported ((911 pg/m3) has exceeded against the prescribed limit of 600 pug/m3. Results
are showing that Pollution Control Measures are not working properly.

7. And whereas, above stated non-compliances and violations of the provisions of the Air Act
has been viewed seriously by the Board.

Therefore, in the interest of prevention of perpetual offence being committed by you and
in the interest of control of pollution, Board intends to issue following directions/actions under the
provisions of the Air (Prevention & Control of Pollution) Act,1981 against the unit:-

a. Revocation of the CTO issued vide letter dated 13.02.2020

In view of above, this show cause notice is issued, as to why actions mentioned above may not
be taken. In case you wish to submit any objection/clarifications to above notice, please arrange to
submit your clarification along with the supporting documents, within 15 days (i.e. by
yQIIOEZDJE} of issuance of this letter, to this office, failing to which direction under Ajr Act
shall be confirmed without any further notice.
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RO/RPCBNGR/CURIOTA- /125 Date: 09 /99)9 7.

M/s M/s Hari Om Crusher Udyog (Old-Anjani Stone Crusher)
Village-Randhisar, Tehsil- Sujangarh
District- Churu

Subject:- Sl‘mw Cause Notice for intended revocation of consent to operate under the
Air (Prevention & Control of Pollution) Act, 1981 of your Stone crushing unit

situated at Village-Randhisar, Tehsil- Sujangarh District- Churu (Unit ID-
29858)

Reference: Ambient Air Quality Monitoring conducted by RSPCB Regional Lab Sikar
on date 14.09.2022

l. Whereas, the Air (Prevention & Control of Pollution) Act, 1981 (hereinafier called as the
“Air Act”) came in to force in the whole of the State of Rajasthan with effect from
16.06.1981.

2. And whereas, the Air Act has been enacted to provide for the prevention, control and
abatement of water and air pollution and for maintaining and restoring the wholesomeness
of the air.

3. And whereas, keeping this in view the Board has been conferred power to take such steps
as are deemed necessary for the prevention, control and abatement of Air pollution.

4. And whereas, unit is operating in the name and style of M/s Annapurna Stone Crusher
located at Village- Randhisar, Tehsil-Sujangarh, Dist.- Churu (herein after referred to
as the “Industry”).

5. And whereas, Consent to operate was granted to unit vide this office letter dated 09.06.2021
for 250 TPD stone grit with certain conditions imposed therein which is valid upto
30.11.2032.

6. And whereas, ambient air quality monitoring was conducted on date 14.09.2022 by
RSPCB Regional Laboratory Sikar and, parameter (SPM) for fugitive emission
reported ((970 pg/m3) has exceeded against the prescribed limit of 600 pg/m3. Results
are showing that Pollution Control Measures are not working properly.

7 And whereas, above stated non-compliances and violations of the provisions of the Air Act
has been viewed seriously by the Board.

Therefore. in the interest of prevention of perpetual offence being committed by you and
in the interest of control of pollution, Board intends to issue following directions/actions under the
provisions of the Air (Prevention & Control of Pollution) Act,1981 against the unit:-

a. Revocation of the CTO issued vide letter dated 09.06.2021

In view of above. this show cause notice is issued, as to why actions mentioned above may not
be taken. In case you wish to submit any objection/clarifications to above notice, please arrange to
submit your clarification along with the supporting documents, within 15 days (i.e. by
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8 € /10/2022) of issuance of this letter, to this office, failing to which direction under Air Act
shall be confirmed without any further notice.

Yours sincerely

\
gslavita) =

Regional Officer
Copy to — Master file. EyC/

-

Regional Officer
6/&
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RORPCBNGR/CURIOTA-  / [3 5 Date: ) £ /ff) 9/7 2
M/s Krishna Naresh Kanhiya Industries

Village-Randhisar, Tehsil- Sujangarh
District- Churu

Subject:- Show Cause Notice for intended revocation of consent to operate under the

Air (Prevention & Control of Pollution) Act, 1981 of your Stone crushing unit
situated at Village-Randhisar, Tehsil- Sujangarh District- Churu (Unit ID-
12324)

Reference: Ambient Air Quality Monitoring conducted by RSPCB Regional Lab Sikar
on date 14.09.2022
Sir,

Whereas, the Air (Prevention & Control of Pollution) Act, 1981 (hereinafter called as the
“Air Act”) came in to force in the whole of the State of Rajasthan with effect from
16.06.1981.

And whereas, the Air Act has been enacted to provide for the prevention, control and
abatement of water and air pollution and for maintaining and restoring the wholesomeness
of the air.

And whereas, keeping this in view the Board has been conferred power to take such steps

as are deemed necessary for the prevention, control and abatement of Air pollution.

4. And whereas, unit is operating in the name and style of M/s Annapurna Stone Crusher

located at Village- Randhisar, Tehsil-Sujangarh, Dist.- Churu (herein after referred to

as the “Industry”).

And whereas, Consent to operate was granted to unit vide this office letter dated 11.06.2021

for 1000 TPD stone grit with certain conditions imposed therein which is valid upto

30.04.2033.

6. And whereas, ambient air quality monitoring was conducted on date 14.09,2022 by
RSPCB Regional Laboratory Sikar and, parameter (SPM) for fugitive emission
reported ((950 pg/m3) has exceeded against the prescribed limit of 600 pg/m3. Results
are showing that Pollution Control Measures are not working properly.

7. And whereas, above staled non-compliances and violations of the provisions of the Air Act

has been viewed seriously by the Board.

2

)

LA

Therefore, in the interest of prevention of perpetual offence being committed by you and
in the interest of control of pollution, Board intends to issue following directions/actions under the
provisions of the Air (Prevention & Control of Pollution) Act, 1981 against the unit:-

a. Revocation of the CTO issued vide letter dated 11.06.2021

In view of above, this show cause notice is issued, as to why actions mentioned above may not
be taken. In case you wish to submit any objection/clarifications to above notice, please arrange o
submit your clarification along with the supporting documents, within 15 days (i.e. by
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& /10/2022) of issuance of this letter, to this office, failing to which direction under Air Act
shall be confirmed without any further notice.

Yours sincerely

(Savita)
Regional Officer

Copy to — Master file. y s

Regional Officer
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RO/RPCBNGRICURIOTA- /377 Date: < /09 /22

M/s Harsawal Stone Crushing Industries
Village-Randhisar, Tehsil- Sujangarh
District- Churu

Subject:- Show Cause Notice for intended revocation of consent to operate under the
Air (Prevention & Control of Pollution) Act, 1981 of your Stone crushing unit
situated at Village-Randhisar, Tehsil- Sujangarh District- Churu (Unit ID-
28059)

Reference: Ambient Air Quality Monitoring conducted by RSPCB Regional Lab Sikar
on date 14.09.2022
Sir,

I. Whereas, the Air (Prevention & Control of Pollution) Act, 1981 (hereinafter called as the

“Air Act”) came in to force in the whole of the State of Rajasthan with effect from
16.06.1981.

2. And whereas, the Air Act has been enacted to provide for the prevention, control and
abatement of water and air pollution and for maintaining and restoring the wholesomeness
of the air.

3. And whereas, keeping this in view the Board has been conferred power (o take such steps
as are deemed necessary for the prevention, control and abatement of Air pollution.

4. And whereas, unit is operating in the name and style of M/s Annapurna Stone Crusher
located at Village- Randhisar, Tehsil-Sujangarh, Dist.- Churu (herein after referred to
as the “Industry™).

5. And whereas, Consent to operate was granted to unit vide this office letter dated 07.09.2022
for 560 TPD stone grit with certain conditions imposed therein which is valid upto
31.08.2032.

6. And whereas, ambient air quality monitoring was conducted on date 14.09.2022 by
RSPCB Regional Laboratory Sikar and, parameter (SPM) for fugitive emission
reported ((1003 pg/m3) has exceeded against the prescribed limit of 600 pg/m3.
Results are showing that Pollution Control Measures are not working properly.

7. And whereas, above stated non-compliances and violations of the provisions of the Air Act
has been viewed seriously by the Board.

Therefore, in the interest of prevention of perpetual offence being committed by you and
in the interest of control of pollution, Board intends to issue following directions/actions under the
provisions of the Air (Prevention & Control of Pollution) Act, 1981 against the unit:-

a. Revocation of the CTO issued vide letter dated 07.09.2022

[n view of above, this show cause notice is issued, as to why actions mentioned above may not
be taken. In case you wish to submit any objection/clarifications to above notice, please arrange (o
submit your clarification along with the supporting documents, within 15 days (Le. by
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shall be confirmed without any further notice.

Yours sincerely

w

(Savita)

Regional Officer
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Regional Officer
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M/s Hari Om Stone Crusher
Village-Randhisar, Tehsil- Sujangarh
District- Churu

Subject:- Show Cause Notice for intended revocation of consent to operate under the

Air (Prevention & Control of Pollution) Act, 1981 of your Stone crushing unit
situated at Village-Randhisar, Tehsil- Sujangarh District- Churu (Unit ID-
36709)

Reference: Ambient Air Quality Monitoring conducted by RSPCB Regional Lab Sikar
on date 12.09.2022
Sir,

I. Whereas, the Air (Prevention & Control of Pollution) Act, 1981 (hereinafier called as the
“Air Act™) came in to force in the whole of the State of Rajasthan with effect from
16.06.1981.

2. And whereas, the Air Act has been enacted to provide for the prevention, control and
abatement of water and air pollution and for maintaining and restoring the wholesomeness
of the air.

3. And whereas, keeping this in view the Board has been conferred power to take such steps
as are deemed necessary for the prevention, control and abatement of Air pollution.

4. And whereas, unit is operating in the name and style of M/s Annapurna Stone Crusher
located at Village- Randhisar, Tehsil-Sujangarh, Dist.- Churu (herein after referred to
as the “Industry™).

5. And whereas, Consent to operate was granted to unit vide this office letter dated 03.06.2021
for 450 TPD stone grit with certain conditions imposed therein which is valid upto
31.10.2031.

6. And whereas, ambient air quality monitoring was conducted on date 12.09.2022 by
RSPCB Regional Laboratory Sikar and, parameter (SPM) for fugitive emission
reported ((806 pg/m3) has exceeded against the prescribed limit of 600 pg/m3. Results
are showing that Pollution Control Measures are not working properly.

7. And whereas, above stated non-compliances and violations of the provisions of the Air Act
has been viewed seriously by the Board.

Therefore, in the interest of prevention of perpetual offence being committed by you and
in the interest of control of pollution, Board intends to issue following directions/actions under the
provisions of the Air (Prevention & Control of Pollution) Act,1981 against the unit:-

a. Revocation of the CTO issued vide letter dated 03.06.2021

In view of above, this show cause notice is issued, as 1o why actions mentioned above may not
be taken. In case you wish to submit any objection/clarifications to above notice, please arrange to
submit your clarification along with the supporting documents, within 15 days (i.e. by
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s office, failing to which direction under Air Act

Yours sincerely

Regional Officer

Qi

Regional (ﬁccr

Copy 1o — Master file. a/f/
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